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THE UNION BUDGET, 2018-19

THE VICE-CHAIRMAN (SHRI T.K. RANGARAIJAN): Now, we will take up the
Budget Discussion ... (Interruptions)... Shri P. Chidambaram.

SHRI P. CHIDAMBARAM (Maharashtra): Mr. Chairman, Sir, since yesterday, the

House has been waiting to begin....

sft FERTST 99 (e W en): SuHTER S, foeRe Sft 9 SRSl i @il o
o fosa 21 ... (aET). ..

THE VICE-CHAIRMAN (SHRI TK. RANGARAJAN): Please sit down.

...(Interruptions)... Please sit down. ...(Interruptions)...

FARY Frerot (ERATM): WY, 3R A $9 I8 BT AER G A1 BIs did Toi gT|
...(TAYT).... TT DI TNBI 82 ....(FIG)....

THE VICE-CHAIRMAN (SHRI TK. RANGARAJAN): Please sit down.
...(Interruptions)... Please sit down. ... (Interruptions)... Do you want the Budget Discussion

or not? ... (Interruptions)...

sft vt foamdY (TR wRE): IR, WRA Sar uiet @reedt € f6 foeweRy A
3o faaR 71 3, 39 & oIy Fls-71-B1s 9811 §& 81 &l ... (FIE)....

THE VICE-CHAIRMAN (SHRI TK. RANGARAJAN): Please sit down.

...(Interruptions)... Please sit down. ...(Interruptions)...

it otg framdt: Jmus forevavd |1Ed &1 M AR 8, offh AR S urel &
SR ST -G1HR S2 RIS d18d &l ... (FFET)....

THE VICE-CHAIRMAN (SHRI TK. RANGARAJAN): Please sit down.

...(Interruptions)... Please sit down. ...(Interruptions)...

oY yeie faa™): 59 &1 B1s gore T 71 € =41 § Bls dROT T 9H Aba b
19 forewa= Sft $1 3777 7 AR © ... (). ..

sft AT S fereweRe S A LLL(RIAE). .. & AW AR L (EETE). .
oft srriee Tt (RRATae wden): 7 T AT 82 (9. .
it FReT e (STR YR ): A SR E (). .

THE VICE-CHAIRMAN (SHRI TK. RANGARAJAN): Mr Minister.
...(Interruptions)... The Parliamentary Affairs Minister. ... (Interruptions)...
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sft vmte forardt: W, o9 A<ars A 3 A B L (aET). .

it Ry aRT (3 3R 12T YA A8, A1 8 =l T3 ... (FIETH)....

THE VICE-CHAIRMAN (SHRI TK. RANGARAJAN): Please sit down.

...(Interruptions)... The nation is watching you. ...(Interruptions.)...

off s vt ¥ wn 9KF €2 Sir, invoke Rule 255 against the Ruling Party
Members. ... (Interruptions)... T8 & B IET 82 ...(ATHT)... A FAR Sfl, I F1 &
TBIE?

THE VICE-CHAIRMAN (SHRI TK. RANGARAJAN): Please sit down.

...(Interruptions)... Please sit down. ... (Inferruptions)...
off FreRTST S SR RIST B @mTRAY L (AaET). .. A ATGT A . (FFET). ..

SHRI DEREK O' BRIEN (West Bengal): Sir, we want the House to run.
...(Interruptions)... Please allow Shri P. Chidambaram to speak. ... (Interruptions)...

THE LEADER OF THE OPPOSITION (SHRI GHULAM NABI AZAD):
Mr. Parliamentary Affairs Minister, with a great difficulty, after a great deal of discussion
between the Chairman and the leaders of the Opposition parties, we have succeeded that
this House should function and this time, not a single Opposition Member has got up. It
is the first time that the Ruling party does not want to discuss the Government Business.
...(Interruptions)... It is a total failure of the Government. ... Interruptions)... It is a total

failure of the Government to run this House. ...(Interruptions)...

SHRI CHUNIBHAI KANJIBHAI GOHEL (Gujarat): We are willing to run this

House. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI TK. RANGARAJAN): Please sit down.

...(Interruptions)... Please sit down. ... (Inferruptions)...

i} 31T~ oM 31U GHE Tl AT d © AT OIS WeH Bl dled 872

THE MINISTER OF CHEMICAL AND FERTILIZERS; AND THE MINISTER
OF PARLIAMENTARY AFFAIRS (SHRI ANANTHKUMAR): Sir, the hon. Leader
of the Opposition is unnecessarily accusing that we don't want to run the House.
...(Interruptions)... The Government wants to run the House. ... (Interruptions)... We want

to have a fruitful discussion. ... (Interruptions)... We want to have a fruitful discussion on



The Union [8 February, 2018] Budget, 2018-19 545

the Budget but if there are issues perturbing the hon. Members, they have every right to

raise those issues. ...(Interruptions)... At the same time,...
KUMARI SELJA: Sir, this is the way. ... (Inferruptions)...

SHRI ANANTHKUMAR: Sir, the hon. Leader of Opposition also should advise
his colleagues in the other House. ...(Interruptions)... In the Lok Sabha, when the hon.
Prime Minister was giving the reply to the Motion of Thanks on the President's Address.

...(Interruptions)...

SHRI GHULAM NABI AZAD: It is the behaviour of the Parliamentary Affairs
Minister who is supposed to run the Parliament! If the Parliamentary Affairs Minister
himself becomes a party in disrupting the House, I am sorry about the conduct and

behaviour of the Parliamentary Affairs Minister.

THE VICE-CHAIRMAN (SHRI TK. RANGARAJAN): Please go back.
...(Interruptions)... Please go back. ... (Interruptions)...

SHRI ANANTHKUMAR: And in the other House, they behaved like this.

...(Interruptions)...

THE VICE-CHAIRMAN (SHRI TK. RANGARAJAN): Don't show all these
things. ...(Interruptions)...

SHRI ANANTHKUMAR: They did not allow the hon. Prime Minister to speak.
...(Interruptions)... It has never happened in the last 70 years of democracy, in the temple
of this democracy. ... (Interruptions)... Ghulam Nabiji is a witness. Anand Sharmaji is a
witness. ... (Interruptions)... They should have advised Sonia Gandhi. ... (Interruptions)...
They should have advised Rahul Gandhi. ... (Interruptions)..... They should have advised
Mallikarjun Kharge. ... (Interruptions)... Why have they behaved so? I am not justifying
that. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI TK. RANGARAJAN): Now, I request you that
the House should be in order. ...(Interruptions)... Please. ... (Interruptions)... The House

should be in order. ... (Interruptions)...

SHRI ANANTHKUMAR: Sir, for the entire one-and-a-half hours.
...(Interruptions)... N BT BT DI 2 ...(gYT)...

SHRI ANAND SHARMA: Sir, I have a point of order. ... (Interruptions)...
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SHRI GHULAM NABI AZAD: The conduct and behavior of the ruling party and

more so...(Interruptions)... The conduct and behavior of the Minister. ... (Interruptions)...

sft ol HAR: ST A gEE T 91 I8 O L (FFET). .. JER- 9EE S S
U & FAHTYOT OR =t T S1aTe © X o, 99 IO Ui 7 L (aET). .

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Mr. Minister, please

cooperate. ... (Interruptions)... Mr. Ananthkumar, please cooperate. ...(Interruptions)...

3ft 3T HAR: A B IR P ....(FAL).... TTD] Albaa H BIS AAT 7L
2l ...(FFYM)... They don't have any commitment to the democratic tradition.

...(Interruptions)...

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Mr. Ananthkumar, please

cooperate. ... (Interruptions)...

SHRI ANANTHKUMAR: I condemn it as a Parliamentary Affairs Minister.

...(Interruptions)...

THE VICE-CHAIRMAN (SHRI TK. RANGARAJAN): Please go back.
...(Interruptions)...

SHRI ANANTHKUMAR: This is not proper...(Interruptions)... And they
want cooperation from all the Members of the House! ...({Inferruptions)... When the
hon. Prime Minister, the Leader of the House, was speaking, they did not cooperate.

...(Interruptions)...

THE VICE-CHAIRMAN (SHRI T K. RANGARAJAN): Mr. Minister, whatever
happens in that House, it cannot be repeated here. ...(Interruptions)... Whatever has
happened in that House, don't disturb here ... (Interruptions)...

SHRI ANANTKUMAR: Sir, [ want you to continue the debate. ... (Interruptions)...
I want you to continue the debate. ...([Interruptions)... Let the debate continue.

...(Interruptions)...

THE VICE-CHAIRMAN (SHRI T.K. RANGARAIJAN): Then ask your Members

to sit down. ... (Interruptions)... Ask your Members to sit down.

SHRI ANANTHKUMAR: Let Mr. Chidambaram speak. ...(Inferruptions)...

Yesterday, the hon. Prime Minister spoke for one-and-a-half hours. ... (Interruptions)... He
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spoke for one-and-a-half hours ...(Interruptions)... He gave the reply...Interruptions)...

He gave the reply to all the questions raised by the Opposition... (Interruptions)...

THE VICE-CHAIRMAN (SHRI TK. RANGARAJAN): Please sit down.
...(Interruptions)... Tell your Members... (Interruptions)...

SHRI DEREK O'BRIEN: Sir, ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI TK. RANGARAJAN): Yes, you speak.
...(Interruptions)... | have called Shri Derek O'Brien. ... (Interruptions)...

SHRI DEREK O'BRIEN: Sir, this is historic. ... (Inferruptions)... The ruling NDA,
the BJP MPs are disrupting the House. We want the discussion on the Budget. They do not
have any answers. ...(Interruptions)... They cannot answer the questions on the Budget.
...(Interruptions)... They do not have any facts. They are disrupting the House. The nation
must see. ...(Interruptions)... The BIP is disrupting the House. ...(Interruptions)... The
NDA is disrupting the House... (Interruptions)... Come and debate. ... (Interruptions)...

Come and debate with us. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Mr. Ananthkumar, please

ask your Members to sit down. ... (Inferruptions)... 1 appeal to you ... (Interruptions)...

SHRI ANANTHKUMAR: Sir, our Members have no problem in cooperating in
the debate on the Budget. ...(Interruptions)... Even our MoS, Finance is here.
...(Interruptions)... But Mr. Vice-Chairman, Sir, Ghulam Nabi Azadji, hon. Leader of

Opposition, one of the senior-most leaders of the Congress party and Mr. Anand

Sharma, $9 I &1 wem @it i & Raars ... (@), ..

THE VICE-CHAIRMAN (SHRIT.K. RANGARAJAN): Do you want the discussion

or not? ... (Interruptions)...

sft 3T GHR: AR YT W & A0 & FHY ... (FIUH).... Hl 3D o9 b
I g2 TR faan ..@aem)... S=F S & 6, S9d 9R | A g
=0 S A S B A AR =R L (@EET).

THE VICE-CHAIRMAN (SHRI TK. RANGARAJAN): No, no. ... (Interruptions)...
This House was orderly. ...(Inferruptions)... When the Prime Minister was speaking, this
House was orderly. ...(Interruptions)... This House was orderly. ...(Interruptions)... 1
appeal to the Treasury Benches, please cooperate. ...(Inferruptions)... 1 appeal to you to

please cooperate. ... (Interruptions)...
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SHRI ANANTHKUMAR: They should explain that. ...(Interruptions)... They
should explain why they behaved like that. ... (Inferruptions)...

THE VICE-CHAIRMAN (SHRI TK. RANGARAJAN): I appeal to you.

...(Interruptions)...

SHRIANANTHKUMAR: Sir, from 2004 to 2014, Manmohan Singhji was the Prime
Minister. Before that also, many Congress Prime Ministers were there. ... (Interruptions)...
When those Prime Ministers gave reply to the President's Address, then at no time, being
a major Opposition party, the Bharatiya Janata Party ever thought of behaving like this.

...(Interruptions)...

SHRI DEREK O'BRIEN: Sir, Treasury Benches are interrupting. ... (Inferruptions)...
What is this?

SHRI ANANTHKUMAR: My request to you is ... (Interruptions)... It is a very sad

example of intolerance. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI T.K. RANGARAIJAN): I appeal to the Minister.
...(Interruptions)... You are the Parliamentary Affairs Minister. ... (Interruptions)... Please

go back. ... (Interruptions)... 1 adjourn the House for ten minutes.
The House then adjourned at eleven minutes past two of the clock.
The House reassembled at twenty-one minutes past two of the clock,
THE VICE-CHAIRMAN (SHRI T K. RANGARAIJAN) in the Chair

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Hon. Members, let us
start the discussion. ...(Inferruptions)... Please do not disturb. Please go back to your
seats. ...(Interruptions)... Shri P. Chidambaram may speak now. ... (Interruptions)... Please
go back. ... (Interruptions)...

SHRI P. CHIDAMBARAM: Sir, they are coming into the Well. ... (Interruptions)...

THE  VICE-CHAIRMAN (SHRI TK. RANGARAJAN):  Shrimati
Renuka Chowdhury, please sit down. ...([Interruptions)... Please-take your seat.
...(Interruptions)...

SHRI P. CHIDAMBARAM: Mr. Vice-Chairman. ... (Interruptions)...
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SHRI ANAND SHARMA: Hon. Vice-Chairman, Sir, I want to make one
submission. ...(Interruptions)... Yesterday we had a debate in this House. For two
full days we discussed the Motion of Thanks on the President's Address in a correct
parliamentary manner. It is most unfortunate and unprecedented in the history of Indian
Parliament that the Parliamentary Affairs Minister is encouraging disruption in this
House. He wants the Opposition to apologize for what happened —the dynamics — in the
other House. This House heard the Prime Minister. ... (Interruptions)... You should make
a truthful statement. And the Parliamentary Affairs Minister who himself has violated
every parliamentary norm, is not the right person to tell us about our commitment to
democracy. ...(Interruptions)... We have a commitment to democracy. That is why we
heard the Prime Minister, without distruption. We heard everyone, and there was no

disruption. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI TK. RANGARAJAN): Please go back.

...(Interruptions)... Please go back to your seats. ...(Interruptions)..

SHRI ANAND SHARMA: There was no interruption. How can you say that?
...(Interruptions)... He has said so. ...(Interruptions)... Yes, he has questioned that. And I

have the right to answer. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI TK. RANGARAJAN): Mr. Ramesh, please

cooperate. ...(Interruptions)...

SHRI ANAND SHARMA: We cannot be bullied. You are holding the Parliament to

ransom. ... (Interruptions)... They don't believe in democracy. ... (Interruptions)...

SHRI ANANTHKUMAR: Mr. Vice-Chairman, Sir, it is very unfortunate that the
Deputy Leader of the Congress Party Anand Sharmaji, is saying again and again that
the Parliamentary Affairs Minister is inciting the situation. But, he should understand,
and Ghulam Nabiji should understand that Shrimati Sonia Gandhi herself is responsible
for the awkward situation in the other House. ... (Interruptions)... He is talking about the
commitment to democracy. What is his commitment to democracy, Sir? What happened
in the other House is known to everybody. ...(Interruptions)... TR S A& &, 4
TR 21 ... (). ..

THE VICE-CHAIRMAN (T.K. RANGARAJAN): You ask your Members to go

back to their seats. ... (Interruptions)...
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SHRI ANANTHKUMAR: Sir, Parliament comprises both the Houses. Combined
together is Parliament. ...(Interruptions)... Hon. Prime Minister is the leader of
Parliament, whether he speaks in this House or the other House. His speech is obstructed.

...(Interruptions)...

THE VICE-CHAIRMAN (T. K. RANGARAJAN): Do you want the Discussion or
not? ...(Interruptions)... I am asking you: Do you want the Discussion on the Budget or

not? ...(Interruptions)...
SHRI ANANTHKUMAR: Sir, the Members are agitated. ... (Interruptions)...

THE VICE-CHAIRMAN (T.K. RANGARAJAN): I request your party Members to

remain silent. ... (Interruptions)...

SHRI ANANTHKUMAR: I request, through you, Mr. Chidambaram, the hon.
Member and former Finance Minister to speak. ...(Interruptions).. Let the people listen.
All our Members are agitated; they are protesting against the behaviour of the Congress
Party Members in the other House. ...(Inferruptions)... 3-d1 MR IET T 37T T8 R
TN ... (FAE)... I AHIT &, AT MBI Tl BRI 2| ... (IIH).... 5 9
I 91 FH Bl ...(FGHT)... d I Ahdl &1 STD] e U .. (aem ).

SHRI TAPAN KUMAR SEN (West Bengal): Has he taken permission from the
Chair? ... (Interruptions)...

THE MINISTER OF LAW AND JUSTICE (SHRI RAVI SHANKAR PRASAD):
Mr. Vice-Chairman, Sir, I want to say one thing. The hon. Prime Minister spoke for nearly
two hours in the other House on the Motion of Thanks to the President's Address. It has
never happened in seventy years that the Prime Minister was obstructed. ... (Interruptions)...
The Prime Minister was disturbed for the full two hours. ...(Interruptions).. We are
ready for a debate. As Ananthkumarji said, let Mr. Chidambaram speak on the debate.

...(Interruptions)...

THE VICE-CHAIRMAN (T. K. RANGARAJAN): Please sit down.
...(Interruptions)... Let Mr. Anand Sharma speak. ... (Interruptions)...

sfY 3 Tt AT SUHTEIE AR, B WREGR A 3R 9HIfd AEied | 91
IRE ..(FIU)... TIG BT FAT® w0 A T & forg qoi Fgan = ... caem)...
9 98 & ISR AT He W1 S B 9 Gl S, L (FEEH)... TR SHS Jao[E
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AR & §RT IT FHET A7 & T ..U, 6 f[Jue 7, S ardt 7 99 721 g
..(FA).... R, RB1E e a7 <Raw, ... (@aem)... yare w30 9id € iR Ja g
2l ...(TGET)... 9T H2l Y SIBT-CTH! 21 B, Bl TIET 2] ATl ... (FILT)....

THE VICE-CHAIRMAN (T. K. RANGARAJAN): Please sit down.
...(Interruptions)... Mr. Chidambaram to speak now. ... (Interruptions)... You start speaking,

please. ...(Interruptions)... We want the Budget Session to go on.

THE VICE-CHAIRMAN (SHRI T. K. RANGARAJAN): I have called Mr.
Chidambaram to speak. ...(Interruptions)... You start speaking. ...(Interruptions)... Do

you want this discussion to go on? ... (Interruptions)...
SHRI P. CHIDAMBARAM: Mr. Vice-Chairman, Sir, ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Mr. Chidambaram to
speak. ...(Interruptions)...

SHRI P. CHIDAMBARAM: Sir, yesterday the House began the debate on the
Budget. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): You speak.
SHRI P. CHIDAMBARAM: Sir, the Prime Minister ... (Inferruptions)...

THE VICE-CHAIRMAN (SHRI TK. RANGARAIJAN): I appeal to the Treasury

Benches to sit down. ... (Interruptions)...

SHRI P. CHIDAMBARAM: We heard the Prime Minister with rapt attention
yesterday when he was speaking on the Motion of Thanks to the President's Address.

...(Interruptions)...

THE VICE-CHAIRMAN (SHRI TK. RANGARAJAN): I have asked Mr.
P. Chidambaram to speak. ... (Interruptions)... Sit down. ...(Interruptions)...

SHRI P. CHIDAMBARAM: The Prime Minister spoke about the achievements in
the last four years, and to that, the hon. Prime Minister is entitled to. ... Interruptions)...
The Budget is supposed to be a roadmap for the year ahead. ...(Interruptions)... Before
the Budget another document is tabled by the Government, in fact, ... Interruptions)...
It is a very researched document, a very argued document ...(Inferruptions)... It is fully

supported by facts. ... (Interruptions)... Thatis the Economic Survey presented by the Chief
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Economic Advisor. ...(Interruptions)... Unfortunately, the Chief Economic Advisor has
been a good doctor. ... (Interruptions)... The patient is a terrible patient. ... (Interruptions)...
What is the diagnosis of the Chief Economic Advisor? ... (Interruptions)... 1 thought the
hon. Prime Minister would refer to the diagnosis. ...(Interruptions)... We understand
that the patient is very ill, the patient may be even terminally ill. ... Interruptions)... The
doctor has prescribed further treatment. ... (Interruptions)... But we did not hear a word
from the hon. Prime Minister. ... Interruptions)... This is what the doctor is saying. He
goes further and says, 'Our education... ... (Interruptions)... and I quote, "The issue that
needs re-emphasizing is education, looking at the looming technological headwinds...
...(Interruptions)... and the risk of there being a stall in India's convergence process,
...(Interruptions)... the education challenge cannot be addressed soon, given India's
alarming outcomes. ... (Interruptions)... The second challenge is agriculture and what did
the doctor say? The doctor said. ... (Interruptions)... Listen to me. Most of us are from rural
constituencies. Most of us owe our first allegiance to the farmers and this is what the doctor
says... ... (Interruptions)... Inthe last four years, the level of real agricultural GDP and the
level of real agricultural revenue have remained constant. In the last four years, real wages
have not increased, real GDP has not increased in agriculture, which means, compared to
other sectors, the farmer has become poorer and poorer when India's GDP rises. You claim
that India's economy has grown by six per cent, six-and-a-half per cent, seven per cent,
...(Interruptions)... is the world's fastest economy. Thank God you have not claimed that
we are growing at 100 per cent, but the fact is, while India is growing according to you,
the farmer's real wages, the farming sector's real GDP has remained constant. What does
that mean? Please understand. Please reflect on that. It means that the farmer, relatively
to other sections of the society, has become poorer and poorer, ...(Interruptions)... The
third challenge is employment. What does the doctor say about employment? He says,
"Providing India's young and burgeoning labour force, with good, high productivity jobs
will remain a pressing medium term challenge." ... (Interruptions)... For four years you
could not meet this challenge. You have one year left. How are you going to meet this
challenge in one year? You don't have any medium term plan. ... (Interruptions)... You
have a one year term more. If you have not addressed this challenge in the last four years,
how are you going to address this challenge in one year? This is what the doctor said. Sir,
it is unfortunate that the hon. Finance Minister, the Leader of the House, is not present

when we started the Discussion on the Budget. In fact, I anticipated this. I anticipated
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that he would not be present. ... (Interruptions)... He will understand the numbers better
than anyone else because he is in the chair ... (Inferruptions)... 1 think I understand it fairly
well. I am therefore, prepared to ask him 12 questions. I know he won't answer it here.
He is not here. I hope he will answer it sometime in this House or I hope he will answer it
somewhere. But somewhere the people in this country need answers to the 12 questions
that I wish to ask the hon. Finance Minister on the numbers of this Budget. After I ask
these questions, I want to talk about a few other things very briefly. The first question
is, the Economic Survey said, "There are two macroeconomic vulnerabilities, the fiscal
deficit account and the current account deficit. Budget 2018-19 has made the fiscal deficit
worse. As against the target of 3.2 per cent, you have fixed the target of 3.5 per cent and
for the next year, as against the target of 3 per cent, you have fixed target at 3.3 per cent.
What I want to ask the Government is, while we know the fiscal deficit number for the
current year, I want to know what the current account deficit number for the current year

is and what the current account deficit number for the next year is.

Sir, Question No. 2: Every deficit target has been breached by the Budget.
...(Interruptions)... Fiscal deficit has been breached. Revenue deficit has been breached.
...(Interruptions)... Effective revenue deficit has been breached. ...(Interruptions)...
Primary deficit has been breached. ... (Interruptions)... Will the impact of these deficits
be inflationary? ... (Interruptions)... Currently, the Wholesale Price Index stands at 3.6 per
cent. The Consumer Price Index in December stood at 5.2 per cent. ... Interruptions)...
Yesterday, the Reserve Bank of India said April-December, 2018, inflation will rise
to 5.6 per cent. ...(Interruptions)... What I want to ask the Government is: What is the
Government's estimate of average WPI and average CPI in 2017-18 and 2018-197

...(Interruptions)...

Question No. 3: Thanks to the Budget, Treasury Bond yields have increased rapidly
in the last six days. ...(Interruptions)... On 31st January, the interest rate was 7.43 per
cent. Yesterday, the yield on Treasury Bonds rose to 7.57 per cent. ... Interruptions)...
I cannot recall a six-day period in which Treasury Bond yield had risen by 14 basis
points. ... (Interruptions)... What I want to ask the Government is: Is this a signal that
the interest rate across all instruments is going to rise? ...(Interruptions)... Is this the
signal that we are being faced with inflation within six months to twelve months period?

...(Interruptions)...

Question No. 4: What is your assumption of the crude oil price in the Budget?

...(Interruptions)... Every Budget ...(Interruptions)... assumes that crude oil prices will
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remain at a particular level. ... (Interruptions)... | remember, July 8, 2008, when crude oil
prices crossed US $ 147 a barrel. ... (Interruptions)... When you came to Government,
you got a bonanza. ... (Interruptions)... Sir, crude oil prices went below US $ 40 a barrel.
...(Interruptions)... But, you wasted that opportunity. ... Interruptions)... Today, crude oil
is US $ 67 abarrel. I want to ask the Government: Suppose the crude oil price rises to US
$ 70 or 75 a barrel, what is the impact of it on your Budget estimates? ... (Interruptions)...
The most important question, on behalf of millions of people who ride two-wheelers,
millions of people who travel in buses, millions of people who use tractors, will you
...(Interruptions)... increase retail price on petrol and diesel or will you cut the excise
tax and give relief to the poor people? ...(Interruptions)... 1 want a definite answer.
When crude oil prices rise, will you cut the excise duty rather than increase the price
of petrol and diesel? ... (Interruptions)... You give us a definite answer -- "Yes' or 'No'.

...(Interruptions)...

Question No. 5: ...(Interruptions)... By increasing the fiscal deficit from 3.2 per
cent to 3.5 per cent in the current year, you additionally borrowed I 48,000 crores.
...(Interruptions)... I want you to understand these numbers. ... (Interruptions)... They will
understand it tomorrow or later. ...(Interruptions)... By increasing your borrowings by
¥ 48,000 crores and if you add ¥ 37,000 crore which ONGC borrowed on your behalf,
total borrowings will be ¥ 85,000 crores. ...(Interruptions)... 1 want to ask you: Where
did this ¥ 85,000 crores go in the Budget? What did you do with ¥ 85,000 crores? If you
look at the numbers closely, the total expenditure increased only by ¥ 71,000 crores.
Where additional borrowing is Rs. 85,000 crores, the total expenditure increases by
% 71,000 crores. When you look closely, you find Revenue Expenditure — mark my
words, Revenue Expenditure, not Capital Expenditure —has increased by T 1,07,371
crores. So, what have you done? You borrow ¥ 85,000 crores, ...(Interruptions)... Your
Capital Expenditure is ... (Interruptions)... and you spend on revenue account an additional
%1,07,371 crores. ... (Interruptions)... History, will say that thisis a spendthrift Government.
...(Interruptions)... All norms of fiscal prudence have been thrown out of the window and

you have wasted money ....(Interruptions)...

Question No. 6: What is your Capital Expenditure? According to the Budget
Estimates, 2017-18, it is a very serious number. ... (Interruptions)... | want you to note this
number. According to the Budget Estimates for the current year, the Capital Expenditure
was % 3,09,000 crores. ...(Inferruptions)... According to the Revised Estimates, the
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Capital Expenditure is only ¥ 2,73,000 crores. ...(Interruptions)... There is a shortfall of
¥ 36,000 crores. Please tell me, which are the schemes and projects that have been hit by
the reduction in Capital Expenditure? ... (Interruptions)... Which projects have been hit?
You should ask, whether Polavaram Project has been hit or a railway project has been
hit or a road project has been hit. ... (Interruptions)... Which project has been hit by the
reduction of ¥ 36,000 crores in the Capital Expenditure? Please give us a list of projects
that have been hit. ... (Interruptions)...

Question No.7: Nominal GDP in 2017-18, according to the Budget, is estimated to
grow at 10.5 per cent. ...(Interruptions)... The real GDP will grow by 6.5 per cent. So,
nominal GDP will grow by 10.5 per cent, and the real GDP will grow by 6.5 per cent.
...(Interruptions)... Then, next year, you say nominal GDP will grow by 11.5 per cent.
What I want to ask is this. ... (Interruptions)... Will this additional one per cent be reflected
in the real GDP growth or in the inflation? ... (Interruptions)... According to yesterday's
RBI statement, this additional one per cent will not come by way of growth, but will come
by way of inflation. ...(Interruptions)... When the growth will be the same for next year,

vou must answer, where will this one per cent go. ...(Interruptions)...

Now, we come to a very sensitive matter ...(Inferruptions)... Now we come
to a very sensitive matter. ...(Inferruptions)... Question No. 8. Before you assumed
office, you had promised two crore jobs a year. According to the International Labour
Organization (ILO), a proper job is employment that is certain, regular and reasonably
secure. ...(Interruptions)... A 'job' is defined as employment that is certain. It is regular.
It is everyday, six days a week. And, it is reasonably secure. ... (Interruptions)... A job is
defined as an employment which is certain. ... (Interruptions)... Every day you go there.
...(Interruptions)... There is work, it is regular, it is everyday - six days a week, and, it
is reasonably secure. ... (Interruptions)... That is a job. What is your definition of a job?
...(Interruptions)... You must answer this question. What is your definition of a job? How
many [LO-defined jobs have you created in the last four years? ... (Interruptions)... In a
lighter vein, I may say, will you now recommend to the ILO that frying pakoras is also a

job? ...(Interruptions)...

Question No. 9: In the Budget Estimates, the customs duty for the current year
was supposed to be T 2,45,000 crores. ...(Interruptions)... Very serious number, Sir!
The customs duty estimate was 3 2,45,000 crores. In the Revised Estimate, it is only
Rs.1,35,000 crores. ...(Interruptions)... How did ¥ 2,45,000 crores become 31,35,000
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crores? What is worse is, the next year, customs duty estimate is only ¥ 1,12,500 crores.
...(Interruptions)... From ¥ 2,45,000 crores, this year, it has become ¥ 1,35,000 crores
and-for the next year, it is ¥1,12,500 crores. ...(Interruptions)... This is, despite, in the
Budget, the Finance Minister has raised customs duties across the board, and imposed
surcharge on customs duty. ... (Interruptions)... After all these, why is customs duty figure
coming down to T 1,12,500 crores next year? ... (Interruptions)... Is there a story that you
have not yet told the country and the people? If there is a story, please tell us the story.

...(Interruptions)...

Question No. 10: I am a little puzzled by these numbers. ...(Inferruptions)... You
have taken credit for service tax and excise duties up to 30th June, 2017 and also for
excise revenue on non-GST goods. ... (Interruptions)... The GST came into effect on 1st
of July, 2017. Your GST revenue collection for 2017-18 is estimated at ¥ 4,44,631 crores.
What I want to know is, you have accounted for service tax up to 30th June, you have
accounted for excise duty up to 30th June, you have accounted for excise duty on non-
GST goods for the whole year, and, then, you say GST revenue is I 4,44,631 crores.
...(Interruptions)... My calculation says this is for nine months. Somebody would ask
how can it be nine months! March's will come in April; this is only for eight months.
...(Interruptions)... Then I hear the Finance Minister and the Finance Secretary saying this
is only for 11 months, how is the GST for 11 months? Please explain to us the mystery of

this number. ... Interruptions)...

Question No. 11: The Economic Survey, the good doctor that you hired in 2014, a
competent doctor, Dr. Arvind Subramanian, says, two things are worrying him - the fall in
savings and the fall in investments. ... (Interruptions)... Unfortunately, please correct me if
I am wrong, nowhere in his Budget speech has the Finance Minister even acknowledged
that savings have fallen and investments have fallen. Nowhere. ...(Interruptions)... But
please understand one more fact. ...(Interruptions)... Corporate savings are not falling,
which means, corporate profits have been good, corporate savings are more or less constant.
...(Interruptions)... It is household savings which have fallen. Individual household saving
has fallen. ... (Interruptions)... As a result, gross fixed capital formation has fallen by five
percentage points during your tenure. ...(Interruptions)... From a high of 35 per cent,
today about 29 per cent is your GFCF; 29 per cent is your GFCF. ... (Interruptions)... Five

per cent on GDP is a loss of investments. ... (Interruptions)...
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In that background, I want to ask you the following. ... (Interruptions)... Corporation
tax is expected to grow next year by only 10.15 per cent. Income-tax is expected to
grow by 19.88 per cent. ... (Interruptions)... But GST is expected to grow by a whopping
67 percent. GST is an indirect tax. ... (Inferruptions)... Income-tax is a direct tax; corporate
tax is a direct tax. ...(Interruptions)... All over the world, all economists are agreed that
indirect taxes are regressive and you must give relief in indirect taxes, and income
tax and corporate tax are progressive and you must increase them. ... Interruptions)...
What have you done? You have increased indirect taxes. ...(Interruptions)... You have
taxed income of individual households but you have given relief to the corporate sector.

...(Interruptions)...

SHRIMATI RENUKA CHOWDHURY: As usual. As usual. Nothing new. As usual

...(Interruptions)...

SHRI P. CHIDAMBARAM: Shall we tell the people? ...(Interruptions)... Shall
we go out and tell the people that the philosophy of the NDA Government's taxation is
burden the poor and pat the rich? ... (Interruptions)... Shall we go and tell the people?
Shall we tell the people that the NDA Government believes in burdening the poor people
with indirect taxes? ...(Interruptions)... Shall we tell the people that NDA Government
believes that you must tax individuals and hardworking middle class rather than the
rich corporates? ... (Interruptions)... These are the twelve questions. I hope the Finance
Minister will answer them in this House if he is allowed to speak by his fellow Members.
...(Interruptions)... If he is not allowed to speak by his fellow Members, I don't want you
to strain yourself. ... (Interruptions)... 1 don't want you to raise your voice and affect your
health. ...(Interruptions)... 1 am willing to take the risk. But I don't want you, Finance
Minister, to take the risk. ...(Interruptions)... But please answer these twelve questions.

...(Interruptions)...

Now, Sir, I want to talk about three issues. ... Interruptions)... They want issues.
India has made a significant contribution to the English dictionary. ... Interruptions)...
The first time I heard this word from a BJP leader who coined the phrase, ‘Chunavi Jumia'
...(Interruptions)... I don't know who did it. But somebody did it. ... (Inferruptions)... Now,
this word is India's NDA-BJP's great contribution to the English language, the word
Jumla'. ...(Interruptions)... I want to give time to my colleagues. I have taken 28 minutes.
...(Interruptions)... 1 will take another 12 minutes. I want to talk about three jumlas, teen

Jjumla. ...(Interruptions)... We support the Triple Talaq Bill. But we don't support these
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triple jumlas. ...(Interruptions)... You bring the Triple Talaq Bill. We will pass it. But don't

bring these triple jumlas. ... (Interruptions)...

Most of us are from rural constituencies. The first jumla is the MSP jumla, the
Minimum Support Price jumla. Dr. Swaminathan said 'cost plus 50 per cent'. For fouryears,
you did not implement it. In the first three years, you publicly said, 'MSP is inflationary;
we will not give you a high rise in MSP'. ... (Inferruptions)... I remember, in the first year
and second year, you gave MSP increases of five rupees. I have got the figures of UPA's
MSPs. From 2004 to 2010, MSP in practically every agricultural produce increased by
100 per cent. ... (Interruptions)... Sharad Pawarji would agree on this. Between 2004 and
2014, MSP increased by 100 per cent. If it was T 300, it became ¥ 600; if it was I 500,
it became T 1,000. In the first two years, you * the farmers of India. Now, suddenly
you have woken up and said that we will give you cost +50% ... (Interruptions)... Which
cost? Mr. Vice-Chairman, Sir, there are three costs. One is A2 cost -- A2 is input cost;
the second is A2 plus family labour (A2+FL); the third cost is the cost including rent for
land and cost of interest, which is C2 cost. ... (Interruptions)... 1 read the Budget Speech
carcfully. You said, 'cost plus 50 per cent'. You even said, 'I have already given cost plus
50 per cent'. They have already given the cost! Which cost? Is it 50 per cent of A2 cost,
50 per cent of A2 plus FL or 50 per cent of C2? ... (Interruptions)... Dr. Ashok Gulati, the
most celebrated Agricultural Economist in this country, has yesterday torn your mask
and said that you have not given C2 plus 50 per cent. In only some crops you have
given 50 per cent plus A2 costs. You have not even given A2 plus Family Labour cost.
...(Interruptions)... Now, what I want to ask is something very important, and Sharad
Pawarji must endorse me on this and tell me if I am right or wrong. You can announce an
MSP, but not all farmers get MSP. Farmers are forced to sell in the market. Most farmers
sell at the market price. Suppose the MSP that you give is more than the market price and
the farmer is forced to sell in the market, will you bear the difference between the market
price and MSP? ...(Interruptions)... If you would pay the difference between the market
price and the MSP, have you made a Budget provision this year? There is a zero Budget
provision for that. And yet you say, 'T am going to give MSP at cost plus 50 per cent'. This
is a jumla which farmers have already noticed. Open the social media; they will tell you

that this is a jumla. You have not defined MSP in your Budget Speech and you are not

*Expunged as ordered by the Chair.
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giving an MSP. And, even if you now give the MSP, it will have an impact only for the
kharif crop, but by all accounts, you are going to hold an election even before the kharif
comes. So, this is only an election jumla, a chunavi jumla. ...(Interruptions).. I will give it

to you; please give it. The second jumla is the jobs jumia.

I told you what is the ILO's description of a proper job? ...(Interruptions)... The
Economic Survey very carefully avoids this issue. ...(Interruptions)... The Economic
Survey does not give any number about jobs. ... (Interruptions)... What does the Finance
Minister do? ... (Interruptions)... The hon. Finance Minister cited a private research paper
of two academics who apparently had privileged access to EPFO data. ... (Interruptions)...
That data is not in the public domain. I ask first why only two academics were given
access to data. ...(Interruptions)... Why Jairam Ramesh did not get access to the data?
Why Praveen Chakravarty did not get access to the data? ...(Interruptions)... Jairam
Ramesh and Praveen Chakravarty had punched holes into that paper of the two academics.
...(Interruptions)... 1 also wrote a column. After that, the two academics are unwilling to
come on a public platform and defend their number. ... (Interruptions)... Let's look at their
number. I have got published numbers of EPFO registered members who are contributing
members. Kindly mark my words. ... (Interruptions)... 1 have got the numbers publicly
available of registered contributing members of EPFO. ...(Interruptions)... 1 have got
mumbers for 2013-14, 2014-15, 2015-16 and 2016-17. The difference between one and
the other is an increase. I hope I am right. Hon. Finance Minister must kindly hear this
number. In 2014-15, when you claim that India's GDP grew by 7.5 per cent, the increase
in number was 23 lakhs. ...(Interruptions)... In the second year, in 2015-16, when you
claim that India's GDP grew by 8.2 per cent, the increase was 27 lakhs. ... (Interruptions)...
In 2016-17, when India's GDP, according to your number, has fallen to 7.1 per cent, the
increase in number is 75 lakhs. ...(Inferruptions)... Worse for 2017-18, when you admit
that India's GDP is falling further to 6.5 per cent, you are claiming 70 lakh jobs have been
created. ... (Interruptions)... This must be the only country in the world where GDP falls
but employment increases. Sharady/, there is a moral to the story. This is the only country
which says GDP is falling and employment is increasing. ...(Interruptions)... So, how
do you increase employment? ...(Inferruptions)... How do you increase employment?
...(Interruptions)... Push the GDP down, increase employment. ...(Interruptions)... Let
the GDP go down. ... (Interruptions)... Let it go to 5 per cent, employment will increase;
let it go to 4 per cent, employment will increase; let it go to 3 per cent, employment will

increase. ... (Interruptions)... What kind of jumla is this? ... (Interruptions)...
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SHRIMATI RENUKA CHOWDHURY: Chunaavi jumla! ...(Interruptions)...

THE LEADER OF THE OPPOSITION (SHRI GHULAM NABI AZAD): Mother

of all jumlas! ... (Interruptions)...

SHRI P. CHIDAMBARAM: Sir, I want to tell you where the jobs are.
...(Interruptions)... Where are the jobs? I will tell you. ...(Interruptions)... I come from
Sivaganga district. ...(Interruptions)... 1 have the honour of representing Maharashtra
now. ...(Interruptions)... But my old district was Sivaganga. ...(Interruptions)... There
are two Kendriya Vidyalayas. ... (Interruptions)... Just giving an example. All of you can
give these numbers from your constituencies. ... (Interruptions)... There are two Kendriya
Vidyalayas. One Kendriya Vidyalaya has a sanctioned strength of 40 teachers, but it has
13 vacancies. ...(Interruptions)... In another Kendriya Vidyalaya, sanctioned strength is
35, and there are six vacancies. Sir, as far as CSIR Laboratory in Karaikudi is concerned,
sanctioned strength is 155 Scientists, but 40 posts are vacant. ...(Interruptions)... In
CRPF, there are 24,450 vacancies. In BSF, there are 10,176 vacancies. In CISF, there
are 15,232 vacancies. In Seema Suraksha Bal, there are 18,557 vacancies. In ITBP, there
are 7,540 vacancics. In Assam Rifles, there are 2,279 vacancics. The total number of
vacancies in paramilitary forces is 78,234. ...(Interruptions)... Why don't you fill these
jobs? ...(Interruptions)...

There are vacancies of Judges. In Calcutta High Court, sanctioned strength is 72, but
the number of Judges is 29. ... (Inferruptions)... There are vacancies of doctors, vacancies
of nurses, vacancies of para-medical personnel, vacancies of medical technicians. Why

don't you fill those vacancies? ... (Interruptions)...

I will tell you, right under your nose, in great city of Delhi, which the LG controls,
* LG says, "I will take all decisions." ...(Interruptions)... Right in Delhi, under your LG,
in the Prisons Department, out of 2,705 posts, 1,087 are vacant. ... (Interruptions)... In
Delhi Fire Service, out of 3,629 sanctioned posts, 1,541 are vacant. ... (Inferruptions)... In
Revenue Department, out of 1,706 posts, 863 are vacant. In Education Department, for
teachers, 10,312 vacancies are there. In Guru Teg Bahadur Hospital, 817 vacancies are
there.

In Health Services, 555 vacancies are there. In Lok Nayak Hospital, 1,022

vacancies are there. In the Public Works Department, 1,043 vacancies are there. In the

*Expunged as ordered by the Chair.
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Services Department, 5,923 vacancies are there. Total vacancies in Delhi alone are 36,554
...(Interruptions)... Why don't you fill them? ... (Interruptions)... Why don't you fill them?
And, this is the same story everywhere in the Central Government. ... (Interruptions)...
Instead of telling people that these are the jobs, this is the job, why don't you fill these
vacancies? ...(Inferruptions)... Why don't you appoint doctors? Why don't you appoint

nurses? Why don't you appoint teachers? ... (Interruptions)...

The last jumia is this grand world's largest Government-funded health programme!
...(Interruptions)... This is the biggest jumia-world's largest Government-funded
medical care programme. Sir, this is the world's largest unfunded Government jum/a!
...(Interruptions)... Not one rupee has been allotted. ...(Interruptions)... Rashtriya
Swasthya Bima Yojana (RSBY) was announced when Mr. Ghulam Nabi Azad was
the Health Minister in the year 2008.. It was a modest programme with a coverage of
¥ 30,000. ... Interruptions)... In 2016-17, the hon. Finance Minister of this Government
announced a National Health Scheme to cover six crore families with a coverage of
% 1 lakh. ...(Interruptions)... Where was the scheme? There was no scheme. Cabinet
did not approve the scheme. No money was provided. The scheme was quietly buried.
...(Interruptions)... The scheme was quictly buried. Two years later, you announce another
scheme. This scheme is that you will cover ten crore families up to 5 lakhs. For the
scheme to cover six crore families up to one lakh, you did not provide a rupee and you
buried it in two years, and, now you say that you will cover ten crore families up to 5
lakhs. Will people believe this?

Sir, State Governments have their own schemes. Many State Governments have
their own scheme. Andhra has a scheme; Tamil Nadu has a scheme; Kerala has a scheme.
I have looked at all the schemes. They cover up to one lakh rupees. I have added up the
premium of all the States which have schemes. Kindly note these numbers. The premium
contribution of all these States, which have got smaller schemes, is rupees one lakh crore
a year. For the coverage of rupees one lakh, for all the States put together, it is one lakh
crore of rupees. If you want to cover up to five lakhs, what would be the premium? At
one per cent, the premium would be 5,000 rupees per family. For ten crore families, it
is 50,000 crore of rupees. At two per cent, it is one lakh crore of rupees, and, at three
percent, which I believe, will be the right premium, it will be one-and-a-half lakh crore of
rupees. Forget one-and-a-half lakh crore, let us take the middle number, that is, one lakh

crore of rupees. For one lakh crore of rupees, where is the provision? I heard the Finance
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Minister, and, I saw it reported in the paper that he said, "I will raise additional resources".
He said, "I will raise additional resources". These are the five crucial words. When will
you raise additional resources? From where will you raise additional resources? The new
cess has already been accounted for. The new cess has already been accounted for on
the revenue side, expenditure has been provided, deficit is 3.5 per cent. Where will you
raise resources? The only way you will raise resources is the way you know, and that is,
increase the tax on petrol and diesel. That is what you will do. From where will you raise
one lakh crore of rupees? There is no way that you can raise one lakh crore of rupees in
the remainder of the next year. This is the biggest jumla that this Government has given

us. ...(Interruptions)...

Sir, I want to conclude by saying something. You have ruled this country for four
years. I am not saying that you have done nothing. In fact, in the television interviews,
they ask me, "Did you find nothing good in the Budget?" I say, no. if somebody writes a

speech of 167 paras, there are bound to be some nuggets.

You have announced 24 medical colleges; we welcome it. You have announced
9,000 kilometre highway; we welcome it. Thank God, you have not cut money to the
Pradhan Mantri Gram Sadak Yojana, we welcome it. For half a dozen schemes, you have
cut money. You have kept the allocation same for MNREGA. You should have increased
it but thank God, you have not cut it. But that is not the point. The point is that you came
into office when the people had given you a massive mandate. You got 282 seats. We have
all been Ministers at some point or the other. I always tell my friends, unfortunately, in
none of those ten years, our Party had an absolute majority. You are in absolute majority
in Lok Sabha. More than that, in 2013-14, according to your own number, not my number,
the economy was growing at 6.4 per cent. Crude oil prices dropped to below 40 dollars.
...(Interruptions)... You should have taken India to what your doctor calls 'the boom
years'. Dr. Arvind Subramanian calls 2005 to 2011 as the boom years. You should have
taken India to the boom years. Unfortunately, your record is 7.5, 8.2, 7.1, 6.5 and the next
year it will come to 6. This is your record. ... (Interruptions)... No jobs, farmers in distress,
education outcomes are pathetic, health outcomes are pathetic. I tell you something about
our children. When I spoke at a convocation in Kolhapur, I had tears in my eyes. And
if you hear this, you will have tears in your eyes. One out of every two children in this

country is anacmic. One out of three children in this country is stunted. One out of five
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children in this country is wasted. ... (Interruptions)... Look at our educational outcomes.
Look at the ASER Report. A child of class, eight or class five cannot read a second
standard textbook. These are the problems you must address. Instead of addressing these
problems, you are going to leave behind an economy that is limping. Investments are
falling. Credit growth is sluggish. Jobs are not being created. Exports have not crossed
the high of 300 billion dollars of 2013-14. You are leaving behind an economy that is
limping. Your doctor has told you what the state of health is. Your doctor is a good doctor.
Even if he went to Harvard, he is a good doctor. Listen to him. Listen to his diagnosis.
Listen to his prescription. Listen to his course of treatment and kindly do a big course
correction. ... (Interruptions)... All that we can do in the last year of this Government is

hope that there will not be another Budget of this Government. Thank you.

THE VICE-CHAIRMAN (SHRI TK. RANGARAJAN): Thank you,
Mr. Chidambaram. We had a very good experience. We listened to you intently. Next is,
Shri Bhupender Yadav. ... (Interruptions)... Please go back to your seats. ... (Interruptions)...
Please go back. Shri Bhupender Yadav is speaking. ...(Inferruptions)... Your party
Member is speaking. ... (Interruptions)... Please keep quiet. ... (Interruptions)... Mr. Tiwari,

...(Interruptions)...

sft O FIGT FORAT): G SUGUIETE F8Ied, § |9 ¥ Ugel 3T BI
FIATE AT AL S MU o $H IoIC WIHUT IR A UIST B a) b A (U1 q1 I B
TR fean 81 ... (aem). ..

AT UGS HBIGd, goC |90 R g9t § 9gd IR FTER 37 §, 99 8
o fawal o) ==t wvd €, sfed oo fawe uR ==t oxd 9 L (@aET). .

THE VICE-CHAIRMAN (SHRI TK. RANGARAJAN): Sit down, sit down.
...(Interruptions)... Listen to him. ... (Interruptions)...

i} s FrEa: ALY, TRER S FHY BT S SR UH 69 | F97 AR w1 & [
3. M.Q. AIBHR H 7 $Had policy paralysis &1 T ... (RALT)... e AT FRATHT BT
R IS | GOUANT 1 {51 TR o1l (AT, .. AR fereeaRE S 3o faw @
213 B & TP IR TSIl 32 § 3R .M. & AT 9 39 F T8 w3 WY 2 2
(A, * ...(FEAYH)... I8 HF-A-BH IdM B YO fHa1 Sw w®iifs a8
ArdeT® Stae o1 fawa g1 I faw gdmar g 16 10 99 & ... (@@awm)...

SHRI ANAND SHARMA: Sir, | am on a point of order. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI T. K. RANGARAJAN): He is not yielding.

...(Interruptions)...

*Expunged as ordered by the Chair.
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SHRI ANAND SHARMA: I am on a point of order, Sir. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI T. K. RANGARAJAN): What is your point of
order? ...(Interruptions)...

SHRI ANAND SHARMA: Sir, my point of order is that this is a discussion on the
Budget. ... (Interruptions)...

sft WO I1ea: S Pioneer BT AR TH T, § IAPI quote B BT T
..(CTIET)...

SHRI ANAND SHARMA: Sir, he is levelling personal allegations against...
(Interruptions)... It should be removed from the record. ...(Interruptions).. Remove it
from the record. ... (Interruptions)... He should go by the rules.

sft yies F1ga: 91 8 WREK BT FHER UH © ... (AUM)... § 5961 Rple UN 3@
B TR E| ... (AIEM).... W1 S A9 8, 98 U SIS Pl bR &1 ....(FALH). .. TS
fawar cBl &1 fawar 1 ...(@ag™).... classified scam report ...(IH)... AT I ST
v 2 ...(cau™).... 98 971 & % e & < 91 & oeEaTe 7 . (FaHT). .

THE VICE-CHAIRMAN (SHRI T. K. RANGARAJAN): You speak.
...(Interruptions)... Please sitdown. ... (Interruptions)... Please sit down. ... (Interruptions)...
Let him speak. ...(Interruptions)...

sft s I1ga: WaaTfe TRernsl B gEUAN A Bl .. (FEUH). . HB i, BN
ATBei A A A1 §s WWOR Bl ... (FIEM)..

SHRI ANAND SHARMA: Remove it from the record. ... (Interruptions)...

sft s I159: & AHA A I FAPY MY B ... (FAUM).... TN G994 T ST ©
..(TFE)... AT F TF A1 & ANEADIA 4 ...(FFe).... 59 geR 4 ddanie
AT BT GHUANT 57 ... (@ ).... o7 g A Haane dweadl # v did s
fPU ... (TIUM)... Al WS HYH, AN < H TH YHR S Fawedl § KB JaR &7
..(TTET)....

THE VICE-CHAIRMAN (SHRI T. K. RANGARAJAN): I will see the record
and do it accordingly. ...(Interruptions)... 1 will see the record and do it accordingly.
...(Interruptions)... If there is anything against the rule, after seeing that I will do that.

...(Interruptions)...

sft s Frga: ddflers 7 ...(@@u™)... 9P & T BT a¥E TN AR 2
...(CTAET). .. H SHH) UG AT, *
*Expunged as ordered by the Chair.
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AR Ugd BN Uit Ig IAY .. (GH)... 98 BH ¥ HH I 9ar¢ & o1
Haenfre vt €, ITET A f5a TER | gOUANT {51 Bl ... (FEe)... $UF &
A1 T 931 fegamd & I 92 2 .. (@awm)... fied IR AT § s+ faer o 1fa
TR S WRT 3T § ....(AEH)... T R B 370 fIH @t 1fd R 31+ &1 3muas!
fram ame =fegl ... (aem). . STl faet™ | ST =1 o gY 2, I197 WIed NS HY St
T A, d HIUF & A T Y| AR AfeAr St 2 o, 3 ff FUT & Arer 7L M
... .. ST Sft ) ST & |1eT 721 T .. (). .. TBTell S & ART H BT
& 1 AL MY L (FE)... ST @RS gt &1 fmfor far o iR sremt & w@Rre
oret 1S oftl ... (FFET)... I AUA-37U SIS Gl IA1Y .. (FEEH).... aAfde
BIUF & T H M & 918 ....(FAYH).... TR IR 1 19 B IS b iR @asr
W SITET B PIAT Y [HAT ....(@GEH).... AT AN A f6F TPR I $H HIAT TS
far? ..(aeT)... FH & ARSI H e SERT A U die el off fas

"Rrarad 9 S8 © e,
TSI A,
NEIGIERRECGIR

[N o "
NIESEESINESRER] %l

JMMIHT ST HiwT e, = St gg=i 1R 31T 3MUdT o oM & .. (GET). ..
T 3ATST 37T 370 BIT & HUR ST 1 Ug=+ o Bl ....(FFH)... 319 7 fag & 28I, 7
RUSEAIN P Bl ...(A9YT)... 3T e opportunist party BT TG BT B fhar
...(TFET).... TEIGY, § I8 HE1 A % g AR frwmd SfhRie @) 91d o8 = 9
...(FET). .. 3T UPA & SITIFHTA 2006, 2008, 2009 BT RAT ... (FIE)... 6 TRAT]
2009-2010 &7 3TAA YREHT fhar o, 6.8 TRT ...(AQHT)... TE T 6.4 TNT, 2011-12
BT 4.9 URHC ...(FIL).... 2012-13 BT 5.67 URAT ... (FGHT)... R TAR AT BT
...(AET)...2015-16H13.9URAC  ...(AIE)...2016-17HI3.5UC ... (L), .. I
% fiscal discipline @1 I BT g B SHARI TRBR o fHAT Tl ...(FFEM)... T QAT
rfafrm ...cagm)... dax f&ar 21 ...(@@EM)... 379 99 84 ... (@au)... faxf
ST SR B AT BT B BN T &, ....(JAL).... AA8TH T3l A dsd §U
..(TFET).... I W AT I Y <2 & U ATID IIRMAT B 3T IS BT B P
TE ...(IUM)... TG H HF | B a1 Bl ae ... (@aeH)... el A e g,

AT 370 3TS AT g=11"

B B AT T 3R A <@ A1RY .. (FAE).... FF A B IS 918
Bs I HE! AT .. (). .

FEIT AT ARG, H I8 He1 are fb G2 | Siude! 3Tl .. (IaET ). ..
AR SIS T ABR MY ... (FFET).... AP 59 AR AoTfdd St ST Bl daw
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[+fY s are]

3 V2 I, A1 39 G PIUF 7 AT $B1? 3R S1F <9 | T TAT D BT 3701, Al
PN A Pel, "Defending its decision to skip Parliament's special midnight session
tonight ahead of the launch of the landmark Goods and Services Tax, the Congress today
called it an insult to 1947 and called it an ideological boycott." 34 1\13? garsy fb qor |
SHUEe 311 38T &, <9 ¥ g fhd & sTerNae o9 W 81 V8 €, 99 & TN Bl
BTG BT &, S & IRIG B BIAST ST ... (IFE). .. T $ADBT Bl Sl Fhal 2
T BT BT ATSFEAANTH A TIA B2 ... (TILT). .. FAT SHP BROT MY ST BT
JIBIc fBA1? ... (FAEM)... TR AXGR A FAIT & FHT fhan € 3iR et 9

T & SR ¥ 3T AT 21 ... (FGET). .

AEIGY, TRER & S oI AT & AT BT H .. (L), .. $H IRDR BT 1 G4
IST B AT ...(FALT)... 3R T B BT HIA & B {67 &, I8 maintaining the
macro-economic stability &1 R &1 refcael 1 T Wy I WIS 5 BT B fhar

gl

Aerea, #f . freea oft 7 3ga R fova 32 € ... (aem).... ok 9ga 9r fawai
B IT TWHR X 8] B TS| ...(FFEM)... oifdbT § 2014 F BT 3G TF & I IR
vl & IR § wEr g, S <9 & 9 750 7 7 &R 3w %) anfire wenfia 39 &
fore =2 Q1 fa| ... (A=), .. 99 uge O ... (@EE). .. A o 73 S A @
% ...cmaem)...

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Please go back to your

seats. ...(Interruptions)... Members want to listen. ... (Interruptions)...

oft yuvs a1 B9 SIvEd] 31 dHR 3| ... (FEU)... RIS SFISHT
a1 ar faman 127 3R ST &) Ay .. (AEaET).... IR S BT & ....(FEer)... T
< B TAS P gRT U fHY MU L (AGEF)... S0P 9E 6 bl b 7 dew A
Apprenticeship Act B HR MU FoIC H T FHEl ... (TILT).... T SHB| UTH BT
...(TIHT)... 39F 915 &7 $El b BRA SRNGT SAvcHT # ol STARY HUHIe &
..(TAI)... T ITDT BUY B 26 TRAT A 49 THCT TF FpIs BN ... (TIALTH)...
goic | AR fad w30 < 3 BRI (@) 69 SE®T U BRI L (TG, .
IAF 918 T BT {5 I BT Yo referawen o 7919y e F oy, 37 stability
& forg ... (caem). .. ST 3R SHRedl Brs. . (). .. B M| ... (TILT). ..

THE VICE-CHAIRMAN (SHRI TK. RANGARAJAN): One minute, please.
...(Interruptions)... If you don't go back to your seats, I will have to name you.

...(Interruptions)...
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A YA I1Ea: B A badd SD foY Be, qied A faxy w3 off 7 oy off
AN ...(FAAF)... S 916 &9 $el b v Qd ...@agm)... T sSgisgd
()., & Releges 3w ...(agm)... saltd el ... (@aue)... <9 4
U 3Mfére vl o & forg I8 &eT o 381 o & ... (Faem)... dafed fevge &1
X B B oI BH I TP AT .. (TFET)....

THE VICE-CHAIRMAN (SHRI T. K. RANGARAJAN): Please go back to
vour seats. ...(Inferruptions)... 1 request you. ...(Interruptions)... It is a very important

discussion. ... (Interruptions)...

i U5 AG: I8 BT ...(FAUM)... TS ABR PR ATS 3R BF AN - SAD!
U PR ....(FAH)... ST I8 AR Tioldee & g ..(@aem)... 3 5)1 g7
S f& ama S e @1 vy wEd € L (@@9UE)... UG TR & v W)

...(TFET)....

THE VICE-CHAIRMAN (SHRI TK. RANGARAJAN): Please go back.

...(Interruptions)...

sft ’-'IQE{ IqTEd: 3T AN 7 Second Administrative Reforms Commission ST
.. (FIYT)... A A e H R e 9 ...(Interruptions)... Second Administrative
Reforms Commission # ST 9w fofe@T 31, 98 <X Ethics in Governance ...(gHT)...
Ethics in Governance, S fiRuT Migelt SAd A3RAT & ... (HFET)....

THE VICE-CHAIRMAN (SHRI T. K. RANGARAJAN): If you don't listen to
me, I will have to adjourn the House. ... (Interruptions)... Please go back to your seats.

...(Interruptions)...

sft O I1ea: § 99 RUIE & U1 3.5 &1 Blc S AW ... (FIIH). ..
"Unfortuately in the last 18 years, rules have not been prescribed by the Government for
the purpose of sub-section (1) of Section 5 with the result that the Government is not in a

position to confiscate properties acquired by the real owner in the name of his

benamidar.” BARI RIS 72T 21 T5 i fivoan Jﬂs?ﬁ Pl Second Administrative Reforms
@I RUIE 21 ... (@@em)... R S=M Ethics in Governance # %21 T fih I8 AXHR ¥
T I JT9ST BT ST B 4 fawet I8 21 ... (ELH)... MU §9 TR BT T
FATAT B ...(FAL).... BT T ..(@EEH)... IoIC H A & 1S ... (FIHH)... 5
AR Ot w130 <P A wal L (caer)... 9 99 B Ut SR L (EET). .

THE VICE-CHAIRMAN (SHRI TK. RANGARAJAN): Please don't force me to

adjourn the House. ... (Interruptions)...
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sf '.'Iﬁar gl d: W 91g, The Aadhaar (Targeted Delivery of Financial and Other
Subsidies, Benefits and Services) Bill, ...(GET)... 3MEIR BT BT Ig AVHR AHR
3| ... (FAYM)... 39 BTH B W $9 AR & §RT U BT TA1| ... (LTH). ..
IHD 918 SARFAESI Act, I8 I 39T § Ud 9gd 91 macro-economic, financial stability
B ABY B AT ... (FFEH)....

THE VICE-CHAIRMAN (SHRI TK. RANGARAJAN): Don't come to the Well.
...(Interruptions)... Please go back. ... (Interruptions)...

sft o areE: A foT @2 ST L (@@e).. S9ic § 3feR W@} 31ul
...(TAUT).... 3R ITD!T G AT ... (FEET).... 2013 H 3T I HUHIS YT 97 B
MY o, 9% U fSWhiacd Huiist Tae a1 B Y 1 ST MY A8 BT Yae 91 B 1Y 2,
IAY 7 Had Y DI HUAIS DI JHAM AT Afcxp TP ofd FFI S gavedc aral
HIS T AT IH BUIS gae b Sl fefhmec s off, 37! g &3 & forg A
o w501 ST S 3rue F9ie | SHR MY 3R ST UT RN .. (). IHh I8
ﬂ*IIQIQeId sg'%gH'c Tdc, 1881 H 'ensure that the payees of dishonoured cheques are able
to realise payments’, Q@ et oY fog F2f S R 33U 3R I oot &Y ff g7 Brran
AT S H AlS A Al JATH Dlgac BIFET BT i1 e, I H FH) o3l B Agpere b |
2 B 7P sEAIS TR B deR R 9 F fae w & fog e ger &
BT 4 IRaTT B B Maeddal o, 0 THR A ITdh] [ B Bl B B
...(TFIT)....

Al e, 59 QW H e wawen @ guRA & forw wisA T
...(FET)... B RUE & 778 3R Fa1 727 f <91 7 3R & Uah 32! ael &l 4T
g, TP W B S Wered FHMHH 2, I Welcd AW B 981 $AT 78T 3R
s¥ferg A uiferdt &1 RUIE smRdleng &1 & 131 ... (). des giferdt o
HHST BT S TIC & 1934, ...(FIIM)... TR TRIR A uifordl & v &) dax
3T 31| ufeetad $¢ HAisTe oIl &1 914 g, a1 S Aifdsi & ol TRBR o B
a1 wrsARra Rgad vodl &1 9 gs, 98 givc a9} Refior feam
BISA RTId SICT HroTHT WX B a1d g, SHd SICT B IH a1 T 391 7 Ud ofd
AT A SN uifordt WRremsi = w1 oan, 39 uifersdl IR1arsi &) e &= & forg
AR DI AaAH ot fh BRI A5S A 9 TBR & Y B dd: 3 § (6
TAT BT S U e foban Sy, fordd dRr g9 S Jal-shHiie wfadt §
BT H, IH HF A BH W91 {ha1 A1, IS a9 &1 B {6 ... (caaem). ..

THE VICE-CHAIRMAN (SHRI T. K. RANGARAJAN): Please go back to your

seats. ...(Interruptions)... Go back to your seats. ... (Interruptions)...
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it YU+ I1ET: TS T 3T TOTR B -G ST X2 Bl HogeR AT, IS,
R \TeleM, Welest fdhc dard Ta-4, 7 fawdi &1 §¥eR 7 ST 2014 | A6 314
T 370+ el Ioic 4 31, 39 99 fawl &1 9¥eR 7 g1 {6 ... (aer). ..

715y, 3l Tt GErewifa SR HEE Y 919 BT TS| UH A THI T TS B
AP AN 2 Iz, Ae s R R0 =7 & forw oi1g ddfred 721 a9 man, dfed
A ot w30 St @1 H qerg a1 =g e swal w e & fou S T Bad ve
1 fmior fosan, fed IR Ara 9 IR a1 e 31 GER A AR AR S S Agd
H TEE BT ST SHAL T, ISP TSI B B B | & HIAE Iz, ST < Gt §
319 HHY T2 B YY1 ISTH N GO & A1A-A1 Hiferp AT BT IR 90 & T96 |
S ..(FI)... 3ETd GO €, IEH A0S RSl & g off, SqHT BHI B g3
B BT B Tl

AEIGY, BRI 3 TH HATTHRI Y 8 3R FRMVGRT I3 § Ig TRER BT
B B, ofh 3T BIEARId Hael & g gd B AR A AR s, B
uRkaas €1 foarl 1970 & T2 A ST WISt T U SR I g o1, ST Sl d¢ afers
3R TS it off, TS dd $0 WBR 7 B fhaTl Gieqs! 9 U@ od 999 a6 o1
YhR A BT 3BT, B & THI YT H31 539 91 I ] fowrd 12, s <91 9 aferst
2 3R UCTER 2, ...(FauT)... 39 AIS) iR werarR & oF § Ul a1 worgsy off fs
D] AT ! TAT? AT BT AP P &R 3 3R 3R WIS BT W 21, JAY & &R
H ¢ 99 718 991, YUY & R A ....(IIU)... 59 W qea] o], aAfh gA SR &
31T & 918 JoTC & ATEH 4 59 AYPR 7 95 0 d¥id H SNSRI TRBR & WY §
& foal ... agm)... T2 HR 2 6 39 & TG AeH B, 97 & BIT ATSH B I
B 31T awen # Siied & fog, SHFIMNS gaefo B3 & oIl $9 B 4 99d &
3E% 31 HRIS AN & STEA UHTSC Wil B $H QU A SHIAIHD Grae]old BT B4 B
AT 59 39 H 6 BN 7 U BIC | T H [0 A1 &1 g7 | a€t S o fos
T A& 9 foman o {6 &9 Ui S_Is AN & Sooidel & A1erd | AW UgaTgi | 3iTe
B9 99 A& B QRT B SF T2 © AR AT S 8 B 01 B 1S BRIS (bl 11 81 0
AT & WM BTl | AT B AT 2, 51 Ui RIS AR B Sooaal &I ar¥ a1 e €
2, 511 EH 18 B 931 HY 3MMS Brs [l 2, SH W1 89 g1 BT &1 ol .. (JaE)....
9 39 | U ARBR TS, A AMIH Jee & gRT o 18 TR a U o, F=9 faotedt
TE oft, ...(aE)... T 7 Had S9 A& B YR BIA O W E, ... (FIIF).... Ifeh &H
HIT AT & A1ETH A BTUGRN TIBR & WY H 4 HIIS TI&1 & 8 H o [Ioreft
& connections T BT B B I T Bl ... (TFET).... AT 3T WBR F AT & 918 6
S | A&t ATl w1 FEi g B L (EE)... TET HA SEE AN &
IR 3 dTel 2 a1 | Udh $BRIS AMANT &I 9 oy 3@l T 8, Fiveq wu 9
HRTITHRI TRHR & Y H I IR 1T S .. (FILH).... I H W-INR B
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[#ft U= a1d]

efSe ¥ B9 T B9 S Self Help Groups &, ST®T 3T BT I B 75 B PRIS BUY fdhar
T &1 gafery # A fa @30 S B 991g 31 SR $ U SAvER] RER & B
H 321 BRIS A4 a9 BT SR, 3.17 ARG fhel ey & UM TS, 51 g Trfiof
AP, ...(FFLT)... 1.88 BRIS AT, 1.7 BRIS B fISTelt connections, A FF I BT
B 59 IRGR A {61 81 ... (a9 )...

THE VICE-CHAIRMAN (SHRI T K. RANGARAJAN): No, please.
...(Interruptions)... Please go back to your seats. ...(Interruptions)... Please go back to

your seats. ... (Interruptions)...

sft YO 159 B & WY A IS feadmd I8 ¢ b s ol il dew aa ey, 9
e Sa= B ¥ L fobgl .. (@en). .. SAferg 3ot 397 7 BN & Raetd o B €,
IAH R | H T FE Aem

TR T B Rrerad garsil 9 g 21 ... (aEm). ..

41 AP Racid ST 8, Ffb 3MoH I &ed a8 fedl g 9 w81
ol ... ceaae)....

eI, I8 < AE0T R B, Al BT I 2 ... (ILH).... TR WRGR 4l &
3R 39 29 & e & fog g3t avs vfiag © ...(@agm)... § 91 98] 9 B8 argm
5 I8 T AR 2, S g DU ¥ [FAF] B RPN 99 YIS Bl ... (). .. TAR
ARER Mal B TWRBR 2l ...(FAE).... TAR T& 7301 ST 7 310 Ugel Hhed H Hel o
% a8 WReR W & o ... (FFE)... I8 WeR Al & forg, ..(@awm)... a8
WREBR AN & foI, ... (@IEHM)... I8 IR Sferdl & A, ... (aem)... 98 WeR
RN & fory, ....(AFen™).... I8 TRER §9 <91 & Aot & 9o & fog wfia SwaRr
2l ...(TFET).... NS & 918 ... (ALT).... TS! BIROT 2, § B arell § S g
o5 1 ft a1 e Aa1 9, 3 99 FIN B BIS B T .. (FAL). .. TE ITURT AR
W R | I B B L.(FEEH)... 98 W Al Idf a9 gw sk 2
...(TFHT)... DI TP AT fHre =T amail, ST S 7 &1 2, .. (@awm)... ®ifs
SO a1 Hfaam 9o @ fear &R e o AR <& 2 .. (@au)... smend & 91
3R g™ ® 'Ter= =1 U9 WS IS B Y B BT I 21, A1 I8 H31 T
T$H Aol e fAER asll St A g Bl (@A) § ged arsdl § {6
g™ & a1 BT 50 AT TP TSP BT SAR AT HIAT US1? ... (FFET).... T aret
BT AIBR 50 ATA T AT B TSP el & Uls, 39 ST b1 59 a9 H wfasy § ¥ IR
FA BT ABR T B HT1 AR ... (FIE)... ST AR Jeme 73, s Al 5ft &
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Iq H W 7 U ASEH AT BT AT SART 9T 7, $9d = 9 o W,
e sfaid 9N d, RTEd rfd Sl BIc-BIc ARl &1 3RUdTd | SIis dTef]
gfaem] &, ..(au)... 39 fod Ied &1 Sied &1 B fhar 1= 2 L @aa).. §
A 7T 730 ST @1 9ers | <A1 @ 6 59 IR = s9d! F 9 SISl 2
...(IETT).... TE A0 5 3R ST TS B <9 & a1 B AT I aTei! a1d &
D EL...(TFE). ..

A 91, IBT MSP &1 T 3 g1 § MsP & vy § I8l Ua a1d $e1 9 b
HIUF & A AN MSP B 91 95 AT B ©, ...(FAL)... oifdbd § Rod 9% a1
T data 3T ATH <A1 A1 6 $0 Q91 H PV &3 7 30R W H 2kl e 2, A1 a8
2005 H ST9 39D TREBR TS oA, T9 FIA HA 07 A1 Bl ... (I, PR BN &= #
I ST 07 far T ©, Y A g T30, Res A Sft i) R fag @i Sh &
I H 11 ARG RIS UY, AT SATST H 01 I BT S foban 1 8, S g R TRBR
& 3T foa TR 7 L (aET). ..

Hqeied, | Eg3 f&=11 el Economic and Political Weekly & &1 articles U V&1 ol
o (TIET). ..

THE VICE-CHAIRMAN (SHRI TK. RANGARAJAN): Please allow other
Members to listen. ...(Interruptions).. Please allow other Members to listen to the speech.

...(Interruptions)...

sft O I15a: | SH) Wi WA & AHA WA A (). .. THI0T & |
F99 IS TR I% ¥ T N1 e iy aren fHar €, S9!t 91 F01 31 Sucie g,
..(FILT)... <Afh1 R fa & ur 4fF 721 8, SHB) k01 B UGS 81 51 I8 S
MHSIGERTAT, EconomicandPoliticalWeekly HARSIGRIGSIETY, ... (TILH)...
STH AT Y 3R AT & AP S] BT S8R0 b bal T fb Rraq fearn 3
suicide @1 &, I 54 WR¥c M d feam g, S yfadq feam 21 ... aem)... |
AR =T #3501 ST & qerg <A1 Ae 6 R # Jieird] & 918 ugell IR g9ie §
3R YHE fHam ®1 01 I B Faen R TS 919 B TS T, 91 g8 A O
H3H, 31 Sicell St 4 $9 ToI & /R B & ... (FAYM).... IR swferg fEami &1 s
IRICAT Ht €, ST YA [HATT BT TR €, SHD] GR DR BT ST 54 WRPR 7 {1
2l ...(TIET).... TR T Pl AT & T3 U0y &1 & il iy & A &1 99+ &
fory Sfera IR B aen 7L 21 ... (FaEM)... § TRHR B $H7d {ofg JoT$ 1 A
3 TmYoT &= | 22,000 TR0 B1C WA $XbB R AN $ §RT ISP AERYA S Bl
G HYD PV ISR B AT B P AT 2, T8 Ugell IR e A1 3 s Aa
ST & A A DI IS B ... (). T H PN IUG & A1-H1 IErar & ey &7
3R F TRIRET & v &1 +ff g9 IReR 7 7gd o Bl ... (@Ee)... THRR 3R
31Te] ST S, ST Ugel WS ST dl off, IHDHT Operation Greens & AT 4 AT
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[#11 s area]
M BT B {Ha1 7 B ... (). SHS A1A-12 SALY IR B AT IS BT BT
H AR WREHR & gRT a1 1= 21 .. (aem)....

HEIGd, ST g9 ATHIU &3 &1 91 B ©, A1 I8 9gd of ATUD &7 Bl ... (). ..
B GO B &A1 H TMa] BT 21 TR A 6, b ST & 3=y v 137 Al §
3R 3 9 AT & {5 BieT-Biel FAST & 81 ... (FauH)... ffgw™ 4 995 &
P 9T 31T 6000 fPeHITR BT &3 8 3R I 6000 fHaHIeR & &3 H AGIART FHTS
AT ERAT B ....(FIT).... TH AN & foIy 7wy s &1 919 @l 718 2, ST Ugell IR AR
PR & $4 Joic 4 B T§ 21 ...(FAUM)... § TR DI $9d oI JaT$ a1 =g
..(CTIET)...

< | 954 IS1 WRAT H UY-UIAd o X1 €, S <% b UY-Gq BT I@aren sl
..(FALT).... S U85 BT ST o folY S UUTAD] & A 37T TP Sl FHEATY
off, TP R B & T Ioic # ST ' FI IR AT B ... (FGEH).... H 3OFR &
&3 ¥ 37T g, s9felg Joi uan € b fUeell ) s AvdR & §RT SA1 National Dairy
Development Board & %< & &A1 AT AT, I SAXT SUNT BT fTBRT BXdb 39 &
[Pl 1 ASTgA T 81 ...(FAH)... SA ST & A JST AT U BIeT Al
URIUTE® i T 81 59 I H 100-200 W AT BIS-BIC TS VA €, ST 39 a9 4 377 &
..(ALT)Y.... I UIUTAD 1 D1 AT I o foIY AXBR 7 IS the B el B
g, 1 (f2ad 21 aga Asayul &M gan & ....(JaUM). ..

39 391 H B & 70 ATl & ol § BN B dhaer 43 wiererd i € fifdd g1 arg
offl ...(QE)... MY 397 BT 50 Hfewrd HfY i1 &1 ff R=ng & awg 781 991
..(AHT)... F AT worE 73 S 9 FEr ff o f6 TR <w 7 f fea &
STt Tt uRATSHTS &, ST 3mads 50 |rel & 7t # g € 91 §R, I a ol TE 8
u1s offl ...(FAET)... ATe BA-dddl TS 81 AT AL = ANSTATY B, T 99 AT
B TN AYPR 7 Y (6AT Bl ... (L), .. I AT B Y6 B B A1 -1, T
S P AN €, SR G A BT B H 59 WRAER & gRT o w4 2
..(TTET)....

I = fawa €, 5 1R sl s A St & AveR H Rt a1 gan 8, S usd
Bl T2 gt ol .. (aE)... VSTIR BT v, Rren &1 vy ok fra wreeee &
fawg, 3 9 fawa ¢ &, e forg A o =0 St 9 59 IR & 9o ¥ gRefe
3[UIT BT BIh! 3r=a] AT H the &1 Talher a1 81 ... (@@aem).... § ar-r fasy «=i
ST BT 566 oy 9eTs ST =AM, FANfE ITHT T8 FoIc A dTel FHI B U ASIqd
gfaTE I .. (EET)... VSR & &3 4, e & &= | o) f&pa uofdee & &3 |
BIBT ST AT H g9 BT Il TAIBH fHar TR 8, 39¢ folv 7 9ems & ursf 2
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...(TGHT)... Ugel IE 91 Bal it off T o7 | o7 3 e, RS2l & g sifea
e &1 21 ... (FE).... S SN & ol TSR &Y gAfea <1 a1yl ... (aem)...
RGN F THICTS F AP 3T BIhT IR SN A EPF $ATfS & A1e09 W SAfed S Bl
& fmar g1 ..(aET). ..

g X gHINI e a1 <R &7 fawy 21 deR &) dax geographical mismatch
TAR S D1 T TSI THARI B ... (IHT)... T4 geographical area # oleR ®1 et &,
Tgl o} UG &l § 3R W'l der I arEdl §, 98 IR Sude T8 2
...(TFET).... 39 Q1 & FTHE B g B & forg o T 3 € a1 et <et off i &
|} SITET 1 skill upgradation HIAT ATRYI ... (GLT). .. TEIG, NS & -3¢ B
3R 3 g1 ff ArEd €, a1 5% 3 Y ggrn 5 Wl ¥, 59 a8 W) Reber srieeE
BT a7 81 IR 7 Ugell IR 39 9w &) S TR W g1 T 9 g $H B BH
forar 21 fBpat STUIS I B T T THR Bl A1SHT 59 Fofe | ¥ T 2, 98 Hfvea
@Y A 59 WHR AR a7 731 St B grefe o1 vy 21 Ren wR 9em & @-wy
ISR 3R f&ra &1 AT 1 59 TRBR 7§49 Joic § Usd B3 Bl BM B 2
...(TFET). .. 91 & fIHT BT 7 311 TR B 8, lfhd <91 & [TH 31 dAdr B
3 vt wig TR a1d T fhar g

agley, N fawy - e, da 3N Hficd, sad1 fbg yar I 39 8 ¥od ¢, 39
PN 59 WXBR A BIB! 1 fhar 71 Rien &) S s@ied &1 Jeaids &3 & forg
fegwT o JATSTal & 918 ygell IR Bl aweR 7 Va1 foban & {6 20 arg a=at &1
Flero1 % 5 foTet I SR RO S BT BT T T 21 B mefie e § S em
HAT , 98 7 & IR 0T 99 {51 81 .(FEE)... 3R MUHT  Foell
reTT ATy o, oY G907 BT e Sya=en R i+l ATy o1, ST BT 39+ el fdhar 3R
ool F1eTT ATy AT, T T BT M o dTel S AN U SlerT arfay ofT, fSrd dRor
BH 2 TG 11 BOIR BRI BUY 9 & dd] Bl 4 TS I8 Bl 3R eell Al AT T, a1
SIP HUWR o a1y o, RFd BHI & BRI 80 FTOIR BRIS BUU Sdhl b
RfUCHTSSINN & RO & TS 21 59 PR A CTAUIR &I Sl 71 8, IH e Bl 3R
B AT &, A1 JUIY IS & =70 GaAT 81 Boell 3R ATYH] JIaT AT, 1 ILER &
REATH Soell IIeTT 2T, T TS ATYD] AT GaT 78! Bl ... (ILT). .

AEIGY, A o] IXPR B ST &1 R g &1 &l sforerd forar smRim
for <1 o1 Ta UT WRBR B 8 B B fosg 3 fopar, a wems 520 <, o _Res w18
AT & AT H HRATI ST IS T Bl TRBIR B T8 21 ST T 59 39 B FaH 9
WRHR BT &S BT B BT 21 ... (GET). ..

TBIed, § HEl ATg b SAN <2 H TR & &3 H BTl Al I8 1 ey
& &3 B S g T E, S T9E B BT $M 9 B B ARHR 7 g 99 TWH
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[+fY s are]
A 721 fohan # we g 6 59 < H WEi T 7 G996 BT 3119, BT e 3R
Pt J9 AV B1 B 0 < H T TR W wWRey Ay €1, 98 9 &Y 21 <
31U 50 AT TP ATHT FATIT, Tifeb 3T 2 B AN B AV Farfebed T6 Iuare
REERIE]

AEI, § SRS & faved] TRAT H 8B AT, § g1 =Ry SR ufeeH] sy
¥ YEH AT, H I & &7 7 TEHL A, A 37T A T 91T BT FE R/ E,
3MaeRT B 37T AT, MU I § FRES & STl § ool df 954 g% &I 914 B,
STBI iR TATRIA 1 WTIell T TE1 gl I MU <37 b R &3 Pl I3T BT B
BT 21 3T WS § ST HaH TS TR T, AR I 9 H Bl S[Ae’] B WS B P
S o, O 98 HIUF & AT BIdl H gaTll B9 o9 H W@ &b & H Sl A4 !
T diget SR digell &1 8, 98 §Y 1l 319 <91 4 fdsiell a9 8! ugan Ul SHh
HROT 9T H e &7 H TS TR g5 39D foIg 3y 2t 17+ =nfay| R <91 3 e
& &3 7 1 G I THAAT G, I8 Al ol ufecrs WiET & BRI gs| Al ofae ufeerd
WET & PR T2 $ TWNIT AT BT ST W@ da] fyerst =anfey off, @ 781 firefl
..(CTIET)...

HEIGY, 3751 B9 T F 10 BIs URARIT B AfS TRINH @l g a7 51 @ €, O
SN SATGT TH el BT & AN BB IE 2 ... (TIE).... IMTYH UTH Bls MBS ol &
....(CIAET). .. ITUDHT AT I BT A1f2y 1 3 317y 10 HRIS AN BT @y di91 < <7
T T, BF SO ATUS A1 ¥, AT 1 v e fhan L (@au)... 59 39 3T 3fae
ATE AT o 19 TET & fore <1 # Sfiuad amam, Y SH®T ideologocal faRer BT =
oo 537 <91 9 99 T & e B v A, 91 SHBT ideological TaRTE B 7
BT 59 391 | 519 "R & A1 | WG] 1 AfeqS) ugam w1 v s, @ sad
ideological T wU= 71 {2 ...xaem)... 59 Wial & foy Aedd o1 favy dax
A, A1 3AHT A feAIAiThe faRlg SN 7 fha| ..(@aeE)... 519 Sarevard Jg8®
freafaenery # RS B Al & AR R ST ¥= 2, 1 ST Tl S = )
..(TAUT)... SAfelT T AT MU IMsfEAATST B AT aredT & & smud
MSTEATATSH T B2 ..(TAET).... B I ST A8 & o6 1 9% Jsfaarst sa
T BY B AT AT 82 ....(FAET).... F TIH] I A8l § 6 59 <91 6 Iy
e ST AT BIg 78 AT &1 2 ... (L), .. T AT Il et & FH A o
f, TR WBR 7, T B IRHR 7 59 Ao B AT 21 ....(AFIH)... M TIied
18 AT BT BT ¥ U 2| Tlca difivd hfiefist 5 B8 91 drg J8f R NS &,
STH 9 3 BRIS 63 ARG B IHBT BRIGT A T8T 2 ...(FFLM).... IR I AN BIC
IR UR 18 ST P A1 ey =l [l 2, A1 R I8 AT gY 2 F 10 BRIS W&l &
oIy ot T2 =t AHl B2 ... (STAET).... ST AR FHad B B @] 8, offdh 3y
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Ry v T2, T JMUd Ry &1 wRare T2 81 ...(FaET).... 39N I8 Ay § 6 gm
<Y P TR Pl Tb A9 UgAMI A8 & AR B < P NGl BI g€ A ugari
...(TALT).... FEIGY, H I He1 aradl g b W1eed § TEUT I8 Sl AT 98 NaR
o Il B, Regw & sfaem 7 a7 S T FER da) I €, a8 g @
HIR H ATl AT B 54 AT B 97 718 # I8 TR R BN .. (FF8T)....

HEIGY, 31T 59 I B 3T I & fory e, TR, Fepat & |rr-amer tab 3R
&5 &, e g WRaR 7 9 99ic & AT ¥ Ud 9gd Ayl vy @
...(TFET).... T8 95 Hoaqu {99 & - A=Y= BT &3, ARV SId BT &3l qadd
IS 919 I% & T g &1 1) 91 g3l SRTSoIv 2, S9 3RS & faw &1
S WK 1 U $ IoIc AU § U9 f&am 1 ... (Faem).... ISR gori & fawg 4
PR A T8l W gufeeq fd €, a8] uv e, oy 3i} weaw uiafiieri & 250 RIS &
THIITER TR HNUNT ¢ 5 UNAC T 21 ... (FIEH).... § I Yol ar8dl § [ 39 a9
BT S US BICT ATARY &, ST 31T 31T F&+ T 8, S 39 B Sl AP e 8, 39 a2 H
T o TR FAHT0 § B SR aTd SNANTE, . .(aET). .

THE VICE-CHAIRMAN (SHRI TK. RANGARAJAN): Please go back to your
places. ...(Interruptions)...

i Us AGT: W ... (FFU).... 250 BRIS 4 99 TIId 59 9 DI SN Hhaa R
SR ARAf, IdI 5 IHT RAT IHT &F AN A I & HYhaaRT Hae BT AT
I BT B 5T 21 ...(AILH)... FF H HF 981 IR e o1, HF | HF g8 1) bal
A (... 3R 981 WR R 3R Roer & fore gicaret firerm, ot saar fake
3T HIUF UTET HR & Bl ....(FALT)... TAFY H T8 He1 A {6 B B $F |
B T & ST BT SIh T | NI HIAT AR ... (IIET)....

TEIG, ST R B, I Td B Bl TARI AXHR 7 95 37e0T S
2l ...(EY)... $9 TSR &AM & 918 I & ASIHR0 § Wi Rt 31 J51 3,
< & SR H "I A" B AT I BT B 59 WBRS gRI fbar M1 2
...(CTFET). .. BV B T & IR H &9 99 $1 ua1 & b <91 9 5 Agiaiferes
et 2, Agifered Rt & &9 fawa S 8, 9 wad ST 31EH € .. (JaET)... ugdl,
291 3 gt Y afere s RIdsT €, S8R dominance in economic activities &Y SATET
%I s?ﬁ? BRI ITST d A & Tdh Y UN 3T lp| %\*'I I9P BRI sub-urbanisation BT
AR % TIAT E1 ...(FFE)... 8 sub-urbanisation BT ST TR I TIAT &, "TAMT
RIS Sl 1 A AR A BT B SR ARHR A sy 61 i 8 4 o3 Sl waq
&4 &, SUD] 59 gRI ASE | ... (FFE). .. "3RI AT A BT B §9 IRDHR o
s3fifery foman & 9 9 9 ST BIC WER B ... (Faum)....

THE VICE-CHAIRMAN (SHRI T. K. RANGARAJAN): Please go back.

...(Interruptions)... Please go back to your seats. ...(Interruptions)...
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4.00 p.M.

st A= A1ET: I F 100 BIC BT &, 37 100 BIT S| B AT TG BT HH
e <l .. (agem).... safey wire Rt & forg 8iR apyd O & fog s 9o §
f) f19 bR A F1EFT BT g3ThY S AN g3 BT B fhar 1 €, 81 a8 91 2 b
BN A TP 95§81 1R Ifeiia Had Som & &M 6 3l ... (@ ). .

TEIEd, I8 1 AR {6 IR B 5 95 9 JAIRES A6 8, I8 59 I P
LW G gl ... (G, $9 AL 9 S Uh THR DI d1Hd o BT B -- Ig 1 T
FBA-v2r a7t 7, ST BT MBI a7 8, ST IR 3R a8 SHMTR BRaldl & ©u 3
2l ...(TGET).... B9 I S & [ 39 SAMGR BRETT Bl U ATdhd G BT B HRAT
1feTl g9 forg 39 e v 3MR FIH< U avf & forg IR&BR 7 39 IR T3 H 40,000
TR BT BT U R <7 &1 B fat 21 ....(ae™)... ISR A 7 dadl sa-1 a1 fowan
2, dfcw A S MbeHe dRT € 3R S Aed-uer avf & <N €, 39 Aed-ue a1 &
SHAMER RIS & I S Uequri 2, 9@ W foedt &, S9a1 Rarad <= &1 a1
9 WRGHR & R 51 A1 21 ... (). .. TAR S H ) 7L a9 7, S Fe9 a3 Bl
FIE UF TBR B IRF T2 B8 THd Bl ...(JIUH).... I§ I 954 991 ¢, I8 9 9gd
FT wiMferes fereranati @1 forl gu €, Sferg I8l uR #ed a7 3 4 4 &, qe9 avf &l
FHoaT e & AreTs | WY g, W a9 B Houd A & Aegd | W Bl L (aE). ..
e a9t BT BoudT 39 AT 1 ft € fb a7 for s & vedr 8, 9859 9 &Y doun
9 A1 ¥ 1 6 9% {5 U @t St 9ol &Y Sfiar 2, oifs 59 AR #eas a7t oY
T I 3T 991 Fahd €, 519 &7 TP MRS S Fel 9 S| ... (). .. S Feaq
T 1 BH T 31T FT Fhdl &, 519 TR1e 3 ST Hiferes GaR A1fey, I JoRI B dHR &H
3T qG| ... (HAET)....

(Suanreas, s fodl Rran dlarefi7 5v)

9 HH I BT &H IHY I 9] Wahd &, 919 O BRI 3 H T innovative
ideas @TfRT, ST oIy & SATRT ¥ SATET AEHT BT TINT B A .. (JGE)... 59
Hed i Y B It 9T wahd ¥, o9 fora RRIfd A7 3 I wv @ € S ed
JNUUSIE B & B B W AT TSIV ... (FGLT).... $H FeIH I B gH THT 31 9T
T 2, 99 T &A1 H 5 g 3 gRensit @Y snavadnd 2, 37 gt o gfq o
ST ..., $9 ALAH a9 B 84 41 3T 981 Fhd &, 519 BRI TJdber H fore
3IaeId GER ALY, I FoRI 1 B BT T {6A1 SQI ... (@), .. 39 7L G0
B89 I AT T Ahd B, 919 g 3NN GeH IR & forg ST AT ARhR & gIRT a1
TS &, S AT BT IR 17 ST 3R TARI TRBR A 59 AR fawi &1 31 9@ &
S 39 goic & A1eAH A {51 21 .. c@awm)... #9 gd 7 w1 § f5 a8 o 99ie 8, 9%
Hac TP AT BT L] ... (ELT).... 3R 37T IR A1l & Foic | @, I 3779 urd &
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ARBR 7 TP consistency & A1 AR AT BT 3R 9911 B ....(TIL)... FH I HF
3NMUT TRE AT FTe! farar o faF 2003 & 2008 T fiscal deficit BT oid I, 9T 2008-09 H
TG TS BT I AT, 79 3ATY fiscal deficit BT 6 THE B AT ... (). ATqA
97§ afSAt gic B WRGR FAM BT B {61, <fded <91 o S9ar 9 a9 ff !
wHR T fBan, wifds 98 3mud 3w & gfera o, DTS 59 Q91 B SId1 - TSI 11
...(TGHT). ..

HEIeY, § FaH 3T | AT BT A 3R g 59 91 b1 B 1 ¢ b 7w A o
et & forw & B €, o woiifas faar & fore & oxd £ .. (ae).... 98 ufsa
AT ST @ ST fd framTenT 9 g9ifad g1e) SRd 2 ... (aET). .. 9 | U6
RTSCATE & G2 & MR TR BT B 2 ... (FFE)... 1952 A AHR AT T 3R faedy
et = 3rue Irotifere faemRY & wer wsiar 9E o € L (@ae)... e fes urdt |
A AR B AT ABGI I I BT H BT © LL.(@aE™)... IR fed) ardt |
RISTHIRI® GATET BT B 8! (A1 8, T 98 Td S A1 $T AHd g (b g™ &
RISTHIfI® TRl H IR STt uTe ] a8 uret &, Sora e 4 991 wrerife gamgd &
ST BT 21 ... (aeET). .

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Why don't you go back to your

seats? ... (Interruptions)... Go to your seats, please. ... (Interruptions)...

ot YO e weiey, § a8 ff FEAr 9 6 Rgwe 4 59 9 @ha a1
TSI 311 2, ST9 A G ST BT IR G781 ... (). .. I8 Tl 9 997 2,
9 1996 H HIRE 1 ST UTe ] &1, 371 sred g arstudl it & wiqed H, 89 e |1 bl
WIDR Gl ...(AITEHTH). ..

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Please go to your seats
...(Interruptions)... Resume your seats, please. ...(Interruptions)...

il YOU=s 915a: WEIE, B9 Hg WA £ T A1 S & Aged § 89 R 15
AT TP T Al AT ORI H | ... (e ).... SEHT Fa I1 IR0 AT fh gh7
< B TSI F T B G faw 11 3R Ta-id BT fawy 1 317t fegea §
T B ST DI TS ... (FFET)....

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Please go to your scats.

...(Interruptions)...

i} s AT wEIE, § U HE A & aret fore ot weR #1391 H arERo
1 B, DI 1l F9H T81 BRI 8, I8 I & & g 4 fUset 70 A1t @t Toriifer &
R AfreR 2, SF®! siftrer <= a1y 2, S9! siftrer 72 g 71y, .. (cgaeam)...
57 TRI9t &1 ITHT &S <A1 AMRY o1, SAH & 2l fa1 W11 ... (Fae). .. f5 ey
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RIKSERIEE]

TH IADT &P UG a1 AT T, I 8B BI o7l B B Tel (AT T ...(TFE)... 59
TS BT &F 7 BT B 59 TR 7 {61 g1 ...(ae)... TG4 Ugel 79 BT U=
Al 9 W A BT BM TR WHR & gRT {651 11 21 ... (FFe)... 37
3MMYeRT ST BT 6 & I8 ST STSAT AT A MM &, T8 SIARA BT U1 a1 Bl
B S ...(FEH)... H D] HeA1 argm b 391 & gae w30 8 s |91 8,
IR A ATel gzl A9 foran g1 6 3R T & U1 99 7, ) Uge SHET SThee
QT ST AR S9ferg gREfE &1 B g J31 &t T J1&1 Sft = fobarn ... (caem). .
31U A1 1 ATl Ugel uar Wl ET o b g9 -6 @1 1 Wie 9ed 82 89 I8
gAfeTy WieHT ATed 9, Fifd & TRIT S drhd <1 9red ol ... (GEH). .. 89 W I6
HAIE UgET @Ted ¥, Fifh g el Ufed deara Suream St # faaea w
BT BT &, THIH AdTE & AT S dH B A 2l ... (FIEH).... Sy § a8
$He1 AR 6 AT 11 Haw 91 fAvd &, 98 S9N 3AIed & AN &l ... (aem). ..
NG & AR B AT 9o & oIy, 1 Hadt g9 9 | Aoy fora 2, ... (aes). ..
gfed &F AR = 370+ TRBR B ST fawm 7 = &1 gard far 2

3 o # we arg 6 amexofiy ger w#f S 7 o R @ <9 A ol e g,
R TR 3 AR <1 8, 50 ROR B A0 RATE? ... (FTL).... 5T TRER B A& §
-

"SI AN SR TR A E,
3ol & TR # XA
TH TP B -BHM H STH & <Y STATS,
A AN B8R FR I3 &,
SHT AR RIS &,
B9 S gl Sia H R | HapTer Sl
2 e JEY, JRAT T,
T <9 & S | 9eara argl” . (EGETE). .

S Q91 9 YCTAR - 3R qRES 9T, %1 3 TR & &0 3 3, <91 & gaait
B SR 3 el TRBR & OIH IRIT-HOTelT BT 3R of ST ATed & ... (TIE)....
TE TRER, S fHa] o TRER 8, TE TRBR 1 A7 srefegasen & =9 H1 98l Bl
HPH ADBR ATS &, SH Aheq B AP BT B d AN B Ahd B, ... (FIM)... o=
50 ATl H U+ IR P 8] 91T 81 89 S SR Bl YRl Woiladl & A
T = €1 safoe <wr &1 S anfére wderr e €, 9 94Tt © 5 9% <% R
T & 9T OR IR 9 IET B ....(FGEM)... T2 59 WHR B! 999 991 Aherdl € 6
AT HiUced §Sa 59 I BT FIH SATRT oI 21 'Ease of doing business’ & &3
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T 9 WY Th-A1Y 1 URIET B BN B SHUR UGl ¢l a4 Sa1a1 Bk Rsd
T WHR & T | 91 1 AFCEoRH & 918, S e I5T $H Ig I8, T8 &
Bt g B FfFaRYAT W I o BT B, SN HR) IRGR & gRI fhar 1T 2
...(TFT).... IMYHT TRER & TG H @i A7 Adefl Sl @TgC UUR 379 oY <, 379+ I
AR AET foa, Fifdh mae] S o1 fob Regia a9 S1elT g1 & 3iR 39 Rigia & JnaR
R ggdl | ol o1 3R T & o # fvfa o w9t S 19 21 B L (aE)...
39 vl B o 3R 3T 98™ &1 B <9 & F 7t st Reswrs A 9 faar 2
$AfIY Fa¥ Uzl H I% 59 goic & g 9818 o1 =g {6 I So1¢ 3o+ i U@
YAYd FoIC 2l IT PIs Ugell oI T8l 8, dieth iR $H TG BT o G-1-2T TAT
qotc 8, Forad ares & <21 § wifa @ feom s+ B

3o 59 AMH Folc W =4l B & AI-AT H B A & aGWeR 3
amTioTe <o W) FEqut BT Bl L.(FGET)... 39 I9iC § WREHR W& & a7 5
IS SHR IS B, AW oy H1ud 7 fBan ot § de § s =g g f&
AHARTE &3 § 1 579 g9 ... & 27 o faa o oy, Swet W) vy & = faan
59 g1 e ARt & Ra § a dex ey, swer ff ke e A e
(AT, TRAIT & ) R garRe H9elt fae 519 g9 dae Ay, SEeT H faje
HI Uit o frar| wa <€ 91 € 6 S 7 graifes O 7 wa a1 w2 faan, A
... .. fava &1 59 g5 e o uRafdd s &1 g o, @ swds - &t
R Wt B T B e gs e L(@aum).. § Mg s AR 6 St a6
fegw™ & faer &1 77 8, $9-9-54 e & v R I9%1 3T o =1fey|
...(TAET)... I8 < S0 91d &1 et 8 % 519 ft <91 § A= D1 3marst H1 g9 BT
BT G &, T 37 o 98 HIell, ... (L), .. SITETT ST & 1 U= forar gar 2
..(FALT).... A g 4 Al s BT marst $I 3 fhdl TR | a1 721 Fahd |
IS I & oy $B AN ®1 9T B Fahd 8, dfdhd 83 T AR B 9fid 21 3
Fb<d| § gA: B A 6 AT & H, i e H HiU urel & Aot s
HIH AHT IR §S & ...(FIUM)... TARI TSR W& & 2 & ferg, dfsa &
AT SUTETA Sfl & oI faaRT & gy B B T B

3i H H I IS I B AR B 9 b BT BT HA HSTA1 Tieht Th) Y Al
HETHAT el ST 7 H8T o7 - H A AN BY U ARSI g 6 59 i 3 s A1
IS Y 370 79 H TS & 999 3o BR R 9 @afad & a3 & e # @ 7
ST AT .. (FEE).... § Td & A1 T hd1 g b qem w21, ot swrs Aia st
F AY | TAR AR B S Do I 2, 9T FAA I} F W ASH & AN B
&I H WIHY T+ 21 3T 39 W {5 g o1 apr-fewoflt % davd €, .. (@aem)...
ST S91 & TRIG B i Ferfaaan o 3R < & &R a9 BT AHRTSG FHTI IS B &
o I g IRER ufiag &, SUB! MY b T8] G, ... (L), TS <2 DY
ST 1 Jreiiare 3iR fvar wRd Sar Ut @ a7 ARER MR we wAT st R
TS WG & AT B ... (). .. Tgd-9gd g | ... (FGEH)...
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THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Please go back to your seats.

...(Interruptions)... Please go back to your seats.

sft faemmR yTg fRuTe (SR we9n): AR SuMHTEge Sf, SR geic IR R
Ul & WA & AT, A 9. I/ NI A7Ed S F gt e B Al e, § 3%
gIATE A G| ... (ILTH)....

HARIER, I8 U SRS aofc gl g Q% B STl goic B g1 arsdl 2l § I8
IHIE HRar o1 6 <91 & qd fast w30 ferewad Sf qiel, <ffds St ¥ dier 71 fa=
T | 57 e A F8 we H te gk W Aar-fewhl, aR-Rard 3 doig arq # T
g, % <9 & foy gulva 21 ae= safaw 2 % 78 <91 & et & SR ==t g =y,
T B I R T4 B AR, Q9 & U o) g4 s A1y, dRSTIRT u) Et
BT =TI <Ifde, 3Tt 991 & ME-MeR R g4t 81 ¥ €, 9% W) 749t 8 @ 8, R
A W) T4 81 W8 8, AR-RIurel w ==l 81 81 81 AeR, I8 Aed BId 91 &
forT 81 &9 <91 Y S9aT A we1 =@ & 9 ave g1 ok 9, 9F1 O 9 IR '
IB1 T, 37 <1 BI ETTHY I Bl ST 1 & AN BT ARG 1 BT HibT <, 87 29 &
TR 31R FISTaT1 1 31T @ BT B B

AIAR, <97 § U HId 31U &, S BRI B Bl oddx 9 H ARPR a1 off| 5301
TE, 2014 H Had UH I AR WX, Plel & & 19 IR <91 H Fla] Sff B ARER g1 Y| A1y
Sft =1 areT faram o 3R weT o1 1o &9 HIet 89 a9 T 3R 15-15 ARG S A @1
H S BT $T BN ARG, IR AT I Y, 39 AT BT HIBT 3T AT AT Hae S
& T, Tl & @ | v wun 1 e ugdn A gd o w3 Sf 7 12-mrge W)
A fas w3 Sf, war w3 S 9 Stare A0 21§ 99 W $9 dedl argil AeH
AT ST BT U IR & - "TreR BIsd| 3 g BT H 199 TTdl &, TR A 36s 3R, -1
a1 fhardl 81" T8 S 9vic 8, I8 had fhael g, I8 AS] BI ThSold B

TEIEd, 3l U= St ST9-6 @ral & dde # =gaf $R I 91 579 AU ST B ¥
5 15 g TU A, T UH IRG | AN A SH-89 @il Gerar are] el 30 drs
@rdl ¥ 24 BIS Wi Afeh & 3R efR-¢MR 9 oft 9w 2132 €, RSP 31a il &1 S=iie
G 81 TS 713 Arad & fob g 3 11 7, 319 foet ff @ 7 15 ARg S0 377 aret 2k
21 AR, s dRE 1 "aewd] A" | 12-15 BN B0 H ey B a9, Si9ie
HEMTE St IA-HHAT TR e} T8 B2 F1e, b I¢H 10-TAT 8 Y 3i1R 379 10-15 TR U
H U giell 91e] 31 I8T 1 3R AleT, e, S9a! e 3R arex anfe &1 wd Ss for
ST, A1 98 Pl AATHY 25-30 TR TUI H Id1 &1 ATIR, ST el TR H 550
PRIS BUT W B BT B fHar 81 330 dve d Sooldall AT gollg | $9 a1R | BIHT
foraTell atfers €1 Soutdell AN & d8d TRI9 Afe3il 1 o SR & 71 IR AR
ST B BT 1 UBAl I FIaRM 0, TAY H Usel BT Wl ATSl ael Bl B Al 0
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ARG RN H 1 3 o Sarer I N Ricier T8 WRAT R B, B W7 ol I8 U
ReTS 21 a1 fhx 3T AR S IRT PR HRIVA?

agley, S a8 TUTH 2t Bact 1491 AT 21 59 AT 8§ 89 99 W2 © b A
1T BRIl B BrIET ganl 9 Fufal R fiftm o 21 €, § feea § aarsm,
I HH YA 1 ¥ET 21 S I8 A 5 ARG ST WA F191 AT &1 ARIaR, 3741 84R
ey w41 Sft 98 gu 9, o #=f S 721 €1 orR 3 5l 377 <1, IR difgan
SRS del ST, FANF T2 & T 741 &, ey /341 8, fa 7301 €, a9 571 o e
2 o forelt ufseras sreuarer o ST @11 89 981 U 8 iR @ & 6 =i e & forg o
& dF 9 I TS et gl fbd= RN &1 g=f 99 1T © 3R sidey Ud foT | fhad
RN BT 3@ Ul 82 R < H f7a+ aen fafecarey, sruara €, S99 7 v
Slecd €, 7 gargat €, 7 Sfaauscd 1 39 $H STl BRIA? Had Wgdc ST Heafrat

B ol SR 3R IB 3 B & foru Bls Thr?

S YT A A el 4% A1 Al IR Jow 9 A g a8l b AR 7 75 S
1 97T &1 Tl 31T 70 TREYR A 21, {5l § | 3R A o1 8 T &g i foe defierm
& Blg W I AToR BIsd WP I & foy TR T2 81 5751 a1 A1 W) b 81778
2l 3t ave | v w5 Rarg Ao s wR 9E S 1 39 IR |Are €9 1Y 2
BT JTeTEw SR YT 8, FIRTeT 81 TR0 1 A6y, 30 AT B Sikew &7 $6 S1-IdT
TEI 8, T 99IC BT UdT &, 7 e dl &1 ydr & f& wri el o 181 8, R 8IBT 82

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Mr. Ramesh, please go back to

your seats. You are all tired.

o} e vaTe fRuTe: AR, $-HS) €, BHR <9 H fhaEl &1 wad s9ie il
21 19 ST UT Bl Bid] € ) SUBT Bl WilaaR Tai giarl 3i-oi+ o™ w fa=iferg
TR BT B B &1 S TRBNT 3Mad] 3R ARBNT b5 8, S8 Bls @iie g1 gl
ST @NIE A1 A1 F$ 3TeH] B B B, AIRAT B Bl g1 § IaTe}0r a1 =g, 59
IRE W Alcde] dr) gsl U™ |l 3R TP SR & R AlC f6d & Igd T2 599
SerTaferat &1 R oArgHl § H o2 1S H 9 o S TN 9 3R S BN BUY o &
fore 3o A1 wEie 81791 $o Afearsll &1 gea1 ol ol drs1 3 21 de1 g1

AAR, $P1 A [ AISHIN T 1 SAY H oI HRIE A1 IR Jas 3§ N
AT SRl Ared Sit = ATe] BT 2l §78 1M LT AT B 48 PR BT B4 a1 Bl

HAI=IER, AT B 91 B 1 TS TR | s T 781 9% 2T T 3R B goTH
TR AR A b 370 BR ST RE1 &, A1 O JATHIAT AN S AR BT ST B Bl
BT P 21 TS R < 4 AN 8904 A Bl A1 $H Y B Je Rk 1, HH $7P1 SA
el BT AT B hddl IR AT $T S AT & B 91 BT 5| AFAAR, 3MF I IR
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A @1 AT Y W qd @ e o 81, | eds 1, A O w43 S, gAR
YIS SR g81 P BIelld < RaT| TS 981 BT [GAM qaT8 8, AR el &1 g8 Bid &
TS &, a1 SR et B1 98 F AN ISR & forg a18% Ialra 3 72 B 3771 feft &1
S| ST BT AT e HE! 18] el V8T &, 97 Bkl a8i T8y 818! 81

S TRE | RIS & IR H a1 A S & HIE 14 BIS A SAT&T ART
ISR 21 390 forv ugell IR Irog auT 8§ § grsde 3w fae omar om § ST ardn
of fob o<1 Uer ¥l SHBT AUIS BT, Sfh MTST ST goie § A RT 2 W2 &, 3fhs S 32 &,
| MY o T2 &, AT &, Teld & T Al ¥l AR, TR S wigde Jad {7 wY
YRR ST aret 9 Uap ale 3 R &1 dr fhar ol 3 SRISRT & ok 81 s=i9 a8
araeT fomar o, weme w3 AR AiE S A S ot {6 g uie ard § 59 SRS |l B
ISR 1 BT B B| AT §a18Y {6 S HRIS 1§ 3 39+ fdd= ST &Y Ao IR
feam g2 et et g @ €1 7 ve 38 82 A o8 ) E & e 37 v= ara 8
At 2, S IR AIdR 2, 3TN ¢ RIelih S9d 3rhaX 3 bIs WY bad entry w1 8
Y BT permanent retire B S, STIRAT ReTAR fham SU| 3msT @t @i ReRR 8138
2, S wrafar Rerr fovam 11 we1 © - 16 <71 91 % 31 91 21 59 gd oy i sf =
s fau & &= RAvmT 7 favae s @relt o €1 3t oal ug @ refl us €, e w1 =g
BIEGE

AIAR, 3751 97 & BTl 98 ERIS 21 39 IR ATl 6 GET8 < 72 &, T8 s IR
= 31, g HfET A A wifae & ==t w7 o, 57 o fegwam-uifeeae &1 ==t
B P AT AR B W &1 T2l S8 B8 o1 fb ve RIR & 9l § I 79 fIR oax
3 IR AT H BAR BIol ALIE gU &, T 70 1t # 89R FIoia wgie T8l gUl g9
ST 3T & 6 Fs TR e d SRl |1 991 g 82 IWHR 98t § =
wdig T &, B i W8 2, 991 T8 9% 99 WS 98 B Id? UH a¥ 3170 W
SRR BN © IR ORI AN 9! ad 5l AT S B ST Bl dagh I A8 o, 3T
ST AR 9T B 1 MY JET F = H L E, S A IR E, Tel 9 98 A W w T,
36 997 <2 € - I8 7 FFHhR B2 3MY <9 BT ST H BEd © b &9 urfhed™ & Raers
&, STafe gR Hivar 7rEle 812 2

HIRIER, 31T 20 BT T fhA 7% 21 8, J8f &1 I+ I ¥ a9 4 991 8l
AT 81 31T Jaads | @ 2, TN 8, fHaM °1¢ 31 Wl oY 81 81 897 $s aR a3
# ST e | €, AR b AN &, TARil/Ue] & il €, S dee 4 =l bl §
AR AL Bl 3 A e HRA1 A 6 3R SR JRw Bl Shas I Bl
BIg Al & A1 J8i facell § g8 IS FAr BT Te1 AFT ST, 59 TPR R <9 H I8
frerar 21 59 3oy e &= A b 3y S99 Tawudl o BT B B IR < |
AR A1 & foIU Ud 2187 | GO 38T H O 21 59 IR0 | S I=d] $l R e &
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Y TS FretaT B, S6! UeTs Tl 81 UTd] 8, I TN THITY 21 SR TRIIeT Ared Sit 7
SR Y= | 17 SRR B JARE0N & folg TGy 4S5 1 B b o, wfee aRe
ST UTET B WRBR 1 SR ek bl b fhar g1 59 ared fb SHa! garar fhar
ST

HAIER, $811 Il B1 Tl Sif - Igd 3761 919 &, oAb a9 § G 1 9AT8
AR B 2 - BRI 3ot 3y 7 Tt sreurer | off =ret S, SRR 9@t 500 T R
qT 500 IRTRAT H 3 50 IR0 MURT HR | Hifsd fer | HR difsa Afrat & forg emuds
U ST T8 &, g # TICT AR 3vudTd 8, 981 g1 397 9% RET 7, TR § §B

IR B, b SN & IRTATA] BT foFhd &, SUD 70 TRBR B Saw{ BT 1T

AIaR, goic | fHH] B ITH] AN BT S YO ATHDBRT Yo S BT aTal Ald
[T A1a | B T 2l S SR

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Mr. Nishad, please yield for a

minute. The hon. Minister wants to say something.

sft TR R (TR U= en): WR, fhR S1a! w9 e <) . (aET). .

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS; AND THE MINISTER OF STATE IN THE MINISTRY OF STATISTICS
AND PROGRAMME IMPLEMENTATION (SHRI VIJAY GOEL): Sir, in the morning,
we had assured these Members, standing here, that the hon. Finance Minister would
respond to their demands in his Budget reply. So, please ask them to go back to their

seats.

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): In view of the hon. Minister's

assurance, please resume your seats. ... (Interruptions)...

SHRI C.M. RAMESH (Telangana): Just one minute, Sir. I want to say something.

...(Interruptions)...

sft amee foarl (SR URwn): Ugd §° W &R <IfTg, R ey sroet g
gl

i} fremaR yATe fATe: W), U=l SHIRT 19O complete 1 S IRTU

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Rameshji, let him finish his

speech first. Vishambharji, you please resume your speech.

o} femR ware fAure: ar=aaR, Saa) gt ff FI9HT 8, 94 flop 81 R &1 el
1 A had F91 FHFRIT BT BrI<T 81 8T €, [ham! o1 961 Braer J81 e ¥ET 8l
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BRI ST AT far i & forg &, 91 aoiR & forg sifdres g 1 wiar 81 s
PR 7 o8 TLHR B 40 HI=Id S99 <11 H§ I &1 e € 8, foas s 15
AP A 5 AT P AR B | 7AT B (AT A1 B AID! GA 4T AT AT B
SIYA? ATRIAR, Ugel ¥ {6 &1 e ST Bre & A1 3 haet 191 giaT ol 39
A B AR IR < YR | 4 <1d I11 HUfI g1 w@ieR e o 3% 81 fUod |1
A9 | I WRBR 3R g WWHR + dH ST DI 20,374 HUS FUY BT YAH
fora, f5¥ a1d 5,650.37 RIS & g, 1A Had 53.94 ARG fHaml &1 GrIal ganm g4t
e A Frsfl Fufal 3 g <91 4 advertise a1, T=m B2, 2R 7=mn fo g9 difem ot
TR HH A FHH 200 TAT BT YA B, A 91 HA & 978 I HH A 2
IET &1 AIRIER, 2016-17 # ST SUFI &Y 31 1.27 HR1S ot 3R 59 fo<hia o & 9 o
BIS B TS 21 ST private THT HUFAT 1 BRIGT UgH 8T 81 S8 1,14,953 fHami &
A 51.52 BRIS BT YA a1 2, S Hifs | &9 2 ik 39 Mifiam a1 1.82 wfiera
21379 31T FA1ST o SHP) ST T B, 519 1.2 Tferer s foari w1 fira 21

HARIER, Alb U1 AR TS B AT I FWISH 3, A o= St =5 3% &
I fHAMT BT U ARG SU T BT ol ATh B BT el {61 A1, S AT ab q_
T8I B3N &1 WA, 2016-17 ¥, 5500 HIS & fIULIT 2733.67 RIS & &1d {6y Y1 717 a9
10 9 BRI § A 671113.42 & R & &4 Ul db1 & R fBAMT H1 01 &4 4
BT B STt &1 Argar, f=iferai & Aream | e foran Sam 21 3 $fy seiA
TRIETOT Y AT B 21 H $HDB IR H I A {6 <9 7 648 HY fasm Fx €, o 6
fwaraeq faeivsl &1 waem g1 <91 § $of 4487 UG H 1014 A SAT&T U9 Raw €132 7 70
PN faafaenaal # gTad 9gd @MW 21 396 Uk A $ AR SHH 78] 8 3R 37T
glaar € 781 €1 = i feafdeneaai & srard 9gd SareT @v[E &1 3fd 377 IR
YT | <, A1 S, STelNE, IR, Selelare | givare) glaam Sude 21 8, siafs
IR AT HEHET ST BT SHa 1 & 8, g8i R i giare] gfaemd suee T2 £
IR U< & Py [eafdernery § e[, $QR, FiaT, AYRT & STd1d 9gd @@ 8, a8
TR AT 6 IR 374} T YR faculty T2 B

qIER, HIY A= Bai § 4T gX BTAd €, I U YA o 781 8, technicians
TEI 81 IR-AXBHR HISH! & g a1 GRBRI s b HY AAH A7 1 NGO & AT
& foIg M & & A1 IS ol & IRER I3 NN & HNY Bl & forw w1 $7d B
I 9 BAT-EATS 81 X8I 81 S IS-TS ART &, ST I8] Py A=+ ¥l U & AR fpami
B SABT BIS W ol 17l T8l &l

AIER, Q97 H§ $Y DI RE A UTel 31X A AT BT HTH BRIST (B Hd
2, ) siat fsam ff w1 e w1 =R wfet g, arens g, sl 1, St 8 a1 W s
1, d AR 3RIT BT BT B o, [T <20 DI D el FoIqd sl g1 3MmY o
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fiei1 3R UTfHeI BT AT AGIIRT BT THSH of STl © MR 3771 WY FIR] fishermen
fieia ok UTfbe B Sieti 9 49 €1 9 ISR A A7 8 fh 981 g s =@nfzy
3R B feal & forw T g8 S+ =Rl

HIIER, TS 20 & BT dgd ERME 8| ARSI B @ B & g 51 89 AR
J goIc | WIGH @ o, 98 9gd $H AT $8I14 2014 H HBT AT - MY < & AfeH H§
TR $) < fdb i< ATel o1 A7 7 B, 317 3ATST B Fe o 317¢ fb 2019 &1 gA1a 7 81
3M1% 2022 H AT I, T9 A1 8H A1 Abd & 1 3MTT 2022 H 70 AR AN B ATBI <1110
HRIS TV ATTF Fel Y, T8 ST B AT A 3 70 ARG ARTI B AIBRT I BT ST 2022
T draeT fban T 8, 98 WY e gAE S Hib W fBA 81 89 S € i e o
T BT A BIAT 2, 19 last § A BT time Y€ ST &, O H&T F7 Sl 82 I8
MBS/ & folu, SHE Arerd & v, S9d ug & folv BT W 991 &F Sodb
HYh HRIATE H T/ < ST &, I8 Fab =R A $E <a1 ¢ {6 gert |t 79 2, g Wt Am
2, g W 9991, $9 AR 9 JABT AH <1 98 BT A1) S B 7, $8H 2014 H HET
o7 b 89 10 FRIS AN BT AB & BT B B, fHAMT B SHDT SUS © AT oo
S BT BM BN AR, S AXBR A BIg B el ($AT &, had Sl diel arell &
TS 81 AFIER, S9 | SI8i-S18f gA gU ©, 98f W AR Y4 q351 S T |9¢ Bl 2
I B SIS TR 24 € fISTell 3 3T a1 S 21 3 fastely 71 Seure e 781 w8,
T B M9 fISTell S2 ST IR <9 F [ISTel] 3T gTod @WE 1 99 SR g9 |
A gearam [ Sf afiR arRacrs area St &1 aveR oAt - feEge S wEE H B
FHwCAl &, ST8f & 89 AN I8 aTd 8, 981 U¥ 24 € fasTelt 78T $ve) off, ot a8f u¥ 15
e, 20 H¢ W1 fI5Telt 721 e 321 81 981 & a1y -4d 9gd Wed €19 Bed 5 gAR forg
S YRIT ARPTR, AR ATEd Sl B AR 3] |

AeR, o dRE 9 $e M Aleliury o+ & & far 2, 9 ferR U 9, g8t w favae
EOIR RIS BT aRIaT Hd MY o s &9 faeR & e & forg & <1, dfes gema &
a1 $T o1 & ag a1 A e o1 JT=ER, YN SR 9a9 H S sriaerer areg Sit B
AR o Fged [§o7ell 37 #1 oM foar, M:ged Te30 4 Ul &7 BT F B,
:3e® egaed W UM < BT S B, 15 dRg | SATeT FHISTare] U o &l B
oo 3R FISa™T BT AUT S5 &1 BT Har o1 ATRIER, S96 §1RT ForR T a4
AT BT 5 B AT AT 81 U dRB BN TRIIeT ATEd St 7 SR W & Florardi
P BT A IUCTd S BT B fHar iR B8R TR AIGT Sft 393 B ISt 99+ BT FaTg 4
B BIA &1 S a1 A R T, ST 89 A18d ¢ b 31791 911 397 | HETs &, Wi 8,
V@A 8, SHD FaTH &1 IoTc | Bl SIT-UdT 18] ¢l S9N <7 730 it 7 FDI &) 91 Bl
2 3R T 100 WIS FDI T97 H PR MY E1 89R < & 9] BIE-BIC AN 8, T Bl
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297 A SATHS T | ORT ATIR F618 81 TR 1 BH Bl 9red © & 39 S 100
BT AT AT &, MY 100 THT BT I B &, 31T 28 AT SIYAST o < 2, 311 i
TRRIC SIOTe 9Tt o v T < 8, 31T 20 UR¥T T ol << &, a1 31T 100 $Ud & AIC |
F1 e 81 & H 3MUDT 100 TUA < BT T99 <A1 §, AT B8 SI191Q b TH 100 T H
B 43 BUA 2 BT I9 < B, 9D 1 MY TR & 0T H HIc & B €, T 2 & Al
I IaGHH 1 8 82

ARIER, ST 10 BRIS URART B UM g S0 a6 b1 M:3ed TH1 a1 B ded
BN A @I 2, T8 U Sl 2, @Il g1 SHH had 9191 ST B BIag] |

ATIER, IR HRA & ST TBR 7 1200 PRIS U BT FAGRAT B 8 IR 24
T &P Bicisl Gia $I a1 Hel ol § TWHR A Hel aredl g (b Ugd 89N [
ST BT S FRAT B e Hal Y1 T8 Fid Foic WY faRef geie 2,
T fham, ForgR fAaRi go7e 2, IRISTIRI iR SRIRAT 3T ] B aral goic
2, % fhar &) oo arar 3R 3RY &Y Srdr 29 drell doie 81 <9 § fhart &1
JTHBRTY bl b Y ITb Bl AT 1 BRAT 3R 2022 B AU @1, I8 SHAT
DD U X 2, SHfCIY § 5 qoIc WU & AIEH | HE-1 91l g b STl 3T+ STIdT |
e U €, 9 grae ST UR 8] Sa €, GRITd IR el SN © 3i¥ 2019 P seldRrT §
ST JTIT a1 Al i1 IR-RuTel T We = <61 €, I8 98 BT A1Vl 59 9% |
TR, YA 3R SRISHIRY T B9 A1) 3TIe! 9gd-9gd a-aarg|

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Thank you Vishambharji. Now,
Shri S.R. Balasubramoniyan. ...(Interruptions)...

SHRI JAIRAM RAMESH (Karnataka): Sir, till what time are we continuing
today?

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): 8 o'clock.

SHRI S.R. BALASUBRAMONIYAN (Tamil Nadu): Mr. Vice-Chairman, Sir, on
the eve of the Budget presentation, there was great expectations -- creation of jobs, a rise
in income tax limit and so on and so forth. But contrary to expectations, there is no effort
to create any job here. As far as income tax is concerned, the present Ruling Party used
to say that income tax limits should be raised from two lakh to five lakh rupees, for the
last five years. When they were in the Opposition and the UPA was in their place, they
were repeatedly saying that. So, one expected that, at least, in the fourth year's Budget,
the slab will be raised. But the slab was not. raised. However, I must admit that standard

deduction was raised to ¥ 40,000. But, at the same time, the education cess was raised
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from 3 per cent to 4 per cent. By raising standard deduction to Rs.40,000, the Government
is expected to lose about T 8,000 crores a year and by raising this one per cent cess, the
Government will get 311,000 crores a year. So, they are giving from one hand and taking
it with the other hand. That is the position. Transport allowance of ¥19,200 and medical
reimbursement of 15,000 given under Section 17(2) were taken away. Basic excise duty
on petrol and diesel was two rupees and additional excise duty, six rupees. Taken together,
it comes to eight rupees. That was also taken away. They gave some relief, but again they
have brought a cess. The long-term capital gains tax has also come. Now, I would like to

mention certain other things.

The hon. President has mentioned the contribution the Pradhan Mantri Gram Sadak
Yojana has made in connecting the rural villages by roads. Ensuring road connectivity is
the first step towards network connectivity and other things would follow. So, definitely,
the Scheme must be welcomed and it must be carried out in a proper way. The GST
Council has been responding positively with regard to the new suggestions of changes in
the GST rates.

Sir, I would like to bring to the notice of the Union Government the practice of levying
GST on projects executed for State Governments, which amounts to a fiscal transfer from
the States to the Union Government. In a way, it is a tax on the States, paid from the taxes
collected from the people. Moreover, it also adversely affects the financial capacity of the
States to execute works. I, therefore, request the Union Government to exempt projects
executed for State Governments from the purview of the GST. There is another thing.
When we give money out of MPLADS for the execution of works, there also the tax
comes in. It is also considered for GST. So, these taxes must be definitely given up, so that
the entire amount earmarked for the schemes are properly utilized. Post the Fourteenth
Finance Commission recommendations, when the share in vertical devolution of Central
taxes was increased from 32 per cent to 42 per cent, hon. Members may recollect, that
the Government of India had reduced its share in the Centrally Sponsored Schemes from
75 per cent to 60 per cent. This was done by the Government of India unilaterally on
the pretext that the States had obtained additional fiscal space due to the increase in the
devolution to States from 32 per cent to 42 per cent. Unfortunately, a few States like Tamil
Nadu had suffered badly due to the Fourteenth Finance Commission's recommendations,
wherein the share of horizontal devolution for Tamil Nadu was reduced from 4.969 per
cent to 4.023 per cent. So, we lose a heavy amount. This can be corrected by the Finance

Commission itself, or the Central Government could consider this issue and see to it that
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justice is done to States like Tamil Nadu. It is just a few States, not all, like Tamil Nadu,
which are losing out. Such significant reduction in allocations has been noticed only
in the case of a few States like Tamil Nadu. Therefore, the Finance Commission, with
reputed economists, should have identified this shortcoming and should have provided a
compensation mechanism to assure a minimum level of increase in devolution to all the
States. This failure should be corrected only by the Union Government to bring fairness
in resource distribution. I request the hon. Union Finance Minister to provide a special ad

hoc grant to such States including Tamil Nadu to ensure equity in Central allocation.

Sir, the hon. President, in his Address, has mentioned, ‘My Government is working
actively to remove economic insecurity among the poor, farmers'. I am glad that the
Government of India is implementing the Pradhan Mantri Fasal Bima Yojana to protect
farmers from the vagaries of nature. I am sure that the State of Tamil Nadu will proactively
work in meeting the objectives of the Government of India. However, I wish to inform
this august House that the Government of India has reduced the budgetary allocations in
some very important schemes like the Rashtriya Krishi Vikas Yojana when agriculture is
the mainstay of this country. Also, there are other major schemes which cater to the rural
areas and the poor like the National Rural Livelihood Mission, the National Rural Drinking
Water Programme and the National Urban Livelihood Mission, which have also suffered
significant reduction in budgetary allocations in the last three years at the national level.
The hon. President in his Address has mentioned that ™y Government is committed to
strengthening and modernizing school education system in the country.' However, the
Union Government has not increased the allocations for schemes like Sarva Shiksha
Abhiyan and Rashtriya Madhyamik Shiksha Abhiyan over the last three years and they
have been largely stagnant. The investments we make in education sector are long-term
investments, and if we do not make adequate allocations now, we may have to sacrifice on
the economic development in the long run. I, therefore, request the Government of India
to significantly increase the allocations for these vital schemes. 1 also wish to point out
that many Ministries have not been making release of funds for the Centrally-sponsored
schemes to States that have been committed by them on the ground that they have
exhausted their budgetary allocations. This is really unfortunate as it affects the resource
planning of the State Governments. Consequently, there is a huge backlog in release of
grants from the Centre, adversely affecting the implementation of the schemes. Tamil

Nadu alone has pending arrears of ¥ 6,696 crore to be received from the Government of
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India under various Centrally-sponsored schemes which are pending for more than a year.
I would like to state a few examples for the consideration of the hon. Finance Minister of
India. Under the post-matric scholarship scheme, an amount of 31,547 crore is pending
for Scheduled Castes for more than a year. The annual allocation in the Budget is grossly
inadequate. There are pending arrears of T 1,312 crore under the SSA and ¥1,588 crore
under the RMSA for projects that have been approved by Central Project Approval Board.
Almost T 3,000 crore are pending for that State. The Government of India had sanctioned
construction of five fishing harbours in Tamil Nadu at a cost of ¥ 521 crore, of which the
Central commitment is ¥ 298 crore. Though the construction of the fishing harbours is
nearing completion, release of another 143 crore is still pending due to under-budgeting
by the Ministry of Finance. I, therefore, request the Union Finance Minister to make
adequate budgetary provision to the above Ministries to enable the Central Ministries to
honour the commitments made by them to the States. Hon. President has mentioned that
under the Metro rail programme, works are in progress in 11 cities. Metro rail project is
being implemented in Chennai, and parts of the project are under commercial operations
now. The project has transformed public transportation system in the city of Chennai
and further, for strengthening the Metro rail network, the Government of Tamil Nadu
has recommended to the Union Government to sanction phase-II of the Chennai Metro
Rail Project, and I request the Union Government to approve this project. I am glad that
the Government has approved the 'Bharatmala’, an ambitious Highways Development
Programme at a cost of ¥ 5.35 lakh crore. I come to understand that projects for a cost
of T 40,000 crore have been approved under this programme in Tamil Nadu, including
the three new elevated corridors in Chennai, and the Chennai-Bengaluru expressway. 1
request the Government to expedite the execution of these projects and I am sure that the
Government of Tamil Nadu will provide full support for land acquisition for these works.
Thank you.

SHRI MANAS RANJAN BHUNIA (West Bengal): Hon. Vice-Chairman, Sir, this
is my maiden speech in this august House. I heard the deliberations from very famous
personalities from both the sides, from my left and right, and tried to understand the
implication of the Budget placed by the hon. Finance Minister, Shri Arun Jaitley. Ours is a
country which is governed by the people. The Constitution was framed 'for the people, by
the people, of the people'. The founding fathers of our Constitution thought that our great
country will be governed for the interest of the people in the rural India or in urban India,

for the youths and students, for kisans or labour force, for technologists or agricultural
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farmers, in the same tune as they deserve. I served as a Member of the Legislative

Assembly in West Bengal for six terms, that is, thirty years. I took part in the deliberations
of the Budget, not less than eighteen times, to initiate as an Opposition Member. But
the prevailing situation in this august House today gave a very strong pain in my heart
today, where it was not in order. It is the apex House represented by the representatives
of our country cither from the literary world or from the political background, both are
the representatives of the people - indirectly or directly. I came here to learn something
to improve myself and to deliver the goods properly on behalf of my party led by
Ms. Mamata Banerjee, the hon. Chief Minister of our State. On my left, Mr. M.J. Akbar
is sitting. He is listening. Analyzing the basic conceptual thoughts of the Budget, I think
that it is against the concept of federalism. The entire concept, as I understand, it may
be wrong or it may be right, but to me, it is absolutely against the concept of federalism.
We protested it. Our Chief Minister protested, first in a loud voice that demonetization
would have a catastrophic implication on the entire economic progress and growth of
our country, and it happened. More than 200 people committed suicide in India. In our
country, we have 6,49,481 villages; towns, 7,935; Assembly constituencies, 4,120; and
there are 125 crore people. In this spreading out demographic context, if we analyze
what was the effect of demonetization, in sudden stroke on the 8th November, 2016, on
the people of India, not on the Government, not on the rulers, not on important political
leaders, but on the people, unprivileged, poor, poorer? Many people have committed
suicide. We are having 1,38,000 bank branches spreading over the country and there
are 6,49,481 villages, and our population is 125 crore. We have 200736 ATMs and the
population is 125 crore. The result was long queues long waiting hour after hour, the
people were crying. The old-age people became helpless. Many died on the spot or in
their homes and many people died in the family and some died on the agricultural field
by committing suicide. Their voice was not heard properly by the Government. Starting
from the hon. Prime Minister to the Finance Minister and the entire proud Government,
they did not listen to the voice of the people and the Opposition. This is not a healthy
symbol of the Parliamentary democracy. We protested that sudden implementation and
hasty implementation, of the GST would not give any positive effect to the revenues and
to the delivery of the budgetary provisions of our country as a wholes including all the30
States. What was the effect? The Government's revenue mop up was lacking by more

than ¥ 50,000 crore. It is not my version. It has come in the Economic Survey. So, our



The Union [8 February, 2018] Budget, 2018-19 591

hon. Chief Minister, Ms. Mamata Banerjee, protested along with others, all important
political leaders, including one of the best economists of the world and the former Prime
Minister, Dr. Manmohan Singh. He told categorically, "It is a monumental blunder." But,
nobody listened to us. They were moving like a Spainish Bull. They did not bother about
what the Opposition was saying. And, what is the effect? The effect is also the lack of
revenue mop-up, affecting SGST in the States, CGST in the Centre and the Integrated
GST as a whole. The result is that agricultural growth has come down from 4.2 per cent
to 2.1 per cent in 2017-18. Industrial growth has come down to 4.4 per cent in 2017-18.
Only the service sector has witnessed a little rise. Employment generation is in negative.
I was listening to the former Finance Minister, Shri P. Chidambaram. He pointed out
very important aspects. When the growth is coming down, how can the employment
generation be high? This is the basic question. I belong to medical profession. I am not
an economist, but I study the economy. I belong to a farmer's family. I live in a village. 1
am a medical professional. So, I see it from three angles - the people, the society and the
problems they face. Hon. Finance Minister's mission is to strengthen agriculture, kisans,
health, education, employment, MSME and infrastructure. But, where is the money?
From where will it come? Will it come from the sky, or, will it come from other countries

as donation? It is not reflected properly in the Budget. It is not explained.

Sir, I come from the State of West Bengal which has got the best health infrastructure.
I was comparing the parameters and the data given by the Central Government, the CSO.
I was looking at how the Union Government, with the help of the State Governments,
running the show for the benefit of the people, for the prevention and treatment of diseases.
The approach of the Central Government is ambiguous and confused. I cannot understand
what they are thinking and what they are going to do. Hon. Finance Minister has proposed
Ayushman Bharat programme. It sounds good. I appreciate if it is implemented properly.
Nobody can protest that. But, it has become very much doubtful because the previous
year's announcement has gone to the black hole. It has not been implemented at all till
now. Then, there was a scheme for health insurance up to one lakh, which is completely
non-existent now. Sir, through you, I humbly ask hon. Finance Minister to clarify and
enlighten us on how he is going to implement this Ayushman Bharat programme and from
where he will get the funds. I appreciate the version of the hon. Member, who just spoke
before me, that it will be a great benefit to the multinational insurance companies. It is for
the multinational insurance companies, not for the benefit of the people. Sir, I have been

a doctor. During my practice, I have seen that when a patient goes to the hospital, they



592 The Union [RAJYA SABHA] Budget, 2018-19

[Shri Manas Ranjan Bhunia ]
first ask whether he has got the health insurance card or not. If he does not have one, they

will simply say, 'get lost'. If he has got the health insurance card, they will say, "Please
come and get admitted". Within two, three hours the bill jumps, jumps and jumps to more
than a few lakhs of rupees. The patient is lying there without any treatment. Doctors keep
visiting, blood is taken, and, all parameters of examination in pathology, biochemistry
and radiology are completed but no treatment, and the bill is going up and up, which
gives benefit to the insurance companies. The insurance amount gets over. Where from
this money will come? Has the Reserve Bank of India got a special reserve fund for this
programme of the hon. Finance Minister? Please tell us, we will be pleased to learn it,

and, we will accept it.

Sir, now, I come to the issue of agriculture. He has given us a rosy picture that the
income of the farmers will be doubled in 2022. Today, when I am making this speech in
front of you in this august House, the growth of agriculture is 2.1 per cent. To provide the
farmers double of their income in the present context, in 2022, the growth of agriculture
shall have to be 12 per cent. This is the basic economic concept. Sir, I shall be grateful to
the hon. Finance Minister if he enlightens us with his agricultural arithmetic and economic
arithmetic to convince me and other Members in this august House as to how he will give

effect to this in the agricultural sector.

Sir, now I come to the issue of employment. While sitting in the chamber of West
Bengal Assembly, I heard the Budget speech of 2014, the Budget speech of 2015, the
Budget speech of 2016, the Budget speech of 2017, and, now, the Budget speech of 2018,
I have listened personally in this august House. I read it thoroughly in between the lines.
I got the points. Where is the employment? Two crore in a year is supposed to be 10 crore
by 2019. So, at least, for 3 years, it is six crore, six crore, six crore. Sir, were six lakh
appointments there? Any appointment? And, in this Budget, he again reiterated that the
situation is such, the study is such, the effect is such that there may be employment of 70
lakhs. Where from will it come?

I'was really enlightened by the explanation of Mr. Chidambaram that employment or
job-creation means employment which is permanent in nature, which is having continuity
in nature, which has fixed salary with all benefits given by the Ministry of Labour. So,
if that is the thing, in reality, how will it be implemented? If we consider employment
generation under MNREGA, 100 days job has to be considered as a permanent job, you

can consider, because person-days created is good, but still lagging in different States.
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Our State, West Bengal, under the leadership of hon. Chief Minister got first place
in creation of 100 days' employment. In India, West Bengal secured first position in this
oppressive federal situation. I mean it. It is oppressive because we are not getting help
under the constitutional privileges of concept of federalism. In West Bengal, we started
with %2,03,000 crore debt burden. The Central Government has got enormous debt
burden. [ understand it; I studied it. We wanted and we prayed to the Central Government
for some moratorium but it was neither considered nor granted. Minimum sympathetic

consideration was not given by the Central Government to our State, West Bengal.

But, it is running. Hon. Vice-Chairman, Sir, the hon. Finance Minister has given
us a rosy picture of Beti Bachao Beti Padhao. It sounds beautiful. Sir, I should give you
information that our State, led by Ms. Mamata Banerjee as the Chief Minister, has been
implementing the Kanyashree for the last six years. It has been recognized at the world
forum, in the city of Hague. About 45 lakh girl students were provided with scholarship.
You will be astonished to know that this year in school final examinations, 1,23,700 girl
students are in more numbers than the boy students. This is the effect. The girl student
trafficking has become less in number. Child marriage has become less. I humbly submit
to the hon. Finance Minister to forget about Beti Bachao Beti Padhao. On the lines of
Ms. Mamata Banerjee, the hon. Chief Minister of West Bengal, they should follow
the Kanyashree, which has become Vishwashree. She has introduced this year another
beautiful programme for the girls and the womanhood. Under-privileged, poorest of the
poor girls, during their marriage, will be provided twenty-five thousand rupees by cheque
to protect the poor families from any embarrassment during the marriage ceremony. You

follow it. I humbly suggest hon. Finance Minister to take up this programme in this way.

MSME is a very important component in the industrial development. Other than
the service sector, the entire small, major and medium industrial group has come down.
It has come down to 4.4 per cent. Manufacturing sector has come down miserably. So,
where is the growth of economy? Where is the rosy picture? Where is the Green
Revolution? Where is the Blue Revolution? Wherefrom will it come? I am watching
only the saffron revolution, nothing else. There is no Blue Revolution, no Green
Revolution, no White Revolution, no economic revolution. He has made a reference
that the structural reforms will be achieved to the tune of 8 per cent. Where is the relief

to the poor middle class family, salaried people? Where is the salaried people's remedy?
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Where is the remedy of the middle class? No structural reforms are there. Everyone

expected hon. Arun Jaitleyji would come with a specific positive proposal to give them
a remedial measure in this inflammatory condition of inflation. Inflation has reached an
inflammatory level. Unbearable situation has been created in the market. Hssil, Trad,
el 9D S 9% 7T =1 Hon. Vice-Chairman, Sir, there is no remedy to that. Instead,
this Government and the hon. Prime Minister are very sympathetic to the industrial
sector. The ¥ 50 crore limit has been extended to ¥ 250 crores for corporate tax.
Fantastic! How can I term this Government as farmers-friendly, middle class-friendly,

poor-friendly? This Government will be termed as big industry-friendly, rich-friendly.

Now, come to the banking loans, credit limit to the farmers. Last year, there was a
target that T 10.5 lakh crores would be given to the farmers as a credit. But what was the
achievement? Rupees five lakh crores were given, only 50 per cent. This year, with great
aspirations and dreams, the hon. Finance Minister has given a picture that credit to the
tune of rupees eleven lakh crores will be given. Will it be achieved? Sir, the entire country
is witnessing the sad deaths of more than 12,000 farmers in our country. It is reminding
me of the previous Government which came up with a positive proposal for waiving the
debt burden of the farmers to the tune of ¥ 72,000 crore in the farm sector. Why not hon.

Finance Minister come up with his concluding speech tomorrow.

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Bhuniaji, one moment please.
This is your maiden speech. You should not be interrupted. At the same time, the time

allotted to you is twenty minutes. You speak well.

SHRI MANAS RANJAN BHUNIA: This is a great opportunity for me to speak in
this House. I am grateful to you and the hon. Members.

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): You have come now. In the
coming days, you will get many more opportunities. How much more time do you

want?
SHRI MANAS RANJAN BHUNIA: As you wish.
THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Take five minutes.

SHRI MANAS RANJAN BHUNIA: I will be waiting with full eagerness. I can

salute the Finance Minister, in the interest of farmers, if he announces that he is going to
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waive the debt burden of the entire farmers of India. If it is not done, then I should say
that this Government is anti-poor and anti-farmer. This is my conviction. These are my

feelings. This is my idea and my expression.

Now, I come to Minimum Support Price (MSP). I come from a village. I have my
own land. Paddy is coming. &H ﬁ§ T8 S| |esll 3 81 How are the Food

Corporation of India and the Jute Corporation of India operating in villages? I can speak

about my State. I cannot speak about other parts. When farmers are in a difficult state,
in a precarious economic situation and compressed between market and hoarders, even
during that period they did not withness the presence of FCI. The village moneylenders
and hoarders came as saviour to the farmers and took the paddy with the lowest rate. 1
think this is the experience of the majority of the Members in this House. What he said
was that S RS BI SIYAMT| What Dr. Swaminathan had suggested was cost plus 50 per
cent of the higher rate of the cost of production. Should we not give the minimum
respect to the advice of Dr. Swaminathan? He is an internationally famous agriculture
economist. We should. I humbly submit this to the hon. Finance Minister. Kindly
consider this. Pay respect to the suggestion of Dr. Swaminathan and give your

declaration in your concluding speech.

Sir, now I come to Bamboo Mission. If is dangerous to listen '‘Bamboo Mission'. It
is dangerous. We have three Missions in India: Jute Mission, Coir Mission and Bamboo
Mission. [ was State Cabinet Minister of Irrigation and Waterways, MSME and Textile.
On the suggestion and advice of my leader, Ms. Mamata Banerjee, our Chief Minister,
I came to meet Dr. Ahluwalia in the Planning Commission and met hon. Prime Minister
Dr. Manmohan Singh. I told them about the thoughts of my Chief Minister. What was
that? It was to establish a Natural Fibre Mission. There are so many fibres in the nature.
Why are we concentrating only on Bamboo Mission in this Budget Speech? Bamboo as
a whole does not sound good. There are so many fibres. You have jute, coir, bamboo,
etc. All the Fibre material should be brought under one umbrella which was previously
approved by the Planning Commission and that is the Natural Fibre Mission. It will
help all the States and all the beneficiaries, particularly the women for their economic
earnings and also safeguard environment. I humbly submit this proposal to the hon.
Finance Minister. Instead of increasing the amount of 31,290 crore to Bamboo Mission, 1
request him to recognise and give approval to a natural fibre mission to include all natural
fibres. Sir, I will conclude. My time is very short. I will come down to concentrate on the
sense of deprivation, the sense of oppression, the attitude and the mindset of the Central

Government towards the State of West Bengal.
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THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Thank you.

SHRI MANAS RANJAN BHUNIA: Sir, just a minute. In the Rail Budget, our
entire railway projects are neglected. For expansion of Metro, everything from East-West
Metro, from Barrackpore to Barasat, from Joka to Diamond Harbour, were surveyed in
consultation with the State Government for months together. But in this Budget, there
is no reflection. Eight local trains were going to be withdrawn. A letter was written to
the Chief Secretary that they were going to withdraw eight local trains. How can it be?
...(Interruptions)... In the scarcity of petrol and diesel, train is good for commuters and

passengers but the Central Government with a negative attitude is going to withdraw it.

So, with this, I conclude. Sir, I am grateful to you for giving me this opportunity. If
I could get a little more time, I could have spoken for my State, but this Budget, to me, is
a dream but not a reality. To me, this Budget is a rosy gossip but in reality, it brings tears

in both eyes of the people of India. Thank you, Sir.

3ft foetlo AR fore! (3ifeem): weie, W ugel # g9ic W F@ B4 §U 39 Ioic
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la STell €1 T STA-IMT BT A BIRYT &1 B historic contribution & 3N T8 T &,
IEH A Ugell 9 971 ¥&T g Universal Social Security Scheme @1 Tdb 3TTETR JATHY 78 M
I TN AN 1 9gd oo e 8, 11 faeedl 3 3mas 3 forg aste 31 |41 781 o, )
et HY =Ry fh 3ad! 9d1U, a8 HIT 82 3N 31 BRIS AN BT S-G9 A1 |
THTST GAT| eI F=At GRafT AT, SfT-SF7 IS 7 18 BRIS AN BT BT AT
el Food Security Act ST FTEl o, MU THAS! N B I &1 PDS, AR H
gelagIM®all YA, Ioordell Sl AT | 1 Riciey ®1 3117 8 $RIs I Afgars
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of Economics & SRINGCR &l I8 BBl &, SHB! § MU AT quote BT Bl "An

astonishing Budget -- This year's Budget has made the biggest leap in constructing a
comprehensive welfare state for India. A health care system is something which only
developed (high or at most medium income level) countries can attempt. Insurance and
pensions for the elderly, empowerment of women, children, the disabled and other
vulnerable sections, provision of affordable housing in rural and urban areas, expansion of
education and skill development have all been initiated already."” U8 HIRd I1H 3%?11 ®l
I 81 B AT 9T 3 P! a1 e, A SHPT 919 78l B | A I AN 81 3R 379
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ST g ATl RIenRE ot A1 59 Aerel RIaaiRe) whi &1 3R T 2, a8 fAeR |
TNET B He g B SHBT IR FHINT 7 @7 B

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Dr. Rao, please get back to your

seats.

sft gRder: 7 A A w0 fovan o, & Sarn AEar g1 fOER O 59 # g
e 9971 e e, STt e srfere oA faa
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THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Dr. Rao, please.

it eRder: o= 50 1 ST IS BT ST AT 1990 T A A< H 2| <A1 H 7
T2, 5 a9 # $E I ¢ A 1 9971 A g Al ot 99 R & wny s e g
BI 3R 1962 TIRE 4 ....(FGEH)...

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Dr. Rao, the Minister has given

an assurance, other Members have resumed their seats. Dr. Rao, please.

it aRae : = e A 511 o &A1 IS 918 SIH-A F9 fide 59 a6 &
afeaar= a1q 7 forare fored) f s 98 31 59 <91 31 Se¥Td Bid ] I 6 @Il
SIq AIiTeT STt & Aged | =1 & 61 U B, 59 e -Sad Sl b e 2005 §
s SIR4 ferdll 3me1 98 "wra freea 3R \Eifoie R & SIfrae & @1 A
iter Sit & Aiqea 7 f9eR =g & |1y fasr &1 v 791 e forg Te1 81 ugell I
IR # o g4 I 51 ¥ 31 e a¥ B1fyd & Srusl STTE sHrgl e e
IR & 9] B 2B b FHBE T B NI, TR | G, T2 9 g, a1t faars
& Hfaw, wieft St & F |, el & e aRe T | K& aTel Yo T $HST 3
F7 T2 H rut a1 &Y &7 =T, 2013 H The State of Economic Freedom in India 31TS,
ST WIS 3R, FdR YN 3R fade Iavr &1 TR B gs offl S8 IR o:

How the poorest, worst-governed State attained double digit growth and became a role

model. Nitish Kumar came to power in 2005. If we look at the data available for the last
six years from 2006-07 to 2011-12, Bihar's average GDP growth rate of whopping
10.87 per cent was the highest among the major States and well above the national
average of 8.29 per cent. So, Bihar which historically lagged behind the rest of India

has started putting the rest of India behind. S TSTHTS # fIgR e =2 @7 ST o,
1 a2 feR <9 & VarsT WY T B IR 1 A, I8 TTaid UaT gl I =1 & A1
faer o1 g ol SR, ST IR &1 RT Feaqul SR 21 98 ¥ 6 A
weT W St % e # fAferat 1 I @e 81 3T 7, STl dl 6T e B 8T ¥ AR
§ I% 21 BT VB, MR TR ATS &, AP 33X SH-AM sHHImD [avdi o foras
aTel AfaT &1 Tiia Sft 7 1985 H T o1, § 39 foy A & § fs S+ ared fdn
5 S iU 7 Yed U BTN & Tl 99 W $ {5 5 61 I It @ =ged € 9815
U9 ugad €12012 ®, 27 aui # ¥27 f&ar vga S B W ol e .. Fa T 3 R
STAWIC Hshel 8d §Y 19917 A I S1ewTs il ST9 319 F<l | € a1 Jicrvet o avs o
A B, o off 99, ue i 39, W ve | O] uer 31 fHe, I8 9 T8l el 59
Hiep1 fiyer a1 amue rs1er @1 fate fean, o dng e 16 @'t e a1 e sw
THISC § Ugd, I STl BT BRI 8, H a1 =gl
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THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Dr. Ramchandra Rao, please go

to your seat.

sft gRaen: 3rTa RO § 1 <l 79 IR UER 1 V&l 21 12 SHaR, 2018 B Rule g,
"ED and IT Department attaches over 900 benami properties.” 3ITST ¥ Umsﬁﬁma
TRIUT § UST, 5 BOTR BRIS Bl FHRT 37¢d Bl T3 ol fhad! &1 71 8, i R ol &1
BT 2T STefan o1, 51 forg 28 gul | S T BT BT FaTHR =T AT AT, 31T
S R IE BRIAE! 81 & 81 Mint & 6-2-2018 B e 2ff fb, "In a first, ED attaches a top
Mauoist leader's assets with T 86 lakhs.” U W TSR 3iTh Sfear # off fos &4 85 BRI

YU Udh X T forell Seizure worth T 85 crores from just one vault in a few weeks. BiEi|
o1 7 ot o T ol A, 5 e Y AN L.
Y ST e WY, A A @l 9 v 82

sft gRae: § ros aTud] HAIRT BRaT g1 H SNUh W ¥ A GERIT Bl
AT =TEA1 g fb AT A1 S A FgaeRd] $ 87 SR I H 81 SIal 81 H "
AR BT SHD IR H FAFT AN TE RN & - <Ib F1 P RIlTb HRIATE! I8 IR B
Farst ol a@ fedt 7 7S 3 R 39¢ i fhaei dred 21 Money laundering & T84
35T 5,000 BRIS BT THRT & BRI 884 BHEHIST & Raolih BrIAE! Il 8T 81 2014 &
FT H 37T & 918 $H THR 7 Ugell IR < J11 & RIS §, Fox 3R Thauen &
RacTh ST BRIATE! B 3R NS S HEH IIY - FHA BT 1 H MY GAIT - B
g9 | bR I 999 TF1 1970 & 91 AT 40 HHCAT B RUIE & 918 S ABIs T
TS, SUD! Y/ T8 Tl TAR I W i@ A1 BT 97 3R T, 9 7. 30 FAR B
Business Line ¥ quote BT iﬂé\"ﬂl =Ih A IR d 397 a%‘rma?ﬁamﬁe“r 2l "Going
by that calculation, the Indian economy would have been eight times larger. Today,

instead of being a 2.2 trillion dollar economy, we would have been an 18 trillion dollar
economy, roughly the size of US. Our per capita income would have been 13,000
dollars instead of the current 1,500 dollars. We have had many anti-corruption
movements right from the 70s, but none of them has sustained. So far, 40 committees
have been made thousands of suggestions and hundreds of them have been
implemented, 1 B BT 3R 2T UST, ST fUsel IR a9 # §9 316 HaH! B U &l
siferg a1 grerd & o gAR s wer €

qEIGY, H TP layman $I TRE $9 oI B G917 ST BIRET ST 3R ST H |9,
I H 3muds A1eM 9 a1 aredl g e foxiiy ad 9 oo @€ |re 22 9 a0 o,

TS 15 ARG BRI, HICT 6 AR IS, Y& 3R ATST 5.3 ARG HIIS| $H Fiscal Year H
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24.4 ARG PRI W T, 17.2 AME BRIS A 2, revenue 6.25 ARG BRIS © AR Ja
YA 5.7 ARG BRIS 81 AT entire fiscal deficit IR =1 1 o7 &, T 89 99 MY
£ SRS A G & AFAR Pl FATHR I 120 ARG BRI ST 3R I TR Pt
21 59 PR 7 ot GBI Tl 2014-15 H 474.7 Afeas Jua Sl &1 o1, 2016-17 |
471.9 faferam U SiaR @1 3i) 419 2016 TF T84 I 13.1 Ao Jua STar i) &4
2 g9R I8t <ET § FEEd § 6 qd o7 99 BT © - 98 9906 2, Bt oI g,
SIS BT B1 319 BIM Y B BT H T2, B A B B YfAH1 7 /T 7, 98 TS
B T PIAT E1 H IMUBT I g% S 70 Wil § 3MYPHT economic management B
lagacy @RI T&1 g1 1967 H 3Mud! foIfere Ugell IR TeTl 9 oAl | MUD! TREHR T, b5
¥ 31T gael Y RifP ST IFEARR AIfdN 7 "IH el & q5d He s 3N ICHER &
RacT 3figTe el 1971 H 34 "R SR & 9 WX Sid W JoRW & ARl
SSNRARAT BicisT § HETS 4 ST AR e delt, ST 8R4 9% g1, 98 3] el o
TRTT HY T[T 1989 H TE Sl T - HEMTS MR IR & Raelw| I8 H 781 $T @I E,
3% HMTA 3R populist measure & T IETEV 8, $H 3MMs. 11, UTd o AMSITSUH,
T H MU lecture | IATAT 81 H AT IATT =18 T o1 fF MU A8 YHATT 98 U5l
B a1 ot TR IS-gof7 ®T Y & o Shrerd &1 e &) ToR | T2, Wikad 3 efee
A qHST A1) 2E Afad = He1 o1 & "arfid # f5aen de e g1, <4, 9= &
forg efee fier i # Sefi efe A ®2 we1 g § Harie S9TS &1 G7ad quote P I8T &l The
Raisina Model - Indian Democracy at Top. "This was the latest version of the drain. The
entire 1.17 billion pound a sterling balance St facH & S9 & 1€ & AT o, that is

100 billion in today's money, were spent within ten years of Independence a2 P 3N
FBl = gall, I8 H 7] $T &1 gl In the words of the Finance Minister Shri C.D.
Deshmukh, "Like there is no tomorrow, much of this was spent on Indian businessman
buying out outgoing British business." Ue a1 S1% €1 "There was also some hurried
buying of foreign goods on Government's account, the Jeep scandal which haunted the
career of Krishna Menon was one such expense.” %311 a81 4 §s, Jeep scandal B i1
9 H T S & S BT 47 97, S H 3 weerER fan g faed iR @ 9
Bls dIfTY, st ATeaergR Sl 31U SH IS Alsd ¥ ARTS 9| # b ware aars
B ITP] I  F@IC B ¥E1 §, "Lal Bahadur Shastri, who succeeded Nehru in May,

1964 had a different perspective. He was the first to question during his spech in Lok
Sabha. If all those dams and factories were helping the Aam Aadmi, common man, he
wanted to scale down planning and declare the postponement of the headlong rush into

the Fourth Five Year Plan; there were to be annual plans and the Left denounced him".

3qd 915 B RAfT /=11 E R, S9$ IR H 39 99 ST 2l
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[5f gRawr]

IuauTee Sfl, g9+ A foran fob 17 98, aiue T 6 89 R 9a el arel dRT
2, T S9H 301 ST Sits SIRTT % 9 M &1 srelqul, e iR st a9+ &1 B
fY g9 <1 A fBaml T 91 dull and dry T8 W, BF X BH UH YRR & A0 R ol arell
Igd Al AISTARIT B VBB ITDT democratize T, aTdT AN & AW 4R fHam dad
Wﬂ:ﬂf dd name changer or game changer e, qfed status qQuoist Vs. destiny
changer ®I1 HEH destiny change T $TH BT &1 21 319 S ATE IW| AT Ioic B o,
AP IN 4 § A9 BT 7 7 8T E) IoIC BT o HA TSI, i@, arsdi, Wi B
TTBd o1 1 H SH IS TIeRd B 39 {47 B gSargd dIC B I8l §, 'The Finance
Minister prescribes Modicare for Bharat', 'Focus on jobs, labour reforms and health
sector’. 3T WA =t ==vr g, weg f4g fo&d, Nanjundaswamy, ¥RE Siefl, o,
TA.S). S SR 3 /1] & e Ja1 g1, @ 3 ded fb gl IR MRT $7 goic 9471,
D! 3T, YT, T+ B TR e ... (@9g &t €Y. IRd & Yellc Jolrd, 95 A
3MR ufe RICITRT IS SR ST B 21 T, SRAF H YD1 AT fael = =g
(T B ... W, IR AT qHY <, A H B 3R b1 el § gar JA1 S B
gIaTE S A 2019 F A P &AM H W Y ST b JWIAT FoIC T8
AT IS T AT BT B B, Ig BT 16y 781 Swaminathan Anklesaria Aiyar, 3
SHFIMEG TIgFT | 02.02.2018 &1 forar, "Finance Minister, Shri Arun Jaitely on
Thursday presented a non-populist Budget providing significant incentives for new
jobs, as Prime Minister, Shri Narendra Modi had hinted in Davos. The Budget avoided
a rash of pre-clection freebies. The Budget spending will focus on three arcas --
employment, agriculture and health." "RTRI" TG ISTMUTATART o WIfUd Y 98
HET ORURT & T A1 3T BN B AT SB[ T Bl S 95 U= el A7 fH
AT Blel, WRIT ST I 917 STBT "R UfaT fHaord! 21 99 uf3rer &
1 Pgl, "Somebody had to focus on basics and Modi does that. Decades after
Independence, we are left with people defecating in open, women using firewood to

cook, schools without toilets, a broken healthcare system, no access to banking and
more such fundamental issues that should have been addressed long ago, Modi's
governance outlook and Budget are now focussing on them relentlessly." <37l 9
goic | B AN B ARTST 8, H S| I A TSR M6 $fear 7 02.02.2018 B
BUT | ...(FI B EC)... AY, A7 g1 1 e &1 99 3R 3 SISyl

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Please conclude. You are

exceeding your time-limit.

sft eRden: gfan @ 9ew w7 SRI & i 3 w81 f& This Budget is very
disappointing and will impact our liability to create more jobs as well as boost our
investment." I% TSI ST DI ... (FALT)....
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THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Thank you very much.
sfieht e urd: TR, 3776 Al & forg ok w1 < Tl .. (caer)...

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): He has already exceeded his

time-limit. No need for any recommendation, please sit down. ...(Interruptions)...

sft gRaer: w1, # U 919 3R HEd< 31U 910 WH TR &I g ...(FIM)... § I8
AT 6 $0H B AN IR §2 § U il TR SR A1 918, WS g4l |ad | A
BIABTAT & 1971-72 B BN UIST & AT H T2RaR i 7 FaT o {6 gy uRifores
AT H I8 914 © 6 37 31 & © {5 S8 3rfere qiker 81, a8 9 qiadl oTd 793,
IR B A1 31maTe B ST I8 W 1 o1 6 g3 s9a! Rrera 21 {6 aresi o
gaferai 10-20 ARTN T 812 W 339 WisT 91 9% ® f&b 97t &1 snufSat & ot uR 10-20
HfTell SHRG 9 3fR SIufSal H 3feRT, AR W2, sHfy AXaR &1 IoieM & & a8t 10-
20 HRTA SHRAT BT TeTHR Uid-ATd JRTT B B < 3R 997 BT sUfSAT BT i,
JATIT g2l < 3N Bd SHad § 75 9T o <1 92ied, § 9qrar fb WReR 7 e &1
S gge & forg fora ave &1 & gl

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Thank you, Mr. Harivansh.

...(Interruptions)...

it gRaen: w=1ey, # ofd # 31 =5l 3R Fe1 A 919 A g o WIRd 3 drepdd
921 21 W), 1 Ba) & Aa9Rd <rsR d Uh RUI odt 81 1 Think tank = 91 & &
TR B facer AT F agam@ I 21 # quote BT §l FF & < Hare 4 e
China Institute of International Affairs ...

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): You have a lot to quote, but the

time is not there. Please.

it gl "fUoa 9 et & wRa &t fager a9 s 99 W 999 T+ §
31T & 3R 39 7 A1) Rigial o) fafdre 3iiv @ siarst # S e $-d gY A1 MhR o
foram 21 wRIew, I A foran ¢ f& "wra @) fagw v T RTgER e s < &
SR ST YT & IRATd] b IRERS BRIS B T oot gl 21"

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): You please sit down.

...(Interruptions)...

it gRaen: W=, § U1 W90 WA P TET g Apid a9 S I F TS -9 B
TU 2 3R @ wive i 321 T 95 creative T 1 A 1980 H 519 Sfa=T St T W 317E, A
STBT IS AN AT ST 21 S8 Uh b fordi-
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[t gRa=r]
{1 3 BTH B B A1 § 39 B T E e
3T BT H ¢ B oy H9
ATl -G -1, 71 AT+ fhas el 3iR 3rg )
H 7Y A7 Ut & WR1 el IR
o1 o sl oft 72T I, S9aT 98 d T,
11 < 3rrerent off 92 g, R S 1rett /1T o,
ERI B a8 70 33, o ERT AT« o,
d BRI B aRE Ha Bl

SHRI TAPAN KUMAR SEN (West Bengal) : Mr. Vice-Chairman, Sir, I will try to
limit myself within the budgetary exercise and try not to cross the boundary. At the
outset, I believe it to be a part of the Budget and I request the Government of India in
this regard. I saw our colleagues from Andhra Pradesh in this House have been
agitating for a genuine cause. That cause pending for so long should have been
implemented because when the Andhra Reorganization Bill was being legislated here,
at that time, there was a commitment from .the then Government and that commitment
was extracted from the then Government by the then Leader of the Opposition, we are
all with him, who is now our Finance Minister. So, that commitment should be
honoured and this should be taken out of that. If it is not in Budget, try to do something
out of Budget consideration to respond to their genuine demand of Andhra Pradesh.
Secondly, so far as this Budget is concerned, definitely, I applaud all the good words
that have been talked about for the uplift of the poor, for the uplift of the farmers, for
the uplift of the workers, uplift of the women, etc., etc. I loudly applaud and I fully
endorse hon. Prime Minister's version while replying to the debate & &H SaT 36T
BT AR B, S H A9 B A1 H BT AR Definitely, we are with you in doing all
these good things. But the problem is that the word does not make everything. Unless it
is supported by the deeds and Budget is one of the indications in which whatever you
are telling, how sincere and honest you are in translating that into action. The Budget is
a parameter for scrutinizing by it and find it out. I find there itself and my primary
comment is that a rosy picture is sought to be painted of the economy, and, at the same
time, a huge number of schemes covering almost all the sectors have been pronounced.
But that is not supported by the budgetary arithmetic. The Economic Times may certify

Modicare to be a world class scheme. Definitely, he can certify it, but his certification
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remains there unless it is supported by the Budget and in the Budget the allocation is
not there to meet that promise, meaning thereby that the promise he made is just like
previous years' one lakh scheme of medical benefit in licu of RSBY. Just like last year,
promise has been made not to translate, not to execute. So, in that way the Budgetary
exercise ultimately turned out to be something playing deception on the people and the
honesty and integrity of the entire exercise stands seriously compromised. That is my
primary observation. Secondly, the story does not end here. Who gains in the direction
of the Budget and wherefrom do you collect? 1 don't specifically blame this
Government. I have been making this critical observation in successive Budgets even
during the previous Government's regime that it is a mechanism under this neo-liberal
dispensation. That is the philosophy of your economic management. It is a mechanism
articulated for transferring the resources, rather extorting resources from millions of
people to benefit a handful and that mechanism has caught up momentum in this
budgetary exercise as well and because of that, the economic result is forthcoming.
Whatever praises you can manage from the media and other corners, different
economists, who are all institutionally linked to their own interest, whatever you search,
the fact remains, there is the kind of ecconomic inequality meaning thercby
impoverishment of the majority of the population and extra gain by extra success or
extra money garnered by a very handful section of the people; it became so clear. Let
me tell you, during this Government's regime, in successive Budget they have made this
thing. In 2014, one per cent of our population garnered 48 per cent of the national
wealth. After two years that was 58 per cent and now Oxfam Report, published just on
the eve of G-20 summit say, one per cent garnered for 73 per cent. Now, within three-
and-a-half years, from 48 per cent to 73 per cent! No doubt, this rate of growth has
crossed the GDP growth which you are claiming and the figure which are of a big
suspect. So, this thing has created a situation which is making even the existing level of
development completely unsustainable. So, this process needs to be reversed and it is
reflected on various steps you have taken on the Budget. No. 1, from the beginning, if
we go from the first Budget onwards, the burden on the people is increasing. I say,
extortion from the people is increasing. In your first Budget, you had given concession
of ¥ 8,325 crores on direct corporate tax and you had collected additionally ¥ 23,383
crores in 2015-16 Budget. In 2016-17 Budget, you have given away to the rich ¥ 1060
crores and you have imposed extra burden on the people to about 20,670 crores. In the

current Budget you have sacrificed in favour of the rich, ¥ 7,000 crores on
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corporate tax and so far as indirect tax is concerned you did not touch because that
misdeed has already been done along with the launching of GST where the post-GST
indirect tax burden, State and Central tax together, has gone way above the pre-GST
indirect tax burden, although the sovereign commitment of the Ministers in this House
was that GST will be revenue neutral. But, the figure just speaks the opposite. It speaks
of a much greater and greater extortion from people. Why is 'give away' to big
corporate, which constitute 1 per cent of the population, increasing consistently on all

accounts? And, Sir, direct and indirect tax mismatch is one of its indicators.

Secondly, Sir, it is not only direct and indirect tax mismatch, it is a matter of tax
theft which is being indulged. Again, let me tell you — I am not only telling you, but had
also been telling this to the previous Government — that there is a consistent trend. Even
after giving all these concessions, whatever tax is assessed by your tax administration a
big pant remained unpaid. In the last three years, consistently, it was ¥ 5 lakh crores in
2015-16; it was % 6.5 lakh crores in 2016-17; and, in the current year, it is ¥ 7.31 lakh
crores! It is the assessed tax, after counting all concessions and rebate. This is the amount
after all concessions and rebate on direct tax! Out of that, in your own Receipt Budget,
you have mentioned that undisputed amount — assessment in which there is no litigation
— is to the tune of, in the last three years, T 75,000 crores, ¥ 84,000 crores and T 1,20,000
crores respectively. This is undisputed assessed tax which has not been collected. Sir,
much has been talked about black-money and other things. This is black-money allowed
to be generated under the patronization of your tax administration, which is in consistent
with your policy of transferring from millions to a few! This is another way of extorting

people and benefitting your 'community.’

Thirdly, you have made various promises. Let me come specifically to those.
First, I come to National Health Protection Scheme. We all support your scheme. We
applaud your scheme. We are with you. EaN) g9 E1 &, 3T AN BT WAl HRAT A1 &,
TR BRI TR T 82 Look at your Budget. Actually, the expenditure of the Government
has fallen, as a percentage of GDP, from 13.2 per cent to 13 per cent. Your total
expenditure has fallen. Your Budget figures say this. In order to achieve the fiscal
deficit target, you have reduced the expenditure and the capital expenditure is a great
casualty! I Your gross capital formation has taken a nosedive. It impacts generation of

employment. Sir, it cannot be generated in a year; it can be generated by expanding
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6.00 p.m,

productive activitiecs and project acceleration in the economy which can be done
through industries, service establishments, expansion, ctc. For all these, a lot of
investment is required. And, Sir, your gross capital formation has taken a nosedive.
There is a sharp decline as per your own Budget figure; I am not discovering figure

from elsewhere.

You are claiming that agriculture is your priority. Now, your allocation in this Budget
to agriculture and rural development together increased by a marginal amount of Rs. 9,793
crores — it is, actually, a fall in real terms. It is a decline as a percentage of GDP and
also as a percentage of total budgetary expenditure. Your allocation to rural, agriculture
and allied services has come down. What do you say on that? You may be lavish in your
vocabulary and in demonstrating that your priority is agriculture and rural development,
but your figures do not say that. It is again a deception and means of extorting from the
people. Sir, I will just quickly read out a figure. Allocation to rural development, as a
percentage of GDP, is reduced from 1.15 per cent to 1.08 per cent and health expenditure
has fallen from 0.32 per cent to 0.29 per cent.

(MR. CHAIRMAN in the Chair)

the Central expenditure on education — again, one of the priority arcas spoken
in your Budget Speech — has fallen from 0.49 per cent to 0.45 per cent; the Central
expenditure in the General Budget ... (Interruptions)...

MR. CHAIRMAN: Mr. Tapan Kumar Sen, just a minute. I have to just complete a

formality, please.

Hon. Members, it is now 6 o'clock. Though we had, as agreed by all political parties,
decided to extend it, yet my suggestion is that today we should sit up to 10 o'clock. It
is just my suggestion. I will finally go by the mood of the House. And, then, we will
continue again tomorrow from 11 o'clock onwards. Khaana arrangement will be made.
The Parliamentary Affairs Minister is saying that he can make arrangements for the dinner.
The Lok Sabha had also sat up to 10 o'clock. Otherwise, the other alternative is we can
sit late tomorrow. But, with all my experience in Parliament, I have seen that on Friday,
especially if it is the last Friday of the Session, you will not find many Members present
here. And, that will be reflected in the media that when the Budget was being discussed in
the Parliament, there were not many Members on either side. So, in order to avoid it, let
us sit up to 10 o'clock today and see to what extent we are able to complete it, and, then,

we can continue tomorrow morning. That's my suggestion. ... (Interruptions)...
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sft == gerfrar Rroren): 78, oa g
sft Jurafe: od 21 31 e e 7, el 3R el o 3 f) 9o 8 2l

Otherwise, people will misunderstand us. ...(Interruptions)... No; no, Mr. Jairam
Ramesh is not saying 'no'. But only thing is o9 EN 2, U1 91 32 21 So, we will

continue up to 10 o'clock. Please make arrangements for dinner.

SHRI VIJAY GOEL : We will make arrangements for dinner for the hon. Members.
...(Interruptions)...

MR. CHAIRMAN: Another alternative is to reduce the time. ... (Interruptions)...

SHRI NEERAJ SHEKHAR: Yes, Sir. Reduce the time for today.
...(Interruptions)...

MR. CHAIRMAN: I am not talking about today, but the total time allotted to this.
...(Interruptions)... o9 gy g, T a2 Bl

s} fasra Mret: 981ed, S6T quISTaT Y 30T ©, 3T & St W gadr ©, S off
TISH AST-ATST YSgH X il

3ft TR1 PR e Tl R a2
s} fororar Miet: areT, aamRil &1 Tl .. (aE). .
st AR R et ST RSN L (FE).
(THE VICE-CHAIRMAN, SHRI TIRUCHI SIVA, in the Chair)
SHRI TAPAN KUMAR SEN: Now, please allow me to resume.

I, now, come to the announcements about the advancement of agriculture. The
Budget gave shocking and surprising news that the Government has already given one-
and-a-half times the cost of production for rabi-crops and, now, they have decided to
give it further for kharif crops. It is absolutely an untrue statement. In order to avoid
unparliamentary words, I have to say like that. It is absolutely an untrue statement. One
of the aspects was explained by Mr. Chidambaram. I am not going into that. I will just
place before you the official figures. In 2018-19, out of the rabi crops, in respect of wheat,
the cost plus fifty per cent of the production comes out to be I1884/- per quintal, but
MSP actually given was ¥ 1735/- per quintal; in respect of gram, cost plus fifty per cent
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comes to T 5,289 per quintal, actually announced was T 4,400 per quintal; in respect of
sunflower, cost plus fifty per cent comes out to ¥ 5,968.5; whereas, actually MSP given
was ¥ 4,100. These are official figures, not produced by my party. So, at least, let the
statement be withdrawn, if you don't do it. Please don't cheat the people; don't deceive the

people. It is very unfortunate.

So far as agricultural workers and rural poor are concerned, we have seen falling
income and increasing migration. But, nothing has been done in this Budget to address
that issue. There is no increase in ...which is a big relief to the rural people. There is no

increase in .... calculation. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Mr. Tapan Kumar Sen, you

have more speaker from your party.

SHRI TAPAN KUMAR SEN: Okay, Sir. We will take care of that. There is no
increase in MNREGA allocation. It stands still. I may thank you that at least you have
not further reduced it. You have reduced the allocation of National Health Mission, but,
in this, you have not reduced. Definitely, for that, at least, we can thank you. But,
similarly, I express my anxiety over not increasing the amount. What is the result? The
result is, the mandays created were going down despite efforts by many of the State
Governments. The State Governments' due on this account is T 4,880 crores. The State
Government, despite the difficulties, are administering the Scheme to give relief to their
people. Those ¥ 4,880 crores were in turn converted into pending unpaid wages for the
job done. Who are these people? TRIg @1, RTd foly TMAR AXHR & 3174 984 &

These people are made to work, but their payment is not made. So, this aspect needs to
be scriously considered by the Government. A lot of things have been talked about.
Employment generation - I must say it is a degeneration. About 70,00,000 jobs are
claimed to have been created by a special study which was passionately pleaded by hon.
Finance Minister in his Budget speech. On the base of so-called EPFO data, I think,

Mr. Chidambaram has already explained. I am not going into it. But I will go into your
official figures. If we go by your latest employment-unemployment survey figures, and
if we add together the job losses owing to closure and shutting down of the industries
throughout the country, the employment generation during 2014 onwards is, actually,
negative. Your employment-unemployment survey has shown that 3.46 lakh crore jobs
are produced in the eight labour-intensive sectors. It is an official statement. And, add to

this the job losses due to the closure of factories. Add the estimates made by different
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studies that IT firms themselves laid off 15,000 people, and in private telecom sector,

because of competition and dropping the revenue, 40,000 people lost their jobs. In the
manufacturing sector, there is a labour-supplying agency, Team Lease. The Government
is also taking casual and contract workers from the Team Lease. The Team Lease's
observation is that in the manufacturing sector, in the current year, the declining jobs
will be to the tune of 30 to 35 per cent as compared to previous year, where you are
discovering employment generation. But, on the plea of employment generation, you
are spending money. Harivanshji talked about a lot of bhrashtachar. Kindly go through
the figures. You claim that 3.46 lakh crore jobs have been created. Pradhan Mantri
Rozgar Protsahan Yojana claim that it has created 21 lakh new jobs. That Yojana was
announced in mid-2016. The 3.46 lakh crore jobs that I am talking is from 2015-16,
2016-17 and 2017-18. This Scheme was announced in mid-2016.

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Please conclude.

SHRI TAPAN KUMAR SEN: Sir, please give me two minutes. In 2016, it was
announced and they are claiming that 21 lakh new jobs were generated in 30,475
establishments under Pradhan Mantri Rozgar Protsahan Yojana. Which figure am I to rely
on? Kindly tell me. All these are from the respective Ministries and respective sources.
Shall we go by 3.46 lakh or shall we go by 21 lakh? Further alarming point is that this
Rozgar Protsahan Yojana was at that time implemented only in garments and apparel sector
by way of the Government bearing the burden of employer share of the EPF contribution
for the new jobs generated. Now the hon. Finance Minister is extending it to all sectors.
What has happened to lakhs of rupees? Around nine lakh crore of rupees are spent on
this garment-apparel sector itself for paying this. Where is it going? No employment is
generated. But the money is flowing from the Government Exchequer to the business
houses. It is also another way of transfer besides your direct-indirect tax mechanism,
besides your allowing and patronizing tax theft from the National Exchequer. It is another
way of transfer being articulated by this budgetary exercise to take out people's money,
extorted from the people, to benefit those one per cent who are now owner of 73 per cent

of the national wealth. It will go up to 75 per cent.
THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Thank you.

SHRI TAPAN KUMAR SEN: Just a few minutes. I am just going to conclude. 1

have almost completed.
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THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Please. Your Party time is

exhausted and you have exceeded the time.

SHRI TAPAN KUMAR SEN: Just completing. So, this is another thing. Sir, I must

quickly say, what the net result is.

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Conclude in one minute,

please.

SHRI TAPAN KUMAR SEN: Your general policy is making people poorer whatever
you claim in your different statements. Your Government officials are telling that out of
the total workforce in the country, 57 per cent are self-employed, and 69 per cent of these
self-employed are earning below T 7,500 a day. Your overall employment, more than
80 per cent, are earning below T 10,000 a day. Wherefrom the market will be created
or wherefrom the investment will be generated? That is why your Economic Survey is
talking about fall in investment and due to that there is decline in employment-generation.
This must be corrected. But your policy regime is making repressive labour law regime.
In the name of 'Ease of Doing Business', the labour's rights are being snatched and slavery
is being sought to be imposed; and in your Budget you have loudly declared that you are

going to introduce Fixed Term Employment.
THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Please conclude.

SHRI TAPAN KUMAR SEN: A few more sentences. By all this process, you are
making the people, who will be consumers, who will be going to market, who create
an effective demand, poorer; and that way you are doing a big disservice to the whole

prospect of our country.
THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Thank you.
SHRI TAPAN KUMAR SEN: So, this thing needs a complete course-correction.
THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Thank you.
SHRI TAPAN KUMAR SEN: I will just conclude. Two more points.

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Few more minutes! Now few

more sentences!
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SHRI TAPAN KUMAR SEN: Two sentences or three sentences. Two more
sentences. One, in this system also, the States are being subject to economic repression,
particularly, those which are led by the Opposition parties and gradually now the economic
repression— not paying their dues even in the matter of giving their food security share;
they are suffering a lot — is covering the boundary of economic repression to political
influence through your Centrally-controlled officials in different States. I don't like to take
the name. Which office is it? This must be corrected. Otherwise, you will be cultivating

serious unrest throughout the country.
[THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA) in the Chair]

The last point, you are so lavish in talking about expanding, rising in the rank in
the 'Ease of Doing Business.' In rising in the rank of 'Ease of Doing Business', you are
so lavish. But, unfortunately, and that too in a very unscrupulous manner, you prefer to
remain silent in the matter of your going down in the rank of 'Global Hunger Index.' In

Global Hunger Index, your rank has gone down. ...(7ime-bell rings)...
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please conclude.

SHRI TAPAN KUMAR SEN: Just a second. In respect of basic human development
parameters like maternal mortality rate, like infant malnutrition rate, death at child birth,
in all basic parameters of human development, you are going down and down. So, in
the Budget, course correction is required. The direction must change and this practice
of transferring from millions to a few must be reversed. ... (Interruptions)... The Finance

Minister must seriously consider this. Thank you, Sir.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Thank you. You
have taken up the time of both Members of your Party; so your time is over. Now, the
next speaker is Shri C.M. Ramesh.

SHRI C.M. RAMESH (Telangana): Sir,  wish to focus mainly onthe Andhra Pradesh
Re-organization Act. With your permission, I would like to speak in Telugu. Kindly make
arrangements for interpretation of the same. * Sir, if we look into history, in the year 1982,
Padma Shri Nandamuri Taraka Rama Rao felt that the pride of Telugu people was hurt and
subsequently he established Telugu Desam Party. In the next Assembly elections to the
State of Andhra Pradesh he won with thumping majority and Telugu Desam Party stayed
in power in the state of Andhra Pradesh for the next 20-25 years. Sir, the people of Andhra

*English Translation of the original speech delivered in Telugu.



The Union [8 February, 2018] Budget, 2018-19 615

Pradesh did not ask for the bifurcation of the State and we have all seen in which manner
the bifurcation of the State was done. Yesterday, Hon'ble Prime Minister mentioned the
episode of self pride and Shri N. Taraka Rama Rao in his speech in the Lok Sabha.

Sir, earlier we all witnessed how bifurcation of Andhra Pradesh was made both
in the Lok Sabha and the Rajya Sabha. That is a fact of the past. On that very day we
expressed our opinion that, the bifurcation of the State was being done against the wishes
of its people and it was being done with a political motive. Sir, the entire country knows
that the bifurcation of the State was done in order to keep Shri Chandrababu Naidu, away
from power in the State which was then having 42 Lok Sabha seats and moreover he was
winning accolades from all people in Delhi. The State of Andhra Pradesh was therefore
bifurcated and the Lok Sabha seats were reduced from 42 to 25 seats in order to politically

trouble Shri Chandrababu Naidu.

I'will give some examples to prove that the bifurcation was done irrationally. When
Andhra Pradesh was bifurcated the ratio of population in residuary State of Andhra
Pradesh and Telangana was 58 and 42 percentage respectively. But the revenue of the
respective States was reverse. Revenue from residuary State of Andhra Pradesh was
around 43 percent and the rest was from Telangana. Sir, the revenues should have been
divided in accordance to the population of the respective States but it was not done so
and injustice was done to Andhra Pradesh. Sir, let me tell you how injustice was done to
Andhra Pradesh through bifurcation. Andhra Pradesh had population of 58 per cent and
the revenue was 43 per cent. Assets were divided on location basis and debts were divided
on population basis. As Hyderabad was the Capital of the State, Telangana received more
assets and as it had less population it received less debt. On the contrary Andhra Pradesh's
debt was more and the ratio of debt of Andhra Pradesh and Telangana was 58 per cent and

42 per cent respectively. Power was divided on consumption basis.

Refund of taxes, population-wise, deferred tax collections, this has caused loss of
about ¥ 3,800 crores. Sir, if a person living in Andhra Pradesh has to pay tax for the
property he owns in Hyderabad, tax should be paid to Telangana as the property is in
Telangana; on the other hand refund of tax has to be borne by Andhra Pradesh as he is
residing in Andhra Pradesh. Because of this, Andhra Pradesh has incurred a loss of ¥ 3800
crores. Sir, if we consider Corporations, all the Corporations were located in Hyderabad.

This means all the assets now belong to Telangana.



616  The Union [RAJYA SABHA] Budget, 2018-19

[Shri C.M. Ramesh ]

Sir, during the time of bifurcation the then Leader of Opposition Shri Arun Jaitley
and present Hon'ble Chairman of Rajya Sabha Shri Venkiah Naidu who was in opposition
then, both felt that if Andhra Pradesh had to be bifurcated in a hasty manner it will face
serious problems in future. Moreover the deficit budget of the State was around 16,000
crores. In order to overcome all these problems, when the then Prime Minister, Shri
Manmohan Singh, made a statement recommending Special Category Status to Andhra
Pradesh both Shri Arun Jaitley and Shri Venkiah Naidu demanded that the Special
Category Status to the State should be granted for ten years instead of five years.

As Hyderabad is part of Telangana, Andhra Pradesh will incur huge losses and
people of Andhra Pradesh will suffer a lot. Keeping this in mind in order to avoid such
losses 19 points were listed in the Andhra Pradesh Reorganization Bill. Sir, all the points
which are to be implemented to the State of Andhra Pradesh are listed in the Andhra
Pradesh Reorganization Bill. The Bill was passed in Rajya Sabha. Sir, I will read out
briefly all these points for your kind reference. Special category Status, Resource gap
(i.e. revenue deficit), Polavaram project declared as National Project, formation of Vizag
Railway Zone, establishment of Greenfield Crude Oil Refinery Petro-chemical Complex,
financial assistance to capital 'Amravati', institutes of national importance, formation of
Dugarajapatnam Port at Nellore, increase of Assembly seats and delimitation, anomalies
in taxation matters, steel plant at my district, namely, Kadapa district, establishment of
Vizag-Chennai Industrial Corridor, Visakhapatnam and Vijayawada metro, rapid rail and
road connectivity to Amravati, development assistance to backward districts, payment of
power dues in DISCOM, Schedule IX Institutions and Schedule X Institutions, formation
of Greyhounds Training Centre in Andhra Pradesh.

Sir, all the above points are listed in the Andhra Pradesh Reorganization Bill
because, it was then felt that if all these are implemented, the State will be on par
with its neighboring States in the matters of finance and development. The Bill was
passed and it became an Act. Sir, per Capita Income of the State of Andhra Pradesh in
2012-13 was around eighty thousand rupees and because of the administrative capabilities
of our Chief Minister, Shri Chandrababu Naidu, it has become one lakh rupees now. If
we compare with other States of South India namely Telangana, Karnataka, Tamil Nadu
and Kerala, their per capita income is forty to fifty thousand rupees more than us. After
the bifurcation of Andhra Pradesh, the residuary State of Andhra Pradesh has no Capital
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and the urban population is very less. Sir, wherever the urban population is more for any
State, that State will have more opportunities to have more per capita income. On these
lines Andhra Pradesh lost its opportunity to have more per capita income since it has
less urban population. All the industries are concentrated in and around Hyderabad. Our
Hon'ble Chief Minister, Shri Chandra Babu Naidu, is meeting industrialists on a regular
basis and working hard to set up more and more industries in the State. Andhra Pradesh
is an agriculture based State and its Gross State Domestic Product (GSDP) is thirty one
per cent. Even today Andhra Pradesh stands first in regard to growth when compared to
other States in the country because other States were having a growth of two or three per
cent but the growth rate in Andhra Pradesh is about twenty per cent. Apart from this, the
State of Andhra Pradesh is suffering from deficit budget, less urban population and less

per capita income.

Sir, the State of Andhra Pradesh was bifurcated in an irrational process by the
Congress Party. Though the Bharatiya Janata Party supported the bifurcation then, we
thought that the Bharatiya Janata Party had demanded for all these points in the Andhra
Pradesh Reorganization Act and moreover the party might come to power at the Centre
after the next General Elections to the country and all these points mentioned in the
Andhra Pradesh Reorganization Act could therefore be accomplished. Keeping this in
mind the Telugu Desam Party in alliance with the Bharatiya Janata Party contested the
2014 Elections in the State. People of Andhra Pradesh too, thought that the Congress
Party had bifurcated the State in an irrational process and the Bharatiya Janata Party
had demanded to incorporate all these points in the Andhra Pradesh Reorganization Act
and at a time when Shri Narendra Modi might become the next Prime Minister of the
country, then all the points mentioned in the Act would be implemented. So, people of
Andhra Pradesh have voted for the TDP and BJP alliance and the Congress Party lost

even without securing deposits in the elections.

Sir, after the elections, the Telugu Desam Party formed the Government in the State
of Andhra Pradesh and our hon. Chief Minister Shri Chandra Babu Naidu, has till now
met the Hon'ble Prime Minister, Hon'ble Finance Minister, Hon'ble Home Minister and
Hon'ble Minister of Human Resource Development for nearly thirty times to request them
to implement all the nineteen points that were listed in the Andhra Pradesh Reorganization
Act. Sir, even after continuous efforts by our Hon'ble Chief Minister only a few were

implemented. Though, the Polavaram Project was declared as National Project and works
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are in progress there is no clarity yet regarding the course of action towards the completion

of project. Sir, people of Andhra Pradesh were having high hopes on implementation of
Special Category Status to the State. The present Central Government deferred grant of
Special Category Status to Andhra Pradesh giving excuses that it was not recommended
by the 14th Finance Commission. Sir, in the month of August, 2016 our Hon'ble Finance
Minister, Shri Arun Jaitley, and the then Minister of Urban Development, Shri Venkaiah
Naidu, announced that, as Special Category Status is not granted to Andhra Pradesh, a
Special Package having more benefits than Special Category Status will be given. Sir,
an entire year has passed after the statement for Special Package was made but nothing
had been allotted to the State. Yesterday, we were told that officers from both the Finance
Ministry and Andhra Pradesh Government were conducting meetings and trying to work
out for a probable outcome that can satisfy the needs of the State. But, we are not hopeful
regarding the outcome of the meetings. Sir, four long years have passed since the people
of Andhra Pradesh have voted for the coalition of BJP and TDP and brought them to
power with a hope that all the points listed in the Andhra Pradesh Reorganization Act
will be implemented. No other Chief Minister from any other State might have met the
Hon'ble Prime Minister and other Cabinet Ministers as many times as our Chief Minister
did. Sir, all the Members of Parliament from Telugu Desam Party met our Hon'ble Prime
Minister, Shri Narendra Modi, before he was leaving for Davos and also again after his

return from Davos and gave a representation to him but nothing concrete took place.

Sir, I once again bring to your kind notice that Andhra Pradesh is facing many
problems. It became a backward State and people of the State are looking toward us
for help. Sir, during the 2014 election campaign Shri Narendra Modi while talking in
Tirupathi assured that he would help the State in all means for building its Capital city.
But today, the entire scenario is reverse. We are no more hopeful that the State will receive
any help from the Centre and justice be delivered to the State and its people. In the recent
General Budget too, gross injustice has been done to Andhra Pradesh. We are left with no
time and this is the reason we are protesting in both the Houses of Parliament and outside
t00. We are very sorry for this but we are left with no other option. Sir, if we look into the
history once, we can clearly see what happens if the pride of Telugu people is hurt. We
saw it recently in the last elections to the State. Sir, the Congress Party was in power at
the Centre after the General Elections of 2004 and 2009 because the Congress Party won
33 Lok Sabha seats from Andhra Pradesh. Sir, the MPs and ML As who won from Andhra
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Pradesh for six to eight consecutive terms lost the 2014 elections without even securing
deposits. This is how people of Andhra Pradesh settled their scores with the Congress
Party. Sir, we do not want to face the same situation. We have been patient all through
the time, but now our patience was worn out and we will continue to protest till all the
points listed in the Andhra Pradesh Reorganization Act are fulfilled and we expect a clear

statement from the Centre in this regard at the earliest.

Sir, taking up each point individually, Special Category Status should be granted
to Andhra Pradesh, if not granted it will be gross injustice to the people of the State of
Andhra Pradesh. The deficit budget of the State should be taken care of by the Centre.
Railway Zone for Visakhapatnam should be sanctioned immediately without giving lame
excuses. Sir, I once again demand that the Railway Zone should be granted immediately
because people of Andhra Pradesh are losing their patience. Setting up of Petro Chemical
Unit in Kakinada. The Centre is asking fourteen per cent Internal Rate of Return (IRR)
if the plant has to be set up in Kakinada, whereas for the plant in Rajasthan the required
IRR is nine per cent only. This is not fair to ask different rates for different States. Sir,
through you I want to convey to the Government that we are feeling ashamed to tell
that we are in coalition with them and at the same time BJP has to realize that we are
feeling inconvenient because of all these things. Educational institutes were allotted
but establishment of two institutes are still pending. The present State Government has
provided the institutes with lands worth crores of rupees but for the infrastructure the
Centre is giving ten or twenty crore rupees as alms. These institutes are conducting
their classes in private rented buildings. Sir, if any institute has to gain reputation it will
take a minimum period of six years. But, if the infrastructure itself is taking six to ten
vears when will the institutes gain its reputation, when will the students be benefited
and what will be the standards of Education of such Institutes. Steel Plant was promised
to be set up in Kadapa District, the place where I come from. The Congress Party just
asked to see the feasibility report before setting up the Steel Plant. But, now Andhra
Pradesh is in troubles. We are ready to provide land, iron ore and water for this purpose,
so please set up the plant in whichever way possible. Another point is metro rail facility
in Visakhapatnam and Vijayawada cities. Metro projects were allocated to Karnataka,
Maharashtra and Gujarat but not to Andhra Pradesh even though it is promised and listed
in the Act. It is really unfair to have different laws for different States. Sir, through you
I would like to convey to the Government that Andhra Pradesh is a newly formed State

and there is urgent need for the metro to be set up in the State. It is clearly mentioned in
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the Act regarding the Dugarajapatnam Port and I request the Government to set up the

port at the earliest. In the same way all the nineteen points listed in the Andhra Pradesh
Reorganization Act have to be fulfilled. As far as deficit budget is concerned, Andhra
Pradesh is having sixteen thousand crores deficit budget and this was brought to the
notice of the Centre through Hon'ble Governor of Andhra Pradesh. Till date we received
three thousand nine hundred and fifty crore rupees only. So, I request the Government to

sanction the remaining amount at the earliest.

Sir, keeping these finance factors aside, an increase of Assembly seats and
delimitation in Andhra Pradesh can be done as they are not related to finance and it is
just a political decision. We are unable to understand why the present Government is not

doing anything but just holding everything.

Sir, through you, I request the Government that all the points that are listed in the
Andhra Pradesh Reorganization Act should be implemented at the earliest.

Andhra Pradesh is an agriculture based State. First time in the history of the country
interlinking of rivers has taken place in my State under the Chief Ministership of Shri
Chandrababu Naidu. River Godavari has been linked to River Krishna. In the same way
efforts are being taken up to link Godavari with River Penna. Sir, if all the points listed
in the Act are implemented, Andhra Pradesh will become a developed State. Moreover,
if Andhra Pradesh becomes a developed State, the Centre is going to be benefited as the

taxes will come to the Central Government only.

Sir, the Government should at least realize now that, when our Hon'ble Chicf
Minister is working with utmost dedication to make Andhra Pradesh as number one State
in the country and as a role model to the entire world, the Central Government is not hand
holding him or the State but are causing more inconvenience. The Congress Party has
earlier seen what happened to them when they did injustice to the State. They don't even
have a Councilor from their party in the State now. I request once again to implement all
the points that are listed in the Andhra Pradesh Reorganization Act in order to avoid the
situation that the Congress Party experienced earlier. I thank the Chair for giving me this
opportunity to speak in the House.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Thank you, Mr.
Ramesh. You have put your case very effectively. I think, the Government will take note

of this. Next speaker is Shri Rajaram.
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gfaen fra 15 2, < # a5 w1 =g b f5=@1 3o 19 31 BeieeE < e, @@
Y 3H ST B PR B fb S9! I Dftbfert $1 81 3 B, Rd weivar 7 armer
T2 &, 3 19 Ryefer iy IR WA 1?3116 aRIS &1 § SINY, <% aRs &1 <1f,
TqIPT < ST A 771 B I8 Wl & b T SAB! refil FH BT, TRER BT 57 R ff
AT fIaR 1 ATl

15y, TRET BT 919 Bl 2, JAwI BT I kil 21 AT A Ul BT a1a1 AT - |
PRIS AR Bl IR IR ATl 1 7T 2, BRIS a1 BISY, FoIRI & 4} 3119 SR 781 <
UIY &1 21 IR TS H W9 2007 H TARN] GRBR I I8 HAN ARG Sl IR T
B GEIH T 9191 A2 S WiF 4 sFsHR & Hiaer & dgd ol Rerae e, 9
Rerde™ & d8d backlog & A1 WX ST vacancies @rell off, S8 faey i arfirm
AT 3R Ui AT § TRAY, TS 3R Rt & 1e 21 g o1 ®) ARBR] bt o
BT B I51 AN ARG ST 7 IR <20 H a1 o1 § I wen arear § fé sa aoie §
9 geT f 70 g AT B TeRAT <7 BT 576 & - U8l g BRIs NN &I 57 o, 319
Y goTC | 70 A1 BT f51h 1 37 70 ARG ARN B1 64 AIGRat e ft? 919 g1 ol drl
BV I BNl & A AT 81 St 1§ AR 75 S 9w e g & 70 arg o e
T T 3T, B T BH 5o+ BIMI 13T HRT fb 70 <1 11T DY At et 5wl

SHd AW § AT 1 Ar8dl € {6 Wes IR A e weiey, § iR
SIS 1 ST aTed1 §, H 1 930 &I IS4 &1 a1 HRAT T8l g1 88 AN o1 d e
%,Wﬁﬁ%ﬂﬁair-conditioned%@ﬁ?ﬂ’c’ﬁﬂﬁﬁ%-ﬁﬂ?%ﬁﬁﬂqﬁﬂﬁﬁ
@t 9, air-conditioned @7 f&@e &1 o Aadd o, <ifdhd AiE 81 & A1 fHel ST 2
o # air-conditioned f&& # <19 &9 |1 STd € 3iR S 21 989 MM et & A1 el o T
ST © o &9 fereett 3 311 71Q &1 319 FSTREH 9 <t ST a1 foedt ff a9 9 wawr B,
72} FRRIT 21 "0 IR 31U 1 31U+ ST advertise T, 3mg Edt wr SRay, ar
ﬁrﬁw, IR A4 EIS) K EK\}S %\*', EK%’ I EK%’ brand ambassador &Y 3o hs ﬁvl?ﬂ,
S TR -THR 3T, HRIS] BT 9 gU olft1 S9H | e w12 # we-1 arsar § &
AR Hl TRBR o 959 FANT ArErEdd o 91 fHd IR R 3 de) @ T8 g8,
cfthd SBM 1 ARG 8 TR AHISH AT B Well b G- H ABTSHAT g B
v 3R B I ATANT & I8 I8 25 I 26 TR salary frer= ot 59 UdR g BT Y
HHTS BT TS 3R RISHRI BT AR fret 1211 safere & sy o &1 we= ared &,
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WRBR H BT ITedl g, [ 31T BIg Ao I1SY - Sl A1 31 8, A1 & G99 S1d
2, e TR ATl § 9 | BH ITBT $B output 1 Fdbel| 2019 H s by 4 FAE |
ST &1 9E1ed, gfd W U SR el diad arel €, sferg § STl % 81 dal §
Pac S 81 B & BBl g1 3§ S & q18 3MTqD A A AN g1 7 81 MY, AT
3o U 3 B {6 3 S i) IS goie § a9 €, SH6) sAHeR) |
implement BIY| &1 BRIS 7 HET, 3R 70 G 1T HY ISTIR O1 110 a1 89 998 {6
PTBT BT, TIATE |

THE VIDE CHAIRMAN (SHRI BHUBANESWAR KALIA) : Dr. Narendra
Jadhav; not present. Shri Rajeev Chandrasekhar.

SHRI RAJEEV CHANDRASEKHAR (Karnataka): Sir, thank you for letting me
speak on the Budget, 2018-19. It marks 11th time when I rise to speak on the Budget.

As is the norm, or as is not unusual, when a term is coming to an end, one tends to
flip through all his earlier speeches and words in the Parliament on the Budget. And I did
the same. And it turns out that I have been consistently arguing in all my speeches, right
from my first speech in Parliament on the Budget, 2008-09, for the need of cleaning up
governance and creating opportunities for all in our country. Let me just quote two quotes
from my 2008-09 speech. I said then and I quote, "I support a strategy to use growth as
a primary way to ensure that the pressing problems of poverty and despair are addressed
and eradicated in the shortest possible time. I support the model of entreprencurial-led
growth and efficiency in our economy." There was another quote in that speech, and I
just want to bring to your attention that I was a new MP and I was brand new to politics.
I said then, "As we all agree that the poor and the impoverished don't remain poor and
impoverished through generations because they want to or that they don't try hard enough
to break out of their vicious cycle of despair and hopelessness. It's just that they don't
have the institutional support that gives them a fair chance to use their skills, hard work
and intelligence to change their lives. I believe, Sir, that our approach to this inclusive
growth objective should be one of providing these millions of Indians a brand new fully-
integrated infrastructure of opportunities — I called it infrastructure of opportunities.
This framework and infrastructure must be integrated and must contain health, education,
skill development, credit and finance, security solutions." Sir, this is what I said as a brand
new MP in 2008-09 being completely new to politics. So, if an MP like me could see this
after just one year in Parliament, can you imagine, Sir, how would any right-thinking
citizen forgive those who have been in Government for over six decades for allowing
these problems to continue? So, Sir, it is clear that people wanted a break from this six
decade of status quo approach and wanted a change. It is this change that Prime Minister

Narendra Modi's Government represents — no small effort because of the entrenched
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vested interests that have huge stakes in the status quo — explaining also why as an

Independent MP, 1 chose to support and endorse Prime Minister, Narendra Modi, in
2013.

Sir, I have heard my senior colleague, Mr. Chidambaram, who was at the steering
wheel of the spectacular implosion of the Indian economy in the second term of the UPA.
There was a saying by a leader in the Congress that emerged during the coal scam. He
said that public memory was short. It is a famous quote. I can assure Mr. Chidambaram.
He is not here in the House, but through Mr. Jairam, maybe, I can pass that message that
the public memory is not short. For those who have forgotten, there are many including

me who will ensure that they are reminded.

So, let us look back at the real picture in May, 2014. The Narendra Modi Government
took office at the back of an economy that was inarguably left in tatters. There was a broken
banking system due to NPAs; there was shattered investor confidence due to corruption
and scams and years of profligate spending that had created a fiscal crisis; symptoms
were visible — 12 quarters of successive GDP decline, 24 quarters of rising inflation;
record Current Account Deficit, fiscal profligacy, Gross Capital Formation falling below
30 per cent, etc. etc. The inflation legacy of the UPA was particularly cruel to the poor. 1
would use a quote, which I used, of RBI Governor, Y.V. Reddy, in 2008-09, and I quote,
"Fighting inflation was a bigger priority than growth because spiralling prices hammered
the poor immediately while the benefits of economic expansion took time to trickle down
to the poor." Sir, this was the time, when 11 corporate groups accounted for more than 90
per cent of the banking systems net worth and borrowings — unprecedented concentration

of risk in our financial system. I was the first one to point this out in Parliament in 2011.

So, Sir, now, let us come back to where we are today. Over the last four years, GDP
has grown; per capita income has increased; FDI flows over the last three years have
steadily increased with 2016-17 recording 60 billion dollars; foreign exchange reserves
have crossed 400 billion dollars; inflation has moderated; and Government finances are
following a roadmap of fiscal discipline after years of reckless profligacy. Sir, decades
of crony capitalism and piggy-banking on public sector banks have come to an end. A
battle against corruption is underway; ease of making investments and doing business has
increased; medium to long term investor confidence is at a high. The World Bank, Sir,

has stated that private investment in India is expected to grow by 8.8 per cent in 2018-
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19 to overtake private consumption growth of 7.4 per cent. The curse of bad debts and
brazen culture of unaccountable corporate borrowers has been given a burial with the
new insolvency and bankruptcy law. The days of borrowers enjoying while companies

imploded and employees went unpaid are a thing of the past.

Sir, in the 2008-09 Budget speech of mine — I am sorry to keep repeating this it is
more to please myself that I am doing this — I said this. I said, "True inclusive growth is
essential for us to bring out of misery and despair the millions of Indians who are seeing
this economic miracle and growth story of India pass them by." With over 30 crore DY
accounts and the subsidy and benefit transfer system slowly and surely gaining ground,
this dream of mine in 2008-2009 is being fulfilled by the Narendra Modi Government in
2018-2019.

Sir, for my colleagues, for example, in the Left, who keep talking about allocations,
I wish to point out that inclusive growth is not just about profligate spending. It is also
about an architecture that ensures non-leaky spending. That is what this Government is
doing with JDY and Direct Benefit Transfer.

Sir, I would just quickly touch on these two reforms of GST and demonetisation.
I think, we can expect that some political parties have a problem with demonetisation
for reasons that they have heavily invested in the overall cash economy and the overall
dependence on cash for their politics but on GST, Sir, I find the criticism of GST by my
colleagues in the Congress the height of political hypocrisy to put it mildly. So, to refer to
GST as the 'Gabbar Singh Tax', I think, is politics at play of the worst kind.

Mr. Chidambaram Sir, has repeated this multiple times in Parliament that he believes
that indirect taxes are regressive. He has said this even when he was Finance Minister
but he did very little about fixing this asymmetry. He knows very well so does anybody
who has understood GST that GST expands the compliance and the indirect tax base
and is the gateway to finally expanding the direct tax base. GST, Sir, is a good tax. It is
a good tax because it makes small businesses much more competitive. It improves the
cost of compliance for small businesses. Therefore, today, for GST to be characterised as
a villain is really about putting politics before smart economics. So, I would request the
Congress and my colleagues who criticise GST to not let the political cycle disrupt the

economic cycle.

Sir, let me end by just making two requests to the Finance Minister. One is on

behalf of the veterans and people in the armed forces. The One Rank One Pension has
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7.00 p.m.
been to a large extent implemented by this Government after forty-two years of neglect

by successive Governments. There is a set of issues that are pending with the one man
committee. I would urge the Finance Minister to accelerate and expedite the findings of

the one man committee so also the Seventh Pay Commission Anomalies Committee.

Sir, let me touch upon, before ending, something about Digital India. It is twenty-
five years ago that I was amongst the first entrepreneurs to sign up the first private sector
telecom license of this country. A whole industry has emerged in those twenty-five years.
I was honoured to be a prime mover in the important and difficult building years of
the telecom sector. The sector has created jobs, multi billion dollars of FDI and creates
revenues of thousands of crores to the Government. It is a vibrant example of success
of private infrastructure and investment. But, Sir, the last real comprehensive telecom
policy was in 1999 under Atalji's Government. Today, the internet and technology are fast
changing the landscape of our lives, economy and business. The ICT sector represents
great opportunity for our nation to emerge as a global innovation super power and unleash
the next wave of investments and jobs. I would urge the Government to create a new
National Telecom and Technology Policy to mark this the 25th year of opening of the

telecom sector. A good policy could really boost the economy even further.

Sir, let me end by saying this — I just need two more minutes to end — the path that
the Narendra Modi Government has set the country's economy on is a good solid path. It
is slowly and surely transforming decades of legacy vested interests. It is bringing in the
faith and confidence in Government back amongst those who had long been forgotten by
in the Government. It is truly giving a voice and power to those who have been shut out
from Government for decades. Dr. Manmohan Singh's Government's President's Address
in 2009 said, "The dreary sand of dead habit must be left behind." The people of India
listened and voted Shri Narendra Modi to govern to effect precisely this.

Since Shri Chidambaram referred to the current CEA, Chief Economic Advisor and

Economic Survey many times in his speech, let me refer back to him...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Your time is over.
«.(Time-bell rings)...

SHRI RAJEEV CHANDRASEKHAR: One minute, Sir. I will just end. Let me refer
to him what his CEA, Chief Economic Advisor said in 2011 which I quoted in that year's
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Budget speech and I quote, "For India to develop faster and do better as an economy, it is
important to foster a culture of honesty and trustworthiness. To cut down on corruption,
we have to design policies in such a way that there is no incentive for enforcers of law
to cheat." I wish that his Government had heeded that advice because this Government

certainly does. Thank you, Sir. Jai Hind.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Now, the next
speaker is Shri V. Vijayasai Reddy; not present. Now, Shri Jairam Ramesh.

SHRI JAIRAM RAMESH: Sir, there is no Cabinet Minister. ... (Interruptions)...
Can I speak tomorrow? I am very tired, literally very tired.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): No, we all have
agreed that the House will run up to 8'o clock.

SHRI JAIRAM RAMESH: Okay, I will speak.

SHRI VIJAY GOEL: He can speak tomorrow. There is no problem. The next

speaker is there.
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Let him speak.

SHRIJAIRAM RAMESH: Sir, I rise to speak on a most unusual Budget. There have
been many unusual Budgets in the past. The 1957 Budget of Shri T.T. Krishnamachari
was an unusual Budget, it was a landmark Budget. The 1985 Budget of Shri V.P. Singh
was an unusual Budget, it was a landmark Budget. The 1991 Budget of Dr. Manmohan
Singh was the most unusual Budget, it was a landmark Budget. The 1997 Budget of
Shri P. Chidambaram was also unusual and historic. The 2000 Budget of Shri Yashwant
Sinha who unfortunately now is persona non grata with the BJP was also an unusual
and historic Budget. Sir, the 2018 Budget is also an unusual and historic Budget. Why?
Because it is the first Budget since 1948, since Shri R.K. Shanmukham Chetty presented
Independent India's first Budget; this Budget is the first Budget after the presentation
of which the Prime Minister comes on a delayed live telecast for almost half-an-hour to
demystify, to decode and to explain the Budget. Normally, after the Budget is presented,

the Prime Minister usually congratulates the Finance Minister and says...
2ft AERTST SINT: 3179 7S TRERT STl J2 B ... (FGHTH)....
oft STaRTH A G Sier ST I ST AT 21 .. (agET). ..
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THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please, order in the

House. ...(Interruptions)...

SHRI JAIRAM RAMESH: Normally, after every Budget, the Prime Minister

congratulates. ... (Interruptions)...
sfY FrERTST SN 3N TS TRERT T1 7 2 (T, .

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please be seated.
...(Interruptions)... CERSIEN

sft SR T A9 B AT T8 B g1 79 A% 99 g .. @agm)... Sir,

what is this?

Syauree (sht yaavaR Siferan): ¥8 S 1 €, 3177 95 Sl Please sit down.

...(Interruptions)...
st Sra=T < yere w2 LAY, R g b A2 L (aE). .
sft FRST FER: TR, SRR A disturb BT, AT House adjourn BRI ... (RGETH). ..
3ft TiBHTS T, TS (ORI Ul HIWI A, IS H Al .. (FFET). ..
3ft ST e IR, I 9 AT 82

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please sit down.
...(Interruptions)... Please go to your seats. ...(Interrupfions)... 95 W19 Please be seated.
...(Interruptions)... Thank you.

f} SR @ IR, 89 v 550 Sft B BIs AT 981 B H Bdo I vl fh
goIc P 91 TSl IR 7§31 1.1, TR 31U 3R Ioic b7 W IRy fom 39 fasft o
3NTEATET & B ... (FFET).... S DDA B, 98 4 Bal 2

Syauree (3ht yEmaR Fiferan): 5 ST House BT aa SIRTUI .. (T@eT). .

Please go to your seats. ...(Inferruptions)... Don't come to the Well. ...(Interruptions)...

Please go to your seats. ... (Interruptions)...
SHRI JAIRAM RAMESH: Sir, ... (Interruptions)...

Suauregs (3ft yaReaR wiferan): MU AN I8 ST ..(FEEH).... Please go to
your seats. ...(Interruptions)... Please...(Interruptions)... SS9 3TU®] AT 9l BT HIbl
e, 99 91t ARl ...(ae)... 3MUST qie BT |ibT &A1 SIe| .. (FaET). .

Please go to your seats. ... (Interruptions)... Please carry on. ...(Interruptions)...
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SHRI JAIRAM RAMESH: Sir, if I am going to be disturbed, I am not going to
speak. ARG, A1 @1 FEl 22 H Ryt 98 wer € f& a9ic & 915 ugell IR e w#:f
A W AT AR goC BT WG A1 L (@agH)... #H T By TAd B2
..(FILT).... IE AN EDIDA Bl ... (FIH). ..

SHRI TAPAN KUMAR SEN: Sir, will they dictate him? ...Interruptions)...
Will they dictate? Goyalji, please contain ...(Interruptions)... Please contain your fleet.

...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Mr. Minister.

...(Interruptions)...

SHRI TAPAN KUMAR SEN: Everybody is free to speak their mind
here. ...(Interruptions)... Nobody can..(Interruptions)... You cannot dictate.

...(Interruptions)...

IUHTEIE ($ YaRTaR Hiferar): 3T AT 98 SIY, §S 1Y) ... (). .. Please
go to your seats ...(SIFETT)... 3T AT IS SIYI ... (AAEL).... MY AT I8 SIIY, T2
el BTG Ul HAT TS .. (AFET). .. 3T ART 48 S ... (RFET). .. Please go to
your seats. ...(SIET)... MY I8 WAV ...(GLT)... ST AMYDH! JlbT frewm, a9 91

STl ... (aem). ..

The House is adjourned for ten minutes.

The House then adjourned at seven minutes
past seven of the clock.

The House reassembled at seventeen minutes

past seven of the clock,
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA) in the Chair.

THE VICE-CHAIRMAN ( SHRI BHUBANESWAR KALITA): I request all the
Members to keep the House in order; and allow every speaker to speak his or her views.

Now, Shri Jairam Ramesh, he has just started his speech. He can continue.

SHRIJAIRAM RAMESH: Sir, I had just started. There are different ways of looking
at the Budget. You can look at the Budget, compare it with the Economic Survey that
comes a day or two before the Budget; and my senior colleague, Shri Chidambaram did
that. You can look at the Budget from the point of view what you expect from the Budget
and judge the Budget. I will not do that. What I will do is to take the Finance Minister's
statements in the Budget and ask the questions: Are they reasonable? Are they credible?
Are they factual? So, I am going to judge the Budget and speak on the Budget, not by my
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criteria but by the Finance Minister's criteria. I want to start with three big promises that

are there in the Budget, Agriculture, Health and Employment. I want to take each of these
three, and finally I want to say something on the economic situation. Sir, before 2014 Lok

Sabha elections, the BJP Manifesto said the following:—

" Agriculture is the engine of India's economic growth and the largest employer. BJP
commits highest priority to agricultural growth, increase in farmers' income and
rural development." This is on page 27 of the 2014 Manifesto. "BJP will take steps
to enhance the profitability in agriculture by ensuring minimum 50 per cent profit
over the cost of production." This is the BJP promise, made in April, 2014 — 50
per cent profit over the cost of production. On 27th of May, the new Government
took over. I will not say 'Prime Minister took over' because then they would get very
upset. The word 'Prime Minister' irritates them! The new Government took over
and on the 6th of February, 2015, just nine months after the new Government took
over, an affidavit was filed in the Supreme Court in the matter Consortium of Indian
Farmers Association — which is the Petitioner — versus Union of India, who is
the Respondent. Sir, this affidavit would not have been filed without the approval
of the Minister concerned, who is the Agriculture Minister. It would not have been
filed without the approval of the Finance Minister as well. What does this affidavit
say? On the 6th of February, 2015, nine months after making the promise that MSP
would be 50 per cent profit over the cost of production, this is what para no. 4 of the
affidavit said — "It is reiterated that MSP is recommended by CACP — which is the
Commission of Agricultural Costs and Prices — on objective criteria considering
variety of relevant factors. Hence, prescribing an increase of, at least, 50 per cent
on costs may distort the market. A mechanical linkage between MSP and cost of

production may be counterproductive in some cases."

Sir, this is not what I am saying; this is not what the Congress Party is saying.
This is what the BJP Government's affidavit in the Supreme Court on the 6th of
February, 2015 says, that MSP 50 per cent profit over the cost of production is
unrealistic and is not possible to be given. This was said in 2015. Now, Sir, in 2018, the
Finance Minister grandly announces in the Budget that MSP would be set at 50 per cent
profit over the cost of production. There was a big change of mind from February, 2015,
when they told the Supreme Court 'we can't do it' to the 1st of February, 2018, when

they said 'we would do it'. Now, the Finance Minister has been very careful. He does
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not say what the cost of production is. He has left that completely open. And we know
—Mr. Chidambaram said this and by now, over the last eight-nine days, every
newspaper has been carrying articles — Dr. Ashok Gulati, who is India's most eminent
Agricultural Economist, has written a number of articles. I mention his name
particularly because he seems to be a favourite of the people who advise the Prime
Minister. Now, in one of Dr. Ashok Gulati's articles in the Indian Express, on the 2nd of
January, 2018, he had said, "India requires a TOP Budget". And, what is TOP? It is
tomato, onion, potato. The Prime Minister goes to Bengaluru a few days ago, on the 4th
of February and says, "I ¥sic TOP §9iC 2" So, Dr. Ashok Gulati is probably read by
people in the Prime Minister's establishment.

Sir, there are three costs. One is A2, which is what the farmer pays for fertilizer,

pesticide, seed and manure.

There is A2 plus FL, which is family labour and there is comprehensive cost, and
C2, which is the cost imputed value of land, imputed value of labour and imputed value

of capital.

Sir, I have to disappoint the Finance Minister because if you look at all the 23 crops
for which the MSP is set by the CACP, in 2013-14, which is the last financial year of the
UPA Government, if you look at the MSP for wheat, it was 106 per cent of MSP; not 50
per cent, but 106 per cent. That means, more than double the MSP. You look at gram.
The MSP was 75 per cent over the MSP, not 50 per cent. You look at lentil, it was 64 per
cent. Look at rapeseed mustard, it was 133 per cent. Sir, for all major rabi crops in the last
financial year of the UPA Government, MSP was already well over 50 per cent over the

cost of production.

What is the Finance Minister promising? I can understand that he is promising for
kharif. Look at the situation for kharif. In the case of kharif, the last year of the UPA
Government, 2013-14, the MSP for common variety of paddy was 36 per cent over the

cost of production.

We were getting to 50, but we were 36, not a very big gap! Look at bajra. It was 63
per cent over the cost of production. Look at soyabean; it was 48 per cent over the cost of

production. Look at cotton, it was 61 per cent over the cost of production.

Sir, the moral of the story is very simple. Numbers available with the CACP, which
is a Government body, under the Ministry of Agriculture, they show that for all rabi
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crops, in 2013-14, what the BJP is promising had already been accomplished by the UPA
Government. For major kharif crops, barring the common variety of paddy, as I gave the
example, in most of the major crops, the MSP was already 50 per cent over the cost of

production.

Of course, my senior colleague called this Jumla Number One, but it is certainly true
that this promise of the Finance Minister is vastly exaggerated and does grave disservice
to economic facts which show that the UPA Government in 2013-14 had already achieved

that 50 per cent norm.

Sir, for the first three years of this Government, we heard long sermons as to how
increasing MSP adds to inflation. Now, as elections come closer, the Finance Minister
says that MSP is necessary for curing agricultural distress. Sir, some time or the other,
Finance Ministers do wake up to reality. I am glad, this Finance Minister has woken up
to the MSP reality and has abandoned the theology that higher MSP means higher
inflation! Higher MSP leads to rural prosperity, of course, you have to assure that MSP
is actually received by all the farmers. Announcing MSP is one thing and farmers
getting MSP is another. I am not going into that because if I get into that, the argument
from there will be 60 el & foTT 1 3y <1 & &, 1 U= F=1 fham? So, I don't want to
get into that. But all I want to say is that on this MSP promise, the Government goes to
the Supreme Court and says 50 per cent over cost of production is not possible and
changes its mind. I would like the hon. Finance Minister to take the House into
confidence and tell us what forced him to change his mind from February 2015 to
February 2018. Sir, let me now turn, just as my TDP friends have come into the Well, to
the second issue. ...(Interruptions)... The second good idea in the Budget, and the
Health Minister is present here, I am very happy that he is present because the second
big announcement is related to the National Health Protection Scheme.

...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): No slogans,
please. ...(Interruptions)... No slogans, please. Mr. Ramesh, you can carry on.

...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, I also want justice. ...(Interruptions)... 1 also want

justice. ... (Interruptions)...Sir, I also want justice. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): No slogans, please.
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...(Interruptions)... Please go to your seats. ... (Interruptions)... We have heard about it and
the Government will look after it and take notice of this. ... (Interruptions)... Please go to

your seats. ...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, I want justice. ...(Interruptions)... 1 cannot hear
myself. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): You continue; I am

hearing you. ...(Interruptions)...

SHRI TK. RANGARAJAN (Tamil Nadu): You control them, Sir.
...(Interruptions)...

THE VICE-CHAIRMAN (SHRIBHUBANESWAR KALITA): Mr. Ramesh, please
carry on, otherwise I will have to call the next speaker.

SHRI JAIRAM RAMESH: I cannot hear. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): The House is

adjourned for ten minutes.

The House then adjourned at thirty-five minutes past seven of the clock.
The House reassembled at forty-four minutes past seven of the clock,
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA) in the Chair.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Shri Jairam

Ramesh, please continue.

SHRI JAIRAM RAMESH: Sir, before the break, I was saying that the Finance
Minister has not told us in the Budget. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please continue.

...(Interruptions)...
SHRI JAIRAM RAMESH: Sir, I can't hear. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please continue

with your speech, Mr. Ramesh. ... (Inferruptions)...

SHRI NEERAJ SHEKHAR: Sir, Mr. CM. Ramesh is a part of NDA.
...(Interruptions)... He has already spoken. ... (Interruptions)...
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SHRI JAIRAM RAMESH: Sir, I want justice. ...(Interruptions)... 1 need your

protection. ... (Interruptions)...
sf ARt R wEIey, L (FaT). .

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please continue

with your speech. ... (Interruptions)...
SHRI JAIRAM RAMESH: Sir, I cannot hear anything. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): You don't have to

listen to them. I will hear you. Please continue with your speech. ... (Interruptions)...

SHRIMATI RENUKA CHOWDHURY: Sir, how can he speak like this?
...(Interruptions)... We are not obliged to speak in the din. ... (Interruptions)...

SHRI JAIRAM RAMESH: Sir, you ask them to go to their seats.

...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please, go to your

seats. ... (Interruptions)... Please, listen to him. ... (Interruptions)...

SHRI SUKHENDU SEKHAR RAY (West Bengal): Sir, I have a suggestion to
make.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please, listen to
him. ... (Interruptions)...

SHRI SUKHENDU SEKHAR RAY : Sir, my suggestion is this. They are agitating
and demanding that alliance dharma should be followed and the promises given should
be fulfilled. Someone from the Government should respond to that and, thereafter, the
House can continue as usual. Let the Government respond, because they are partner of
NDA. They are asking to follow the alliance dharma. The placard says, 'Follow alliance

dharma.'

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): One minute. The
Minister of Parliamentary Affairs wants to respond. ...(Interruptions)... Please be seated.

...(Interruptions)...

sft frorg et wRiEE, . (@), . 9 Sf, 59 a1 91 gA Al L (@EE). .
JoBcer Sff, A 91 A1 g iy ...(FAgT)... It is the response of the Government.

...(Interruptions)...
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A, H a5 FHSIT P TS AR 519 I8 URT SOl A1, T9 W1 TR a¥% A IT Bl
1 o fop fat =0 519 SoTe & HUR YT STa1d <3, 99 61 S grievances & a1 o1 Y
qe B, ITH] AT ISP A a1 S| a1 § wwerd g & wifs g9 ...@aem)...
39 G <IRTTI ... (FET).... T Fifh I TS FUT H BT AT, SAIAY el 50 AT H
o1 = 51T STaT9 <711 3R A W 7 8, 1S9 91€ ST S e, 9 9 9 g,
HEH 301 Fdd &l ...(FIEH)...

sft gig foar: wg1e, FR1 7S point of order 2l ...(gHT)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please be scated.

...(Interruptions)...
SHRI PRAMOD TIWARI: Sir, I am on a point of order. ... (Inferruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please be scated.
...(Interruptions)... One minute. He has a point of order. ...(Interruptions)... Please be

seated. ... (Interruptions)... Under what rule?

SHRI PRAMOD TIWARI: Sir, it is under Rules of Procedure and Conduct of
Business in the Rajya Sabha. ...(Interruptions)... My point of order is on the
conventions and traditions of the House. ... (Interruptions)... Sir, tradition of the House
is this f&5 3177 BTSH TG I BN, 9 BT IS H B IT URFR] B, IT SIS & AT
T &7 H UF 91 Fe aredn g rvi-anft Mre |red 3 wEl {5 gne gag arger fearen
% 89 19 goTC WR dell, 1 STPT grievances 1 SEH satisfy B| T, Foic A WY FAT
21 U AHR 7 ST AT f3am o1 ofR o3 o1 <2 off, TiSiv WRar 7 591 * faan 2
(I, 396 @ * fhar {1 ...(FGL)... Point of order I8 ¥ fb 3@
grievances 2, 31! o R € ...(IHTH)....

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): What is your point

of order? ... (Interruptions)...

sft y1g foat: 95 O 981 udc 81 g@1 21 ...(FaE)... 781, 17 point of order
Rt 51 21 21 59 IR § U SforT ArEar gl ... ().

SHRI VIJAY GOEL: Sir, there is no point of order. ...(Interruptions)... This is no

point of order. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): You have made

your point. Now, Mr. Rangarajan. ... (Interruptions)...

*Expunged as ordered by the Chair.
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SHRI PRAMOD TIWARI: Sir, let me conclude. ...(Interruptions)... I1 AV I AR
AN B ....(FELH)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): What is your point

of order? ... (Interruptions)...
sft gte foramdt: weYey, sy A9 919 A1 A ARl .. (aET). .

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): What is your point?
...(Interruptions)... Thank you. Now, Mr. TK. Rangarajan. ... Interruptions)...

sft oYg fardt: weiew, § Snmus! 5 B @M ) ...(FaE).... A1 91 59 aRI e
B 3T By 6 ol Hiew W MY, B8 in order &Y, =T AMYH! GlaR &, S ATAA

A5 Sfl B FaTer on, 39 8 5961 gerd Fb1fery, S8 SRl .. (@aE™)... 519
TP BT TSR A T B, A STORT T S B4 Il AHT £2 ... (TIET). ..

SHRIT.K. RANGARAJAN: Sir, we wantadebate and discussion. ... (Interruptions)...
I think, if there is no disruption, we can have a healthy debate. ... (Inferruptions)... I request
the ruling party, NDA leaders, to guide them. Otherwise, you can't have any discussion.
...(Interruptions)... You can't have any discussion means you can adjourn the House.

...(Interruptions)... They are your partners. They are your Ministers. ... (Interruptions)...

g waree e w0 it gere SeRey): STawems W, e E
...(AYT)... 1 think, Shri Vijay Goel, the Minister of State in the Ministry of
Parliamentary Affairs, has made it very clear and we have also requested them that
when the Finance Minister speaks in this House — he has very clearly assured — all
their issues will be addressed, and @ 11 ¥} solution <, IHF ol ... (=aem)...

st yig forardt: weIey .. (au). .

sPumecaS®R:  HATUG AUIRER|  ...(FFEM)... ShriJairamRameshwas
speaking peacefully and everybody was listening. So, blame game g1 2l (T,
STIRTH 9T S a0 9 9 el <AfehT fasedt 7 21 et 21 ... (caaem)....

sfiwrcht Yo wterd): v 7 €, VAR e T B L (FFETH). ..

3ft geTer TEARER: s A Ml TIR TTSH BT G B IG1 T2 &, T TH D!
FE Y2 € b oo o @ # {2 So E, 1 og | | SHST solution BRI
...(FALT).... TSl 3D AU ... (FEET). .

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): T have allowed
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Members to speak. ...(Interruptions)... 1 have requested Mr. Jairam Ramesh to continue

his speech. ... (Interruptions)...
SHRI JAIRAM RAMESH: How can I speak, Sir? ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): I also allowed the
point of order raised by other Members. But I don't see any solution. ... (Interruptions)...

So, I adjourn the House for 15 minutes.

The House then adjourned at fifty-two minutes

past seven of the clock.

The House re-assembled at seven minutes

past eight of the clock,
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA) in the Chair.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Hon. Members, I
have an important announcement to make. So, please go to your seats. Please everybody

resume your seats.

Since the House might go on till late, and it is already very late, dinner for the
Members will be available from 8.20 p.m. onwards at the snack bar and in the Central
Hall. So, after 8.20 p.m., you can go and have your dinner. But, the discussion will
continue. ...(Interruptions)... Neerajji, please sit down. ...(Interruptions)... 1 request all
of you to observe discipline and maintain order. I also request all the hon. Members
who are standing here to go to their respective seats. ... (Interruptions)... We must follow
the rules. I request the hon. Members to resume their seats and put your posters down.

...(Interruptions)... Mr. Jairam Ramesh, please continue your speech. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRIBHUBANESWAR KALITA): Mr. Jairam Ramesh,
please speak. ... (Interruptions)...

SHRI JAIRAM RAMESH: Sir, in the Budget. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Hon. Members,
please go back to your seats. Please maintain order in the House. If they are going back,
you are not going. ...(Interruptions)... So, I will have to take action. ... Interruptions)...

Please go back to your seats. ... (Interruptions)... Mr. Ramesh, please continue.
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SHRI JAIRAM RAMESH: Sir, | am trying. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRIBHUBANESWAR KALITA): I will have to call the
next speaker then. ... (Interruptions)... Shall 1 call the next speaker? ... (Interruptions)...

SHRI JAIRAM RAMESH: Sir, that is unfair. I am trying my best to speak.

...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Yes, Mr. Minister.

sft faer Mge: W=, § 9eT W HBA1 9181 § {6 59 H 361 b VBT g 3N A e
T T2 & 3R 3 oft 7 v <2 E, A 5 3R 39 H a1 Beh X A (A, L d
AT AT B ... (FFET)... I S Ared 81 STIRM Y S .. (FFEH)... 399 Bls
AT 781 21 ...(FFT)... Tel-Tel, ST BIs b ! USdll ...(SFE). .. STd! 3=
et 21 ...(Ha)... 919 SR A S e =@red €, O 39 3961 Fl f$wed o
IR E? ..(TT). . JATUH 3R ST T Beb 22 ... (FALT)... AT 3R S F1 B 872
....(ITETT).... STIRTH AT SH ST 918 T8 &, 319 Sd] f$Fd B W@ &l ....(FaeM)...

SHRI SUKHENDU SEKHAR RAY: Sir, adjourn the House. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRIBHUBANESWAR KALITA): Mr. Jairam Ramesh,

have you finished your speech? ... (Inferruptions)...
SHRI JAIRAM RAMESH: No, Sir. I have not spoken. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRIBHUBANESWAR KALITA): So, please continue.
...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, how can I continue? ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please continue.
Otherwise I will have to call the next speaker. ...(Inferruptions)...

SHRI JAIRAM RAMESH: Sir, how can I continue? I can't hear you.

...(Interruptions)... How can I continue in the din? ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): I will have to call
the next speaker. ... (Inferruptions)... If you don't want to continue, resume your seat. Let

me call the next speaker. ... (Inferrupfions)...
SHRI JAIRAM RAMESH: Sir, [ want to continue. ... (Interruptions)...

SHRI TAPAN KUMAR SEN: Sir, he wants to speak. ...(Interruptions)...
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THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): If you don't
continue, I would call the next speaker. ... (Inferruptions)...

SHRI JAIRAM RAMESH: Sir, I want to speak, but I am being prevented from
speaking. ...(Interruptions)... 1 want to speak. Y, ¥ gleT ared gl ...(FFHT).... ¥
ST ATEAT ... (FAL)....

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Thank you very
much. Let me call the next speaker; Shri Mahesh Poddar. ... (Interruptions)...

SHRI JAIRAM RAMESH: Sir, what is this? ... (Interruptions)... 1 did not say I don't

want to speak. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Then you may

continue. Otherwise I will have to call the next speaker. ... (Interruptions)...
SHRI JAIRAM RAMESH: Sir, I want to speak. ... (Interruptions)...
SHRI VIJAY GOEL.: Sir, he wants to speak. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Then you may
continue, Mr. Jairam Ramesh. ... (Interruptions)... If you do not go back to your seats, I

will have to name you. ...(Interruptions)...

SHRI SUKHENDU SEKHAR RAY: Sir, either ensure order in the House or adjourn

the House. ... (Interruptions)...
SHRI TAPAN KUMAR SEN: Sir, either bring order or adjourn. ... (Interruptions)...

SHRI SUKHENDU SEKHAR RAY: Sir, no one can speak in the din. Adjourn the
House. ... (Interruptions)... What is going on? ... (Interruptions)...

SHRI TAPAN KUMAR SEN: Sir, adjourn the House. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRIBHUBANESWAR KALITA): Mr. Jairam Ramesh.

...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, [ am ready to speak provided I am allowed to speak.

...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): If you are ready to

speak, then please continue. ... (Interrupfions)...
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SHRI JAIRAM RAMESH: Sir, I am not being allowed to speak. I can't hear
anything. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please make your

speech. ... (Interruptions)...
SHRI JAIRAM RAMESH: Sir, please ask them to withdraw. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRIBHUBANESWAR KALITA): Mr. Jairam Ramesh,
you should not direct the Chair as to what to do and what not to do. I am directing you to

resume your speech, or I will have to call the next speaker. ... (Inferruptions)...
SHRI JAIRAM RAMESH: Sir, please request them to go back. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): It is not a
question of request. I have called your name. Please go back and resume your seats.

...(Interruptions)...

SHRI TAPAN KUMAR SEN: Sir, this would spill over even tomorrow.

...(Interruptions)...

SHRIJAIRAMRAMESH: Sir, according to the rules, a Member cannot be compelled
to speak in the din. ...(Inferruptions)... Please restore the order. ...(Interruptions)...
Please restore the order. ... (Interruptions)... You are compelling me to speak in the din.

...(Interruptions)... This is against the rules of the House. ... (Inferruptions)...

THE VICE-CHAIRMAN (SHRIBHUBANESWAR KALITA): Just tell me whether

you want to speak or you do not want to speak. ... (Interruptions)...

SHRI JAIRAM RAMESH: I humbly request you to please restore order in the
House. I want to speak. ...(Interruptions)... You are compelling me to speak in the din.

...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): But you are not
speaking. ...(Interruptions)...

SHRI JAIRAM RAMESH: How can I, Sir? ... (Interruptions)... I am shouting to the

maximum. I can't shout more than this. ... Interruptions)...

SHRIMATI RENUKA CHOWDHURY: Please adjourn the House, Sir.

...(Interruptions)...
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SHRI JAIRAM RAMESH: I can't shout more than this. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): You are already

shouting. ... (Interruptions)...

SHRI JAIRAM RAMESH: Sir, I can't shout more than this. ...Interruptions)... 1

can't shout more than this. ... Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please continue.

...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, according to the rules of the House, a Member
cannot be compelled to speak in the din. ... (Interruptions)... There is din. The House
is not in order. ... (Interruptions)... Please restore the order and I am willing to speak

immediately. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): LoP, please.
...(Interruptions)... Please. ...(Interruptions)... 1 have requested the LoP to speak.

...(Interruptions)...

THE LEADER OF THE OPPOSITION (SHRI GHULAM NABI AZAD): I think
what Jairam Rameshji has said, it was the Opposition that had requested the Chair that
we should sit late tonight and as a matter of fact, the entire Opposition had decided to
sit late up to 8 o'clock. Then, subsequently, the timings were extended up to 10 o'clock.
Again, the entire Opposition agreed on the proposal of the Chair to work up to 10 o'clock.
But nobody can speak in the din. There may be few exceptions who can speak in din. But
you cannot make a serious speech, particularly, on a subject like Budget. Budget is a very
serious type of discussion and the speeches being made by the senior Members cannot be
registered, neither by the Opposition nor by the Ruling Party and by the Media. So, I don't
think it is possible since our friends from TDP are not relenting. We don't mind if they sit
there, stand there and don't speak. Yes, that is one alternative. But while they are speaking
and raising the slogans, it is not possible to make a speech. So, I think, you please make
the last request and if they don't relent, I don't think there is any other alternative left but
to adjourn the House. ... (Interruptions)... But let me say that it will be with a very heavy
heart, a very heavy heart ...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Right.
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SHRI JAIRAM RAMESH: .... that this situation has arisen on a very important
subject like passage of the Budget on which we all forego our differences with the
Government and try to pass this legislation and have a fruitful discussion. This fruitful
discussion is for the good of the entire country. I am sorry. I also request hon. Members
from TDP. Either you withdraw from the Well or in case you don't want to withdraw,
can you, at least, keep quiet and stand there? If you don't even keep quiet also, it is very
difficult. ... (Interruptions)...

SHRI SUKHENDU SEKHAR RAY: Sir, I have a point of order

...(Interruptions)...
3ft U HAR W: 31U U LTI ITBT Point of Order BT S ST ... (FIET)....

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Let me hear his
point of order. ... Interruptions)...

SHRI SUKHENDU SEKHAR RAY: Sir, I quote Rule 257: Power of Chairman to
adjourn Council or suspend sitting. "In the case of grave disorder arising in the Council,
the Chairman may, if he thinks it necessary to do so, adjourn the Council or suspend any
sitting for a time to be named by him." Now, the Chair cannot compel a Member to speak
in the din. ...Interruptions)... There is a grave disorder in the House and in this situation
no Member can be compelled to speak. That is my submission. ... Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Let me hear the
other side also. ... (Interruptions)...

SHRI PRAKASH JAVADEKAR: Sir, I also requested TDP Members. Since they
were agitating, a very clear assurance was given in the morning and it stands today also
that when the Finance Minister will reply he will definitely address their problems. This
is the promise of Rajya Sabha to which ... (Znterruptions)... That is my request that they
should assume their seats. But, at the same time, this is the best tradition that all should
be heard in silence which was not done in the other House yesterday. But that is not the
case. ...(Interruptions)... 1 just reminded that. Still I request that they should resume seats
so that debate can continue. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please resume
your seats. ...(Interruptions)... Hon. Members, I have an announcement to make.

...(Interruptions)...
SHRI VIJAY GOEL.: Sir, I want to speak. ... (Inferruptions)...

AEIEd, IS SIp ¢ b e $ 3faw awe T2 & 3R U1 SRR BIaT & {6 519 wrwor
B B & A1 IBI-CI! BT &1 ST 3T Tprer STt 7 o it b et oY Uep AT9or garm
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o1, e q eIR eR1§ o1, <ifdh HaTet 59 a1d BT 21 1 ST e Sf BT ST o
o § $7ch ATU-A1Y 37U q1T B I

ﬁﬂWW:WcompeIWWW%‘?

i faeTg e T e gRwl H compel TE Y BT §) 9! @@ o {6 d st
I BT IS SR 37U ATHOT B YRT R IR I T B U 32 8 AT T2l Bl ared &
319 AR THR B el Thdl 5, d 3B AUAT WY & < ... (TT)....

sft IR YR e wWT A Sl g LA, IS Wl A A9 BRI
..(TTET)....

it fasTg Tga: G, oY ST agitated FIT 82 o1 A A9 g{I B S
.. (TTET)....

sft IS FER (STRIES): IS FEARM Bl ... (FFGE). .. IMUBT Bt 971 & {6
IE TS Ta| ... (AFET)....

st = geprer qwt (ISR wRI): I 3Ud FEARN B ... (IET). ..

i e TRer: gAY, §9 $B Tad B8l & RA1? . (FILM)... U [He| Tasidl
AET A ... (GHH). ..

SHRI SUKHENDU SEKHAR RAY: Sir, I want a ruling on my Point of Order.
...(Interruptions)... | want a ruling on my Point of Order. ... (Interruptions)...

SHRI SUKHENDU SEKHAR RAY: I want a ruling on my Point of Order.
...(Interruptions)... 1 raised a Point of Order. ... (Interruptions)... 1 raised a Point of Order
and I want a ruling on my point of order that I have made. ...(Interruptions)... I want a
ruling from the Chair. ... (Inferruptions)...

i forera TRrer: U firre, = 38 a1 g e SIRTG1 el A4 SirsTe Si A Pat
& BIE TR AR-IRME H AU A1 DI T8I 39 FHal 8l § T8 A g b 3R o 781
TG Fhd & A1 Fa 4 Sl GET Haw T4 Fhdl 7, SHP] 319 FIel Pl J1HT < I o,
AR 51 B HEAT Bl ... (FIE)....

st B9 AT (STR U= en): TEH | ARG, 3T wfew AR .. (aET). .

AMITE =T 31X rfereTRar #arera # 3o w1 (sh e SreTae): SuRTHIEIE
TG, Hel b AU H 19 Fe Hf) Sff BT 91907 37T, IH A6 H BN B OWE |
BT BT V8T 3R d el I2| P 9 €M H dlAd 8, ST g9l T § 1B
.. (TTET)....

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): He wants to speak

on his Point of Order. ... (Interruptions)... I have to give a ruling. ... (Interruptions)...
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i} IS 3rSTEe: MU Point of Order TR el STy, wiftss wet weme #3ft sft &
HIYOT & FHI TE1 ST BT V&1 .. (L. H F& H3A1 ST & A1 & qHI YR
BT 1T ET| .. (AIET). ..

st Fes1 AR I8 A6 |91 H gar o, At R T S GAT A1 .. (IATH)....

Y ST STt SHHT S BITT EHI 21 ... (FIET)....
FO A1 TG I8T TS GaATl ... (FTET)....

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Under what rule?

...(Interruptions)...

sff S areft @M (IR USE): ol 259 F Al HEIGT, § TP 91 3R e
AT AR § & 57 q91 B! Fmrael! # Sigf siifecd & 999 b1 Sooid &, a8 o
YT AT ATILTD T & - 7% 1 H AT BAT A1 | AN T & (I 7 ot ool
BT ATTTID B Fhdl &, H 21 ST, dAfpT g IuT & o9 Bls A N a1
R ST L (aET). L.

D S S et age — £ 5959 Jy; 1 O e aygle Gl

UL 1 R YIRS P PP TP P DY: B PEWIDNEN L PR T PR
o Lo LS Oline |l — 3 5y e 138 Culia Qg g 4
il st e e B gg g i B8 g1y se ppas (S lpa Sl

S (LN NEY WL 1 PR G NP O NUWROR 7. U N PERPEEN L X

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): If you raise a point
of order, you will have to quote the rule.

SHRI JAVED ALI KHAN: I have quoted Rule 259.
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please continue.

sff S 3rett WM 1 FuTUfT avT g9 YT 3R 3 ot & aRads &
AT & e, S A9 Mawrds Tfadat U SR AHTafy @Iavei ¥R T 3R 3+
oot oY erTel # o & fore S w9 wifaTa ured g smue fotr foram, Jairam Ramesh
will speak, Jairam Ramesh will continue 3R 3y BRETR T&\r %, 3Mqd g wIfeTai
31 § 3R U a1d 3R # fded o) g & 9 & aar & SR 99 9exl ol
B &, W dR A A< UeT B Bl B, AU S SR B AT R 21 AR favef)
I A B I & forv g ufdagan & 1 I8 IR 93 80 8, 10 991 9@ Jo+1 & foru

FTransliteration in Urdu script.
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(IR 8 3R Wl &1l JATerd & o A1 Sfl, et wee &) ger o faury e
2, d IR-9R I% SIR ST I8 & AT 1 Sl AT TAX B JAam3iT 9 axld d 9 Tal Ia
FHAT &, AT 7o wifdaall o1 T B § e 91 9w I8T g R § wu ared g,
B H FaweA & T W 1d V&1 §, H§ Bl ¥ < V&1 §, § IS BT AR P &,
[UTHIS BT AR | PIs 2T frar ST & 3iR Sqe a1e e a8 Fasl aruw o forn
ST 1 * § 771 AR §, H PIS AR TS1 W 38T §| ... (FAGM).... H AR T2 o7 8T

gl ...

S g 018 g ey s L 5 O ke ol
(PRVPRRE SYY VL SYRN T3 JE VY UV P [ g G TR SRV
it i A Y e e & Bl B g S g Y
Jairam Ramesh wil speak, Jairam & 34 3 B TTTRt RTRR T O
aand LS il S i ol € L Y a9 Ramesh will continue
b (500 mad & a5 e WS s 5 O b e Db Sl
SO0 U e < G S U e o s el o g S e
BT R e . St » PO LW RE N STy PRRRTT R Ut TP
i b S S SO e s i g e S LAY
oS e S e (S e e el S R S
Boe gy Sl s T a3 e g o 510 el ady
i S Sy 8 B ol B i G i s Sl b 300
P oS Ly (e S0 Ll K e 01 O Ly i iy Sl
e U U8 i B il (e s g mefad oo JS e i o dst g
s g ST amy Sl gl Bl e o g 08w ik (S gl
. a
NTTRITL NN PR B PSP TRNT PO 1) KPR LAy - PP I Je

:_(&l.;.l.'s.n)_.- oy 'L}_J 183 U-"“i'" '.?l_,_fl e _.-(L'.:j:l.llq)...

*Expunged as ordered by the Chair.
FTransliteration in Urdu script.
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9.00 p.M.

sft IREYT o dREr ORI WX, SN WU oA Y B
..(TTET)....

ot ST Srelt @T: A9 T 91T BEV B2 .. (HGETF). .
~(edaha)n § o S TS e A s Gl
JurwTeer (sf amgaR Sferdr): g1, 3TU ST SielT o1, 98 did fora

You have made your point. ..(Interruptions)... Please be seated.
...(Interruptions)... Gdlq, 39 95 STl Jairam Ramesh will continue, so, please
maintain order in the House. ... (Interruptions)... Now you are repeating the same thing.

...(Interruptions)... 34 95 SIgUl The House is adjourned for dinner for half-an-hour.

The House then adjourned at twenty-eight
minutes past eight of the clock.

The House reassembled after dinner at nine of the clock,

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA) in the Chair.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please, go back to

your seats. ... (Interruptions)...
SHRI JAIRAM RAMESH: Sir, there is no Cabinet Minister. ... (Interruptions)...
SHRI NEERAJ SHEKHAR: There is no Cabinet Minister. ... (Interruptions)...
sft STE el WF: R, g9 A A @ 1 o, dfe § g e o | e

ST G ... (FAET)....

o g Sl e R NS WS D i a1 08 o g i T
(i) s Bl U S e

SUTHTEIE] (8ﬂ ?ﬁ'@ﬂ'\' PIferan): Mg 95 TSI Please resume your seats.

sft ST 3relt @M ¥R, AT # Ud-1 IR U7 BNl & foh BH oW1 X U I dod ©
3R AT T BT STSTH B ©, oifb-T THN WY TP & AN © - Marshals &, Chamber
Attendants & 3R ¥eTh 2, 3 & I3 T&d B

FTransliteration in Urdu script.
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23 B S U L Glog0 Syl e Jle e 0 A R aigla wilis b
'i—‘n‘l:'l.l-ub.r\ij-ﬂL_ﬂhﬂ-‘I;_lﬁ-rlliﬁéﬁ?‘%lkﬁ:ﬂ-ﬂi%ﬂ)}!cﬂﬁ:ﬁi@ﬁ&h_}
cg@é_m_@{Sqmleﬁﬁu@ﬂﬁ\ﬂthﬁﬁjmﬂLHiﬁé

o} TR <ITet GATRET: 99 & forv s fhar 21 o

it T g T B 2
o} SirdE Srefl @ : R, $8IM Al @RI Bl 89 o A @ fora, <fed g suwT
TR S97aTT B, 3 < RT AR A1 ST $HRA 8, 3R A Y& T2 ... (ET). ..
S IE R VL S PP IPPISITS L PP P B P W B E Qg Y EE- N
0 =S e A s S8 WS il o ey B g o U ) e
— kit &

Syawread (3ft yaReax Fiferan): sy AR Wie W S1sY 99 & forg @ B
SToTH 21 I8 ST WRPR & U &l ... (@EET).... Don't worry. ...(Interruptions)...

i} ARTIOT STt GATRAT: 3T B 9T 30 e &1 987 {1 Members 3R @9 &
forq rawen g1 ....(aem ). ..

THE VICE-CHAIRMAN (SHRIBHUBANESWAR KALITA): Mr. Jairam Ramesh

to continue his speech. ... (Interruptions)...
SHRI JAIRAM RAMESH: Sir, can I start? ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Yes, please
continue. ... (Interruptions)... TRST BRAX S, 3R AT BT B AT &, TN JAMADT AT
AT UR ATHR i1 BRI ... (SFFH).... 31U T HIT IR S8 ... (FILH). ..

sft oot Wi 3y oot T &% Had ... (@), .
SHRI JAIRAM RAMESH: Sir, I was saying. ...(Inferruptions)...

THE VICE-CHAIRMAN (SHRIBHUBANESWAR K ALITA): Mr. Neeraj Shekhar,
I am requesting you to go to your seat. ...(Interruptions)... Please allow the hon. Member

to speak. He wants to speak. ... (Inferruptions)...

SHRIJAIRAM RAMESH: Sir, lam ready to speak. ... (Interruptions)... 1am speaking
at the maximum. ...(Interruptions)... 1 was speaking on agriculture. ... (Interruptions)...

While I was speaking. ... (Interruptions)...

FTransliteration in Urdu script.
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THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please.
...(Interruptions)... Otherwise, 1 will have to take the sense of the House.

...(Interruptions)...

THE MINISTER OF LAW AND JUSTICE; AND THE MINISTER OF
ELECTRONIC AND INFORMATION TECHNOLOGY (SHRI RAVI SHANKAR
PRASAD): Hon. Vice-Chairman, Sir, they should go to their seats first,
..(Interruptions)... IE AT ANBI 27

IuwTeIel (3t YareaR Siferdn): Y e R SIS ... (FGET). .. MY A1 HiT
R 18T .. (IGETH)....

SHRI RAVI SHANKAR PRASAD: They should go to their scats first.
...(Interruptions)... What is this? ... (Interruptions)... This is not fair. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please go to your

seats. ...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, the promise made by the Finance Minister to
set the MSP at 50 per cent over the cost ...(Interruptions)... Sir, I pointed out to you

...(Interruptions)...

st TR IR *

THE VICE-CHAIRMAN (SHRIBHUBANESWAR KALITA): Mr. Neeraj Shekhar,

please go back to your seat. ... (Interruptions)...

st TR IR *

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Don't be unruly.
...(Interruptions)... Mr. Neeraj Shekhar, don't be unruly. ... (Interruptions)... If 1 have to

invoke rule for them; I will have to invoke rule for you also. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Whatever the hon.

Member has said should not go on record. ... (Interruptions)...

SHRI JAIRAM RAMESH: Sir, I was speaking on the Finance Minister's promise.
...(Interruptions)... Buthe has not clarified what the cost of cultivationis. ... (Interruptions)...
Sir, I was speaking on the Finance Minister's first big promise to set the MSP at 50 per
cent over the cost of cultivation. I had pointed out that for most Rabi crops, by 2013-14,

*Not recorded.
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in the last year of the UPA Government, the MSP was already well over 50 per cent of the

cost of production. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please don't shout

and resume your places. ... (Interruptions)...

SHRI JAIRAM RAMESH: Sir, in the case of wheat, it was 106 per cent; in the case
of gram, it was 74 per cent; in the case of rapeseed-mustard, it was 133 per cent; and in
the case of sugarcane, it was 96 per cent. Sir, in the case of Kharif crop, for paddy, it was
36 per cent; for bajra, it was 62 per cent; and for cotton, it was 61 per cent. So, the point
is that this 50 per cent profit over the cost of cultivation was already implemented by
Dr. Manmohan Singh's Government in 2013-14. Sir, the Finance Minister, very cleatly,
very cleverly, has not indicated 50 per cent profit over which cost of cultivation. There
are different costs of cultivation. In the case of paddy, the A2-FL cost is 961 rupees a
quintal. ..(Interruptions).. The C2 cost, which is the comprehensive cost, is 1,234 rupees
a quintal. Sir, the Finance Minister has not said whether it is A2+FL or whether it is C2.
He has not said which cost of cultivation it is. So, my first question to the hon. Finance
Minister is this 50 per cent profit is over which cost of cultivation. If it is A2 + FL, as the
Vice-Chairman of the NITI Aayog has indicated in an interview that he has given to the
Indian Express today, then I am afraid that the promise made by the Finance Minister,
had already been implemented by Dr. Manmohan Singh in 2013-14 and this is nothing, as
Mr. Chidambaram said, but jumla No. 1. ... (Interruptions)...

Sir, let me now turn to the second big promise of the Government which is what
the Finance Minister has very colourfully called 'Modiclaim' not mediclaim. Now, Sir, I
am sure, this means All India Institutes of Medical Sciences will now be called All India
Institutes of Modical Sciences, and the word 'Medical' will be replaced by ™Modical'. That

is what the Finance Minister has wanted us to believe. ... (Interruptions)...

Sir, he has announced that there will be a national health protection scheme and
¥5 lakh insurance cover for 10 crore families. Sir, this is an absolutely welcome statement
to make. However, on April 1st, 2008, the then Government of Dr. Manmohan Singh
had already introduced Rashtriya Swasthya Bima Yojna, (RSBY) and by April, 2014,
4 crore families had been enrolled in the RSBY. ...(Interruptions)... Sir, in 2015, this
Government transferred the RSBY from the Ministry of Labour to the Ministry of Health
and in 2016, they increased the cover under RSBY from thirty thousand rupees to one
lakh rupees. That is very good. Now, this Budget increases this cover of one lakh rupees
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to five lakh rupees. This is nothing but continuity. It was first RSBY, RSBY with thirty
thousand rupees. Then it got transferred to the Ministry of Health. It increased the cover
to one lakh rupees in 2016 and it has become rupees five lakhs now. Sir, what happened
to the scheme that was announced two years ago? The scheme of one lakh rupees was
not implemented. ...(Interruptions)... Now, suddenly, a scheme of five lakh rupees is
announced. I have nothing against this. I welcome the announcement of this insurance
scheme. ...(Interruptions)... However, the point is that Kerala, Tamil Nadu, Karnataka,
Andhra Pradesh, Telangana, Maharashtra, Gujarat, Himachal Pradesh, Meghalaya and
Chhattisgarh have health insurance schemes. Health is a State Subject. ... (Interruptions)...
I'want the hon. Finance Minister to look at one State in the country which has got the best
health indicators without health insurance. And that is Tamil Nadu. ... Interruptions)...
We are all going round and round in circles to announce a health insurance scheme. The
experience of health insurance scheme in the last 12 years shows that it benefits insurance
companies. ...(Interruptions)... It does not benefit patients. In spite of having a health
insurance scheme, in spite of having the RSBY, out-of-pocket expenditure has increased.
Out-of-pocket expenditure is today almost 65 per cent. ...(Interruptions)... Insurance
does not help in containing out-of-pocket expenditure, because insurance does not deal
with out-patient needs. Insurance deals with in-patient needs. ...(Interruptions)... Our
experience in all the States shows that insurance schemes benefit insurance companies,
and they benefit private hospitals. They do not benefit patients, particularly from the poorer
and weaker sections of society. ...(Interruptions)... 1 would urge the Finance Minister
not to follow the US model of universal healthcare based on insurance. I want the hon.
Finance Minister to follow the Kerala model and to follow the Tamil Nadu model which
is universal healthcare with primary health facilities. ... (Interruptions)... That is universal
healthcare with health delivery to all sections of society. What Kerala and Tamil Nadu
have is health assurance. What is this scheme? ... (Interruptions)... It is health insurance.
There is a difference between health insurance and health assurance. ...(Interruptions)...
We will support this Government in any step for health assurance, but we will not support

this Government if it is indiscriminate health insurance. ... (Interruptions)...

Sir, Mr. Chidambaram has already mentioned about the budgetary allocation that
is required for implementing Modicare, or as Mr. Amit Shah announced that this will be
called NAMO Scheme. ...(Interruptions)... Do you know what NAMO stands for? No
Allocation, Messaging Only. ...(Interruptions)... NAMO — No Allocation, Messaging
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Only. ...(Interruptions)... That is what this scheme is, because the Finance Minister has
provided only Rs.2,000 crore in the Budget. ... (Inferruptions)... The allocation required
for ten crore families varies anywhere between 312,000 crore and ¥ 1,00,000 crore.
...(Interruptions)... Mr. Chidambaram has mentioned the figure of ¥ 1,00,000 crore.
...(Interruptions)... Some Health Minister has mentioned the figure of ¥ 15,000 crore.
...(Interruptions)... It can be anywhere between 15,000 crore and ¥ 1,00,000 crore.
...(Interruptions)... We don't know. I am confident that the Government will find the
mongy. ...(Interruptions)..; After all, they have increased the health and education cess
from 3 per cent to four per cent. ...(Interruptions)... You will get about Rs.10,000 crore
from that. You have introduced a Long-Term Capital Gains Tax from which you will
get about Rs.40,000 crore next year. ...(Interruptions)... 1 am not worried that you will
not find the money. ...(Inferruptions)... But what I am worried about is the model that
vou are adopting. ...(Interruptions)... The route that you are taking is insurance. And
that is a disastrous route because the one thing that we learnt from the US is how not
to run a health system. ...(Interruptions)... If this Government is hell-bent on pursuing
an insurance-led model of health delivery, my request to the hon. Finance Minister is:
please take a pause, please have a re-look. ...(Interruptions)... Insurance has a role to
play. ...(Interruptions)... But, fundamentally, it is provision of healthcare, provision of
basic facilities and primary facilities When you have insurance, a new demand is created
for hospital facilities, for tertiary care. ...(Inferruptions)... Tertiary care is provided when
the priority is secondary care and primary care. You are not increasing allocations for the
National Health Mission but you are. ...(7Time-bell rings)... Sir, I have been interrupted
repeatedly. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): There are other
speakers also from the party. ... (Inferruptions)...

SHRIJAIRAM RAMESH: I am speaking in spite of this noise in the Well, so please

bear with me. ... (Interruptions)...

AsIwas saying, Sir, the Health Insurance Model creates a demand because corporate
hospitals, private hospitals want to get the premium money. Mr. Finance Minister, as
the Prime Minister said yesterday, we should support you on this. ... Interruptions)...
We support you on this. We support universal health coverage. We support universal
health coverage on Kerala and Tamil Nadu model. .../Interruptions)... We do not

support universal health coverage on insurance model. This is the main problem with
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Jjumla No.2. ...(Interruptions)... It is a big announcement. There is no allocation. It is a
marked shift in mindset to privatisation and insurance led of primary health facilities.

...(Interruptions)...

Sir, the third big claim made in this Budget is about employment. ... (Interruptions)...
Mr. Chidambaram has already said that there is a private study done by two economists
which shows that in 2017 seven-and-a-half million people were enrolled in Employees'
Provident Fund Organisation (EPFO) and, therefore, they estimate that the number of
jobs created is 7.5 million. ...(Interruptions)... The Prime Minister has repeated this
in his interview. The Finance Minister has repeated in this Budget. This is completely
wrong. ... (Interruptions)... I have myself, as Mr. Chidambaram said, punctured this claim.
What has happened is - and this is welcome and I support the Government on this —
demonetization and GST has led to formalization of the economy. ...(Interruptions)...
Informal sector is becoming formal sector. We welcome this. This is not to be criticized.
...(Interruptions)... We welcome more and more informal sector jobs becoming formal
sector jobs. However, to say that because these jobs have become formal, all these are
new jobs, this is completely wrong. ...(Interruptions)... This is exaggerated. This is
completely contrary to reality. Therefore, Sir, my request to the hon. Finance Minister is
make the data public. Let it be criticized. Let it be analyzed. ... (Interruptions)... Please do
not keep repeating this claim that the economy is creating 7.5 million new jobs because
it has not created. ...(Interruptions)... What you have is 7.5 million formal jobs because
of demonetization and GST, which we welcome. We should measure employment better.
...(Interruptions)... We need better indices of employment, but to say that we have
solved the jobs problem in India, I think, is a gross exaggeration. We have a long way
to go. ...(Interruptions)... All surveys show that job-creation is actually coming down.
...(Interruptions)... The Centre for Monitoring Indian Economy has shown that the rate of
job-creation is coming down and, therefore, I urge the hon. Finance Minister not to keep

repeating this propaganda that these jobs are being created. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please conclude

now. ...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, I have a long way to go. I am sorry, I am going to
disobey you on this. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please conclude

now. ...(Interruptions)...



The Union [8 February, 2018] Budget, 2018-19 653

SHRI JAIRAM RAMESH: Sir, I have a long way to go. [ am Sorry. I am going to
disobey you on this... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please conclude
now...(Interruptions)...

SHRI JAIRAM RAMESH: No, Sir. I am not concluding. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): You are taking
other Members' time. ... (Interruptions)...

SHRI JAIRAM RAMESH: I am not concluding. I have some five minutes, or, at

least, ten minutes to go. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): You have already
got. ...(Interruptions)... There are other speakers from your party. ... (Interruptions)...

SHRI JAIRAM RAMESH: Sir, [ will continue till 11.00 p.m. I am ready to continue
till 11.00 p.m. ... Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Your party has
other speakers also. ...(Interruptions)...

SHRI JAIRAM RAMESH: Let me finish, Sir.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Yes, please
conclude. ... (Interruptions)...

SHRI JAIRAM RAMESH: The Chief Economic Advisor was asked this question
three days ago in an interview: Do you agree that 7 million jobs have been created in 2017-
18 as claimed by the State Bank of India Report based on EPFO data? ... (Interruptions)...
The Chief Economic Advisor of the Ministry of Finance, who is a Government employee,
appointed by this Government, gives this answer. And, I want the hon. Finance Minister
to listen to this answer of his Chief Economic Advisor. He says, "We have done a stock
calculation, we have not done a flow calculation. On the stock, I can confidently say that
the size of the formal sector is much larger." This is exactly what I have been saying that
the formal sector has become bigger because of GST and demonetization, which is good,
but this does not mean that the rate of employment has suddenly accelerated because of
demonetization, GST and other issues. ...(Interruptions)...

Sir, my fourth point relates to the macro-economic situation in the country. I am
sad that the Finance Minister is not present. I was hoping that the most brilliant
economist that we have in this House, a Member of the BJP, would be present here.
...(Interruptions)... Unfortunately, the BJP listens to that Member only on cows and

temples and does not listen to him on economics. ...(Interruptions)... The notion of
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G.D.P. which we all use today, that notion of G.D.P. was invented by an economist, a
Russian economist who became an American subsequently, called Mr. Simon Kuznets.
...(Interruptions)... Mr. Simon Kuznets was a Professor at Harvard and Mr. Simon
Kuznets had a Ph.D. student, and Mr. Simon Kuznets got the Nobel Prize in 1971 after
Mr. Paul Samuelson got the Nobel Prize in 1970. Sir, there is only one Indian who has
been a student of both Mr. Kuznets and Mr. Samuelson and he is the Member of this
House, who is an expert on economics but who is listened to only on temples and cows.
What does this great economist, Harvard-trained economist, which the BJP does not
listen to and his name everybody knows. ...(Interruptions)... This economist went to
Ahmedabad some weeks ago and he spoke to the Institute of Chartered Accountants
and he said, and I quote from his speech, Dr. Subramanian Swamy on Saturday alleged
that senior Government officials from the Central Statistical Organization (CSO) were
pressurized by the Narendra Modi Government to dish out data to show that
demonetization had no adverse impact on the economy and the GDP numbers. Speaking
to a gathering of Chartered Accountants in Ahmedabad, Dr. Subramanian Swamy said,
3fd erev S, {Iﬁt{l "Please do not go by the quarterly GDP data,- they are all bogus."
...(Interruptions)... 1 am not saying that but Dr. Swamy, Ph.D. student of the founder of
GDP; Harvard-trained economist and expert on temples and cows, is saying this. He
further said, "I am telling you, because my father founded the Central Statistical
Organization (CSO). Recently, I went there with Union Minister Shri Sadananoa
Gowda. He called the CSO person, because there was pressure to put out data on
demonetization. So, they put out the GDP data saying that there is no impact of
demonetization. I am feeling nervous." Dr. Subramanian Swamy is feeling nervous.
This is an achievement. Dr. Subramanian Swamy says, "I am feeling nervous because 1
know there is an impact." And he goes on in the speech to debunk the GDP data which
is used by the Finance Minister to claim that we are the fastest-growing economy in the

world. ... (Interruptions)...
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please conclude.

SHRI JAIRAM RAMESH: Sir, I will take five minutes more. It is very important.

...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): It is already ten

minutes more. ... (Interruptions)...
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SHRI JAIRAM RAMESH: Sir, it is very important.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): I am not worried

about you. ... (Interruptions)...
SHRI JAIRAM RAMESH: You cut the time later. Right now, I want to finish.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): I am worried about
the party because there are other speakers also. ... (Interruptions)...

SHRI JAIRAM RAMESH: Bad enough, I am being interrupted by them.

...(Interruptions)...

SHRI TAPAN KUMAR SEN: Sir, the LoP is there. He will take care. Kindly allow
him.

SHRI JAIRAM RAMESH: Sir, repeatedly, the hon. Prime Minister and the
Finance Minister have been saying, Sl THcDIY gl T 21 In the ease of doing
business, we have moved 42 places. In the snakes and ladder, we have gone to a ladder
which has taken us from 142, when Dr. Manmohan Singh was the Prime Minister, to
100. Wah! Wah! 1 was also very impressed how India could go from 142 to 100 in one
year's time. Sir, I have here a paper and I will authenticate it. ... (Interruptions)... This is
a paper prepared by the Centre for Global Development, which is only one kilometer
away from the World Bank in Washington D.C. Because the Prime Minister and the
Finance Minister, the great champions of Swadeshi take great pride in getting certificate
from World Bank, I am also using a foreign organization, which has ex-World Bank
economists on its staff and what do they show? ... (Interruptions)... The headline is "A
change in World Bank methodology explains India's rise in doing business rankings."
BT BT TPT I &, T 89 142 . A FW ISP 100 7. W UgF MY &l The
Chief Economist of the World Bank has resigned from the World Bank day before

yesterday— Paul Romer because he said there was political interference in the ranking

of Chile because Chile had a left-wing Government. They have now a right-wing
Government and the World Bank was under pressure to show that the right-wing
Government—Mr. Rangarajan you will be happy—is doing better than the left-wing
Government. ...(Interruptions)... Sometimes left-wing does better than right-wing also.
So, Chile was an example. Romer resigned and I wish all the Members of BJP read this
paper because what it shows is, India's position has improved. I applaud you. I applaud

the Prime Minister. I applaud the Finance Minister. ... Interruptions)... India's position
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has improved from 142 to 134. It has not improved from 142 to 100. And why has it

improved from 142 to 1347 EFHTEW(\E!ﬁ—C' AT R? Wﬁ—d ferv 3man 8, Hifd 899 U
B UIRT foar & 3R a8 21 Insolvency Code, S¥ifery gAY ¥ a<fl ©1 This is the

western model of economics. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRIBHUBANESWAR KALITA): Mr. Jairam Ramesh,

you have only one minute. Please complete.

SHRI JAIRAM RAMESH: Sir, the western model of economics is, you can hire
only if you can fire. If you make firing easy, you make hiring easy. ... (Interruptions)... We
passed Insolvency Code. We passed Bankruptcy Code, which is very good. We supported
it. It is a welcome step and that enabled, that one single step enabled us to move from
142 to 134. T hope we will go from 134 to 100. I would welcome it. ... Interruptions)...
I would support any move but, let us not have a false sense of euphoria that reforms are
leading to ease of doing business. Sir, the former Environment Minister is sitting here.
Sometimes, regulations are good for the economy. ... (Interruptions)... If you do not have
any laws to control pollution, you can have ease of doing business, but your ease of living
will die. So, sometimes regulation is required, laws are required. Not all regulations are
bad. We must enable businesses to start early. ... (Interruptions)... Sir, I will finish when I

finish. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): You said you need

five minutes. You have taken four minutes. ... (Interruptions)...

SHRI JAIRAM RAMESH: Sir, that is up to the Leader of the Opposition.

...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): No, it is up to the
Chair.

SHRI JAIRAM RAMESH: He is not Chief Whip there. ... (Interruptions)... No, no.

He is now Vice-Chairman. He is sitting there as the Vice-Chairman. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Now, please
complete. Don't go to that. ... (Interruptions)...
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SHRI JAIRAM RAMESH: Sir, as long as you are in that Chair, you are Vice-
Chairman and not Chief Whip. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Whatever time
you wanted, I gave you that time. Now, only one minute is left. So please conclude.

...(Interruptions)... You think about others also. ... Interruptions)...
SHRI JAIRAM RAMESH: Sir, give me two minutes. ...(Interruptions)...

SHRI T.K. RANGARAJAN: Sir, I thought civil war is in that side. This side also,

there is a civil war. ... (Interruptions)...

SHRI JAIRAM RAMESH: Sir, I will finish in two minutes. Give me two minutes,
I will finish it. Sir, the basic assumption in ease of doing business is to remove as many
regulations as possible. ... (Interruptions)... So I request the hon. Finance Minister to have
a more intelligent approach to the removal of regulation. Some regulations for health, for
safety, for environment, for protection of labour are required. So, it is not as if you can
remove the regulations and suddenly the ease of doing business ranking improves. So,
I really and frankly do not understand what this great fascination is to the ease of doing
business and with rankings. Why should we worry about rankings? India is India, it can't
be compared with any other country. Just as much I do not approve of ranking between
the States, how can you compare Bihar with Kerala? How can you compare Odisha with
Tamil Nadu? The history is different. The model is different. The administrative system
is different. So, we must have co-operative federalism, not competitive federalism, not
confrontational federalism. You must have cooperative federalism where States work
with each other. Sir, I don't mind saying so. Ravi Shankarji will be shocked when I say
that, I think, the Finance Minister has made a good beginning with the GST Council.
The GST Council was a good innovation although you stopped it from happening for
two-and-a-half years, but that is history. We will leave it aside. The GST Council is a
good innovation, the Finance Minister deserves credit for ranning the GST Council in a
consensual manner, and I hope that this will be the shape of things to come. However,
we should not abandon this approach to federalism and go by the NITI Aayog approach
of competitive federalism when we start ranking States, and Bihar will always be at the
bottom and Gujarat and Tamil Nadu will always be at the top. That will be unfair to States
like Bihar which has a huge backlog of development.

Sir, in summary, what I want to say is that the claims made by the Finance Minister

on agriculture are vastly exaggerated. The MSP was already at 50 per cent profit over
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the cost of production in February, 2015. The BJP Government gave an affidavit in the
Supreme Court saying that 50 per cent profit is not possible. They changed their mind in
three years. The health insurance scheme is a welcome announcement. We will support
it. But it is unlikely to succeed. It will only help private hospitals. It will help the private
sector. It will not help the real patients. Out of pocket expenditure and out patient needs
are not met. We should go back and strengthen primary health care, follow the Kerala
model, the Tamil Nadu model. Third, we must not exaggerate the acceleration in job
creation; Provident 'Fund more enrolment, does not mean more new job creation. It only
needs more formalization. Finally, Sir, on GDP numbers, I want the Finance Minister

occasionally to listen to Dr. Subramanian Swamy. Thank you.

SHRI RAVI SHANKAR PRASAD: Sir, I appreciate his eloquence. He was so
effective even in the case of noise. Good one. But I really appreciate your new love for

Dr. Subramanian Swamy.
SHRI JAIRAM RAMESH: I wish my love is transferred to you.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Thank you. The
next speaker is Mr. Mahesh Poddar.

st TR MER (FIRES): SUAWTETE FEIGd, AAULH H 3 U MR YdheT Bl
2 T 3o 51 SoTe SIY Aeayul fawar R 9ie &1 |iaT f3 e9R 3o SRl & 98w,
3rer FreeT § W wife & forg o €1 572 9am =redn € f& Sixties H, S+ i qawT
P TIel Wic $ SR H o9 § BT UST AT R ¢F | A= Fofd & gRT <A1 11 W7
G 71 31T o1 # At IR §1h 21 e Wi & BRI G ) AT 81 ¥8T g 3
I SRR B Ffeb $7b BIRN H Ugell a) S9 GHY dbel % U1 P 8, SAT HH
A B AT 1 G5 dle 3| TR, TS S 1S B

SURHTEIE] HEIGd, § THAT A WP BT g (5 &1 STIRE A St & 919 e
3R I@! fagdr & W 37U AT B {9 AT 7Y oIy 98 21 e grml aore ay
2018-19 9T BT 31 AHT Trfydmanit & fov ufdeg & 8k S9®T implementation @7 ITfer
3 ATl B1 A8 goTc M H3i1 Sft 7 "aadT A1y, @t ey & aeRrfie | waifhd
a1 21 59 oic | 39 & TideaR ¥ ddx SIHREFIR a@ Y1 & e w2l
...(TFET).... IR FoTC § TRIg 3iR 7egq a3f B =1 R < arell 9 € 3R 5%
2R BT AT &, @) BIC SalR & forv deer sgM areflt Ao oft 81 ... (aem)...
S99 s TRIRET 9 ofax BigaR JAffead dd, dsd | b Rt a@, Ja1 | dax
Hifer fafes a®, wrfivr aRa @ e YRa 9@, fefed sfear | werdsm
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sfear T ve ol forRe 21 I Ioic <1 & TaT |1 BRIS AR B JATATAT MR 3rverraii
B YR B 1A 3R AT B ATl JoIc Bl ... (ALT). ..

HEIed, AeY Ugel A1 &H 910 B fhar] &I, ST 89N raerar ¥l g1 89X fasari =
AR &I 3R I ST 37D1ed, et al $© b1 AT b &, <fdd 51 99 &
JIAS[E ST 9 Q¥ B WM & A H W g1 781 IR, Ffeth R SAEd
iR fratas ff g9 21 .. (aE)... fdH ol & ©: 9% & 918 | ST gTad
T I, AT AT B & AT 2 ARG, U BICT AT AR &

" U BT T A1 b AR B,
QI O [l BT G A Femft s Rfy

HE1eY, AT Ud Jel Bl 99y &1 2, 149 U= 89 91d 91 a1, 1 98 fhami &
IR | I HAT AR ... (L) AT IHI S A AT & forw a1d 311 89 S99 W
T SIS {5 Tget @ o1 3fiR 31rst @ &, <Ifdet g gt Aled ¢ 15 o1 & foam 519 # s
&3 & fHal 3] Sl g, IS4 ddd a@dl g 3iR I B4 7 A THTEY] U% AT d9
DI Y@ IGT § 31R AT8d ST § 3R AXBRI & §RT D] 31eH 4 Afras a1 S Bt
I B A 2, ... ()., 99 G3i Us A BT & & 81 daval & & wgad ugdd &0
3BT 81 AT SATST T B, 319 AR ST 8T, <ifebsT sa=1 7191 g1 f vaudt R 9ret
GG B AT 96 VB 7, AR HH DI 6 8l & ....(FIE).... TE1&, 319 Ia 371 AT
2 o5 51 forart & wfcr &9 oot Fasran fand ik =2 Sert a1 9 397 Seural &)

I ATIR H ISR B AT BT AHAT B ATID T .. (). ..

TEIGY, 79 W, I 9 3iR $ A TH Po b " aw Mia=<, JrIHa i " 51
T T fam &, S § gue) w919 $R AT HRAT ArEdl € .. (FAUH).... WIS, I
T TR BT, 59 PN P FEID Ul AAT UYUTe, INTET, HSell UTeld, g™
ST, IS ScTa 3N & AT A -- 37 a9 &1 & v 337 Ioic § YT 3R BT}
yraer fRan T g1 L (FEEE)... 84 I8 Aol Yol a1ty & 4R & Sifae sl
AT, I AT, I, A8, T IS, Te1-ATeA1d B TSl 31fe T AT g g
H 2, df e & 919 © b 397 Scurel iR S Scred! ¢! favg aomR | ufqanft
I & AT H Ugdl g TR BIRreT 121 g8l

TGy, weT #3i SR e #f Sft 1 3fYy ok S St Aamsit &1 Sad 99 3R
RT3 T 5 ST & 3799 Hebed & Ui gt SAMER) fe@r) g1 at a1 g
3R Py @t wattfior T9fE & fory 59 aote # arfdrdan Suaw fvar 741 § - 912 9% 14.43
ARG BRI BT inflow B AT 11 ARG BRI BT 37 F#1 39 31feras gawen & SIRT Mal &
FTE BT 3fre qoraul I g AN AT F ARBTH ITINT, FWRISAR,

HETIE ISR, HIRFHT ST, ST X 3 Waera 3M1fe & 71 [Habrel T £
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AEIG, URH Sgd TFHW] YA - HET AT - "HIST TIPI, TIHI ATCH" I qel B
TP FEEd ¢l 59P1 37 § fob A1t 4 81 S frearan € ik 9 519 U dad & 918 8
ST %, 91 98 A1S1 & aRIeR 81 Sl 81 S9N URERE 3! BT ga ff gt 4 |
S BT ¥BT &1 BAR AR gere 31 St 3 THPW IRAEH & 59 @ AT Bl AR
fegT B URFR® ATRIPT BT 7 FHSAT & TAT I ol & SING H1I w9 H gRor
PaT 81 39 I9ic 7 I9 & 319 AR b1 IB 1A faar faan € 16 2022 ..., 2022 A B
I8 AN & AT 3 B a7d 3T AT 8, WAfd 2022 BT U I8 a9 W & 3R I8
IE € fob I8 AT <3 D1 AT BT 7591 a9 8 3R PIg HI AP 1, SABI A dlet A9
% foTT & AT 91 Y Tl Usdl Bl ... ()., 2022 T U SIS ATEH] MY
FATY P TR TR T b G U1 & G B § BIHAE S| .. (TFET)....

AEIG, I Hadl JAETH 21 8, goic 9 9 il & forg gamwrat saoid 8122,000
el B9 991¢ TG iR A HfRg Arde 9ffhe gifie ) | .. caam)... Afgar
T T SR B Sifad FY | e & foIT 1,000 TR SIS SIET| 3iwefi oief &
g 200 ®RTS &1 1991 g1l e AR SR & forg goie M 715 TS $UT |
3T B 1,400 BRIS BUY B AT AT Bl ...(AA)... 42 I T 3T 3T F§ UTds F1¢
ST 3R 500 RIS TUC B SUSY T Afvies gfaemst & fog fear w2
...(TFET)....

TEIEd, T SAquc e & forg 1,200 FYS TUT BT Mfaw fasan war 21 fmari
DI 3T N BT & 3Merar qUrer & foy Wi fBa Bfse w1 &1 o fra g6
fraTT gRT SeTfad AR Sroll BT RS WRBR @ fastefl Fufar wdet ok 7%
EHR IFEARTATRN B ATTE BT U IfARed AT | .. (). .

AEIG, WOl UTeld, Taal $91 B 3R U[UTer divE & felg 10,000 HIS TUY BT
MRS B = 1 ..(@EEE)... 7816, &9 9 a1 7 9, e Sseadr Ao &
T W 8BS 3R AfAS S AT q1 aut # 2 wrs rfcrRad e s+
..(FAI)... 4 FIS TRIT GRART BT Goad 4 f3sredt frerfil 2,600 FRIS TUT & Joic
s & 96 Fraraw foretl & forg faem Rars aiomn smee gnfll ... (aer). .

eI, U0 U4 2resl T B 377ard Ged1 S & forg s Sfedcs gsfam
tre T BN 3R g8 SIRY TR0 8131 7 51 ARG 7201 91 &1 9 37 <G AT I
BT wTaET faan 1 g . (). ..

TqEIed, T A3 Sft 7 Wl & wrer A iR gar wfed e & fag srefq Js
A AT oI D1 A< &l 51 3741 eTet 81 4, <1 H weue fawa Sffére weter 4 qd
IMF & SRIRd T 3= @R & 19 1! Aeayel Hifcw g €1 ...(aum)... q8ied,
W H31 Sl 7 BTl 6 e | W fawa o aed ¢ qd IMF B S 99 3
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fere fraet @ vl fb afe ard 9 wra-ufaera F=0Ra 81, @ wRa &1 Shd 27
RAT B ST ... (AIET)....

HEIeY, 9 A1 9gd o, fh 999 o4 2, $Aferg 3 9 § I8 STRex o1 A b
e PIE AR ST & A2 Fed..... AT S el U I8 991 91 Bl b I Sl JIer1g
2, S AT 4 IS BIE GeIma <1 A1, Ble e IS F forg TR 8Y, 91 98 FIH1 61,
AT faPbTd & RIgid & T8 Gab! i o+ & Ty, T Joira B1 A1l ol gY 9201 I
FARNTT B §T ST & I B I el T-IaTe| .. (). ..

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Hon. Members,
we will only sit up to 10 o'clock, and then we will resume the debate tomorrow. We
will now take up the Special Mentions. But, I would request the Members to lay their
Special Mentions. ... (Interruptions)... Please don't read it because there will be no time.
...(Interruptions)...

THE LEADER OF OPPOSITION (SHRI GHULAM NABI AZAD): Let him speak.
...(Interruptions)... Let Mr. Neeraj Shekhar start speaking so that he is able to resume his
speech tomorrow. ... (Interruptions)... He is on his legs.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Okay, Shri Neeraj
Shekhar. ... (Interruptions)...

sft TS R (SR <) AEIGd, WY Ugdl H 3MMUBT IMHR Ad Bl § b
3O 51 13 FoIC 2018-19 UR Jlel~l BT Y Tl adHT FoIC B 3R ATq FHSIHT
2, V3T N AR 951 g€ T, S TS Sff Hahell © % 98 WWHR Feli g2 Ao g AR
T T IS €, TA 1 @ @l for, <If It & S e €, Jei s R S ae €, 51
ST Y 7T T2 e 21 9% Bl TREGR o 2T 82 o7c VT 21 € s 30 U wR e,
9 QY BT NG, 5 I BT A MR, IS § AT A7 FE oMY I8 TR U 81 8, qr
B 501 goic 21 fhari &) * 2 aTeT I8 g9ic Bl

§ gt S 91 HET el €, 98 Al & R § 81 1ife g9 AN <8I ot |
31 &, forae A Aew a8t €, S@T i fodl-A-fedl ave <8 4, a9 ame
gl 59 I fHarl @t arq 7 g, I8 WeR 59 $ IR 6 9 72 ), Faa
SERTARTET & IR H 91 FAT 21 T Ug el Gel o gote | o @ 8, 98 g e,
51 o= H 91 BT =g ST A fasT w3 St A 9arn & 6 89 e w1 S
. H. bl 9, <Ifd fe ave S A1 o 392 Ist snexviiy faewd St 7 it %,
31exofta et St < it HET, b gF A fe=il doc 9 a1Td €, § 3o fhami a1 fe=l |
AT A8 §, 18 A AT YA R X8 &1 H T a8 g (b UA.gE. . BT S8
FIT AT YT B BT F &5 § @i oif 3R e 9998 $iy-fags €, s=H
wEl o {5 59& T Bl B - A24+FL, C2 and A2. 31T fdt @ @ € - A2 &), Fores
I fHam @ S swive gRft, 39 1R fyer)

* Expunged as ordered by the Chair.
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THE VICE-CHAIRMAN (SHRIBHUBANESWAR KALITA): Mr. Neeraj Shekhar,
you can continue tomorrow. We will now take up Special Mentions before we conclude
today. You can continue tomorrow. Now, I will take up Special Mentions. But, I will

request the hon. Members, if possible, to lay their Special Mentions.

SPECIAL MENTIONS

Demand to indicate distinctly the data regarding generation of employment under

the current Government in the EPFO network

sft ft.ue. gfran (ST aew): A8IGd, AT Special Mention EPFO H ATHIIdT 1
2T R Tse B & A9u | 21 39 & Hisjal 9T H31 7 Al [T gAE] b R 8
Ty 2 HIIS AN B ASTIR S BT qrIa] fhar o1l 51/ J3ATera 7 Y S0 gaT AT &
Ted W-ISTIR A SIS AN BT EPFO e H IMA B BT <@ fear 21 91 o W3-
TR ¥ 2T o B 3T ISR STeT § M B+ B I8 gl DI 2l 599
A1 AISET ThB I | T 50 BRIS AN Bl Siks AT ST $HH USHIR I
B 3R SRR T aTel] &1 e &1 Bl AT T AT T ST

37d: ATYP 7T I BT e 2 b EPFO # enroliment f&U 1T srdst # adam
AP &b HRIBIA H I §Y 7Y SR B AT A fazaran Sie) e 21, Ficeal iR
SH.UE.E1. AN BN & 91 FHIE U WISTIR 31 W1 Seoiw fhan sl ufd ad 2 $1s 7Y
ISR SIS B B {9 H S| H 78] eRTde IR 31 HeH ST SI1v|

SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, I associate myself with
the Special Mention made by Shri Punia.

*Demand to stop the diversion of funds allocated for development work in

panchayats for installation of mobile phone towers in Chhattisgarh

st sran gt (s<firre): damad I e & ofaeid dieEd fad amanT %
Ted I B! A [ i & fory 03y urer s €, 579 &1 SunT vamdl & g+
BU IR T=madl & e 31 SRavdl & AR B 8, W AT W BI 9 © fb
BTG Xod B diegd O T I fireft f3 & 357 WRGR darad) § a9 ods
TSl SIaR ST Sff X281 &1 I8 U=l & faard B1at § a8 Sousl R+ arell fHofg 21

Fagd fa T g1 57 951 | el & faerg & forg 1y o &1 =i 7, 89
AT H AT W 7 B T, I RPN BT IS B fOdoi-d 81 59 BaH | Udh aih
ARG BT BT BRI FTfad 81 1 ST TR YarRi] b e it Rifre sl

*Laid on the Table.



